
DIIミ ECTOIもぼFE(〕 ENERAI´ ()「 F()REI(〕 N′ I｀ Iυ 1ヽ)E
(DES― II SE(〕 TI()N)

MIINUTES()「 ′I｀IIE N()RルIS COIⅥルIITTEE― II
MEETIN(〕 No.04/81-AI´C2/2019 DATED 29。05。2019

Plcasc lゝotc

i.「or  illforlllation  oF cxportcrs,  卜(orins (〕 onllnittcc― II  handlcs  aH  cascs  pcrtailling  to

Axation/ratincation of nonns br l〕 xpoH Productsね llin3 undcr I′ I｀C(IIS)(〕 haptcr 72 t()76,78 to
80, 85.(〕 olninunications in rcspcct of cascs/pcrtaining to N(〕 ―II Inay bc scnt to clnail addrcss:

五.In ccrtaill cascs thc dccision of thc Norills (〕 olnlnittcc rcfcrs to thc ltccolllincndations/

()bscrvations/1)crlcicncics  rcccivcd  froln  thc  cOnccrllcd  'I｀ cchnical  Λtlthority.  Whcrcvcr

applicablc,a scanncd copy ofsuch docuincnt has bccn placcd atthc cnd oftllcン lintltcs,in runnil13

scrial ordcrs. 
′
I｀hc conccrncd applicant/colnpany inay 30 through thc salnc and rcspond

accordil181y.

ili. Silllilarly,a scanncd copy()fthc blank Standard I)crlcicncy lforlnat,which lmay find a rcfctrcncc in

N(〕 dccisions, 1las also bccn attachcd ill thc cnd. 
′
I｀his may also bc rcR〕 iTcd to by thc conccrllcd

applicant/colllpany and inay bc rcspondcd accordingly.

iv. 
′
Fhc Norins(〕 ollllmittCc has takcn dccision only with rcspcct to tcchnical aspcct/wastagc norins.

Whilc rcdccinin3 thc applications, ItAs shotlld chcck tllat thc applicant has ilul「lHcd aH
rcquircincnts as prcscribcd ill policy/proccdtirc incIし lding thosc ill Policy (〕 irculars isstlcd frOnl

tilnc to tilnc or any olhcr provisions undcr lr′ I｀P/1113P for lう ()I)(〕 .

v. Whcrcvcr thc(〕 ollllnittCc has Axcd〕 oヽrill s,thc conccrncd ltA lnay cnsurc that AA is issucd oll thc

、vastagcs/consuinption as ratiflcd by thc(〕 onllnittcc or as pcr wastagcs clailncd in thc application,

whichcvcr is lcss.

ⅣIcctil13 1ヽ o.04/81 oflヽ orins(〕 ollllnittcc― II for thc ycar 2019-20 hcld on 29.05.2019 tindcr

thc(〕 hairmanship or Shri lt. P。 (〕 oyal,Additional I)ircctor(〕 cncral of 1lorcign′ I｀radc to considcr thc

foHoMパ ng applicatiolls for rati「 lcation of norills in rcspcct of advancc atlthorizations しIndcr I)tity

I〕xcmption Schcmc(ChaptCr_4)of I「 Orcign′ I｀radc Policy 2015-20.Thc fcb1lowing mclnbcrs wcrc
prcscnt in thc incctin3:―

Sl.No.

1.

2.

3.

4.

5.

6.

7.

8.

I)cpaltlllcnt

I)HI

I)PH′ I｀

4ヽoS

I)(〕 ll′ F

I)(〕
「

′
l｀

1:Iう IC

I〕 I〕PC
I)(〕 I「
′
I｀

Narnc & I)csignation

Shri K. K. 'l'iwari. IA
Shri S undccpChar-rhan, I)o
Shri A. K. Mishra, n In
ShriShaisir Kumar. (lonsultarrt ('l'liC- I)
Shri V.(1. Agarwai, Oonsultant ('l'liC-3)
I)r. Surcndar Singh, Scr-rior I)cputy I)ircctor
Shri. Ma,vank Krishna, Assistant l)ircctor
ShriShobhit GLrpta, I)y. I)GIj'l'

. Mir-rLrtcsol'McctirrgNo.02ltt1 hcldon0l.05.20l9andMcctingNo.03/ttl hcldon l5.05.20l9wcrc
circulatcd amongsl thc mcmbcrs <ln 16.05.2019&. 21.05.2019 rcspcctivcly. '['hc rninr-rtcs arc

unanirnousiy approvcd.

2. Mirrutcs of thc cascs discusscd in thc rnccting arc as bclow:-



ンIItETIN(〕 NUンII〕 EIt:4/81-AI′ (〕 2/2019

Casc No.:            .1)any Namc:l〕 SWARI    Mcct NO/1)atc:
331/14/81-AIノ (〕2/2018    (〕 Iノ()BAIノ MI〕

′
I｀AIノ       4/81-AI′ C2/2019

lINDUS′
I｀ IヽII]S PRIVATI〕  29.05.2019

IIQ IrilC

1/1MI′ I｀ 1〕 I).

ItIノ A I「 ilc Iン ic.No/1)atc:0710109067    1)cfcrrcd

:0 1 /B 1 /0s0/0 10491 LVlgl :01 12410401002s61 AMl6l 23 .t t .201s

I)ccisittn: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnrla and notcd that copy of application
rcccivcd lrom thc applicant was incomplctc as copy of AA was not cncloscd with application.
Ilowcvcr, thc casc has bcen rcl'crrcd to MSMI;, on 29.05.2019 for cxamination. 'l'hcrcl'orc, thc
Commitlcc dccidcd to wait for commcnts.
'l'hc casc stands dclcrrcd.

Casc No.:

41/14/81-AIノ (〕2/2018

HQ IrilC

HQ「 ilC

72261100

RLA I「 ilc

レIcct No/Datc:

4/81-AIノ C2/2019

29.05.2019

1′ ic.No/1)atc:3410042054

Status:

Status:

Approvcd

Itccommcndcd

Quanlity
1.00s Kg/Kg
contcnt in tllc
cxport prodr-rct

Status:

ItIノ A I「 ilc I′ ic.No/1)atc:1010059340 I)clcrrcd
:01/tti/050/00759/AM19l :1012410401000771LM|61 10.12.201s

I)ccision:'l'hc (lornrnittcc considcrcd thc casc as pcr agcrrda and notcd thar ad-hoc rrorrns lor
irnporlitcmsl'rornSl.No.8to2l wcrcfixcdinmcctingNC-llmcctinghcldon 10.4.2019.'l'hccasc
was rcl-crrcd to McitY ot'r23.05.2019 I'or commcnts in rcspcct of rcst of import itcms. Ilowcvcr. no
commcnts havc bccn rcccivcd yct. I lcncc, tl-rc Comrnittcc dccidcd to wait for commcnts.

'l'hc casc stands dcl'crrcd.

Party Nainc:Dlう Iノ 1)IH   IMcct No/1)atc:

CONNI〕C′ I｀10N SYS′ I｀ 1〕MS 4/81-AIフ C2/2019
1NE)IA I)ItI｀VA′ I｀ I〕        129.05.2019
1ノ I｀41′ 1｀ I〕I)                |

Casc N().:       Party Nalnc:VIIノ AS
l14/14/81-AIノ (〕2/2018  

′
I｀ ItANSC()Itl〕 Iノ

′
1｀ I)

:01/81/050/00832/Aヽ 419/ :34/24/040/00353/ノ ン`116  08.04.2016

1)ccision:′ Fhc(〕ollllnittcc collsidCrCd thc casc as pcr agcnda and notcd that thc casc、 vas rcn31Tcd lo

I)III ibr cxalllination. IIowcvcr, thc lllattcr was dclibcratcd in thc lllcCtil13 and thc(〕 onllllittcc

dccidcd to flx thc食)1lowing ad¨ hoc norins as rcconllllcndcd by rcprcscntativc ofヽ 4oS:

(〕 It(〕 ()SII′ I(〕ON
S′ I｀ Iう I]Iノ SIフ I′ 1｀ C()Hノ

WH)′ I｀ IIIノ ItSS・ I｀IIAN
600ヽ4M

100000.000

K3

「。tlralltiけ
1       -

I′ I｀ (〕 IIS

(〕 odc

72251100

Import ltcm

(〕 It(〕 ()

lう Iン l](〕

′
I｀ItICΛ I′

S′ l｀ 1う Iう Iノ

SIII:It′ 1｀S IN

C()II′ WII)′ II I

600ヽ 4ヽ4 ANI)

ABOVI]
Notc:
1. Import matcrial should bc of primc quality only.
2. Width of export product should be lcss than that of import product.
3. orade & thickness of stccl to match in import & cxport items.

ItA conccrncd may lakc suitablc conscqucntial actiorr accordingly.

ⅣIEETIN(〕 DATE:29.05.2019



Dccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy of
application has not yct bcen rcccivcd I'rorn thc applicant and conccmcd ItA. I lcncc, thc Comrnittcc
dccidcd to ask korn thc applicant and conccrncd IIA to furnish cornplctc sct ol'application I'or
cxamination of thc casc.

'l'hc casc stands dcfcrrcd.

Casc No.:

28/14/81-AI′ C2/2018

HQ「 ilC
:01/81/050/00746/AM19/

Casc No.:

32/14/81-AI」 (〕 2/2018

HQ「 ilC
:01/81/050/00750/Aヽ 419/

Casc No.:

36/14/81-AIノ C2/2018

HQ「 ilC
:01/81/050/00754/Aンi19/

I)arty Nalnc:IfCI Ol〕 N    IMcct No/1)atc:
CONNIう (〕 TORSI′ IMH｀ lうD 4/8卜 AIフC2/2019

29.05.2019

I)alty Namc:Pl〕 SIIWA   Mcct No/Datc:
I]NGINI]I]RING&WIRI〕  4/81-AIノ C2/2019
(〕()νII)ANY              29.05.2019

ItIノ A lrilc           lIノ ic.No/1)atc:10100595741)cfcrcd
:10/24/040/00040/AM17/   .08.08.2016

Status:

Import Itcm

I{cdrawn (ialvanizcd
Iron Wirc. Wirc I)ia
0.026" to 0.029" ( '/-
0.003") 0.66rnm to
0.73mm

Status:

Status:

Itccomrncndcd

Quantity

A liowcd
wastagc l%r

I)arty Nalnc:DI〕 1/1)IH     IMCCt No/1)atc:

CONNItCT10N SYS′ l｀1]ⅣIS 14/81-AIィ C2/2019
1NI)IA PRIVΛ TI〕 Iノ IMITI〕 D129.05.2019

ItIノ A Irilc                  I′ ic.No/1)atc:1010059610 1)cfcrrcd

:10/24/040/()0060/AM17/   119,09.2016            .

Decision: 'l'hc Cornmitlcc considcrcd tirc casc as pcr agcnda and notcd that ad-hoc norms I'or
import itcrns lrom Sl. No. 8to21 wcrc fixcd in rncctingNC-ll rncctinghcld on 10.4.2019.'l'hc casc
was rcl'crrcd to McitY orr 23.05.2019 lor commcnts in rcspcct ol'rcst of irnport itcms. I lowcvcr, r-ro

commcnts havc bccn rcccivcd yct. I Icncc, thc Comrnittcc dccidcd to wait lor commcnts.

'l'hc casc stands dcl'crrcd.

I)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ftlllowing ad-
lroc norms on rcpcat basis as approvcd lor AA No. 5210041555 datcd24.06.2015 in mcctirrg No.
06/tl I datcd 0l .l I .20ltt as rccornrncndcd by Consr"rltant ('l'lrC-3):

ItI′ A Irilc                 Iノ icoNo/1)atc:5210042084  Approvcd
:52/24/040/00056/AM17/   07.12。 2016

QLrantityI′ I｀CIIS

(〕 odc

73141410

I〕xpon ltcm

G I HItX

ンil〕 SI1 1"x

O.661■ 1■ 223
28031ns l/-30

3ms(267857
K3s.)

1071428.000

Sq.卜Иctcr

I′ I｀ (〕 IIS

(〕odc

73129000

I{A conccmcd may takc sr"ritablc conscqucntial action accordingly.



HQ IrilC            RIノ A「ilc          Iフ ic.No/1)atc:0710112339
:01/81/050/00884/Aヽ /119/  :07/24/040/00217/AM18 ‐01.11.2017

Casc N().:        Party Nalnc:
166/14/81-AIノ (〕 2/2018   AItM()It PI′ AS′ l｀ Iノ

′
I｀ 1).

Arliclcs Madc of
Stainlcss Stccl'I'ubes

4ヽcct No/1)atc:

4/8卜 AIノ C2/2019

29.05.2019

Status:

Approvcd

Status:

Approvcd

I'oilowing ad-

I)ecision:'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and dccidcd to l'ix thc I'ollowing ad-
hoc trorms as rccomrncndcd by Consr"rltant ('l'liC 3) with the condition that gradc & diamctcr of
SS to match in import & cxport itcm:

ITCHS  I「 v～、
“
14ハ…        I Quantity  lI′ I｀CHS

tttt~″ I Expo■
hcm     ×……ノ

 l tttt

..^ r ._':^'^-:"" :.*"-" \ 137028.s00 I

73042200 i (Nct (lontcnt of Import | ,'.- ' :""' """ I 73069090
it.,, irr I:xp<lrt I'roduct i l'Oot

I ts 766.73kgs) i iiti

Import ltcin

17-7PII

Stainlcss

Stccl
′
I｀ Llbi118

(KGS
805.07)

cxport itcm.

Itccornmcndcd

Quantity

1.02 Kg/Kg
contcnt in thc
cxport product

Notc: '['hc wrlrd "'l'ubcs" may be addcd in thc clcscripti<ln ol'thc

ItA conccmcd rnay takc suitablc conscqr:cntial action accordingly.

(lase No.:(〕asc N().:       Palty Nalllc:TIう
175/14/81-AIノ C2/2018  CONNIう CTIVI′ l｀Y

HQ lrilC

PVTIノTD

RIノA「 ilc
:01/81/050/00893/Aン 119/ :07/24/040/00229/AM18/

1)ccision: 
´
l｀hc(〕 ollllnittcc considcrcd thc casc as pcr

hoc rrorrns as rccommcndcd by Consr-rltant ('l'l.,C-1):

ンicct No/1)atc:

INDIA   4/81-AIノ C2/2019

‐29.05.2019

II′ic,No/1)atc:0710112625

03.01.2018

agcnda and dccidcd to rlx thc

I′ 1｀ (〕 IIS

(〕 odc

85389000

85389000

I'lxport Itcrn

I Ialdcx Gcn 3

I'.nclosurc 3M Vcrs

Ilaldcx (lcn 3

Irnclosurc 2M Vcrs

Quantity

12000.000

Nunlbcr

72000.000

Numbcr

I′ I｀ (〕 IIS

(〕 odc

39081090

1lllport ltclm

Rcsinンlinl()n

1 013140 131ack

BK061.A
1573460-

1(MinCral

Rcinforccd Iヽ ylon

ltcsin)

I{ccomrncndcd

QLrantity

1 .01 6 Kg/Kg
contcnt in thc
cxport product

Notc: 'l'he words "Mincral llcinfrlrccd Nylon llcsin" may be addcd in thc dcscription of thc
import itcm.

I{A conccrncd may takc sr-ritablc conscqucntial action accordingly.

Casc No.:            ‐Party Namc:RAHIう I〕     ⅣIcct No/1)atc:        Status:
97/14/81-AIノ C2/2018     1TRACK′ I｀ Iう CHNO1/0(〕 H〕S 4/8卜A1/C2/2019
1                 1PRIVATIう

Iノ Iヽ41TItD.     29.05.2019

9 HQ「ilC            RI′ A Irilc            l′ ic.No/1)atc:0210208523 Dcfcrrcd ‐

11雌鮮‖諭職:炒椰聯‖Lぶ欄:l出1.濡↓魚Ⅲ



4701111121201g-'l'SW datcd I5.05.2019inI'onncdthat thc casc docs not pcrtain to it as tirc cxporl
itcms arc l{ailways itclns. It was also notcd that thc casc has bcen rclcrrcd to MSMI) lor
cxarnination. i lowcvcr. thc Inatlcr was dclibcratcd in thc mccting and tl-rc Committcc dccidcd to
rclcr thc casc to I)l II lor cxamination.
'l'hc casc star-rds dcl'crrcd.

I)arty Nainc:′ I｀ A′ I｀Al)OWI〕 R McctNo/1)atc:
S()I′AR SYSTl〕 MSIノTD.  4/81-AIノC2/2019

29.05.2019

ItIン A Irilc Iフ ic.No/Datc:0710H3582 DcFcrrcd
:01/81/050/00tl29lAM19l :071241040/000tt4/AMtgl 13.07.20i8

19 l)ccision:'l'hc (lolnlnittcc cotrsidcrcd thc casc as pcr agcnda and dccidcd t9 scck from t5c
applicant to lurnish lollowing inlormation as pcr advicc of Consultant ('l'lrC-3):

I . Calculatiorr of raw matcrial with justificatior-r.
2. Usc ol'cach raw matcrial.

'l'hc casc stands dcl'crrcd.

1)arty Nalllc:′ I｀ΛTA POWIうR IMcct No/1)atc:
SOIノ AR SYS′ I｀ 1〕 VIS IフTI). 4/81-AIィC2/2019

‐29.05.2019

I IQ Irilc I{l.A lrilc Lic.No/l) atc:0710113626 I)clcrrcd
:0 i/8 1 /050/008 4al AMlgl :07 l24l040l0oo96tAM I 9/ 24.01 .2otB
I)ecision: 'l'hc Colnrnittcc considcrccl thc casc as pcr agcnda and notcd that copy of applicatiop
rcccivcd lrom thc applicant was incomplctc as copy ol'AA was not cncloscd with application.ll Ilowcvcr, thc casc was rcfcrrcd to Coisultant ('l'l1c-3) or'r 22.0.5.2019 lor cxaminatiorr. As pcr
advicc of Consr"rltant ('l'l1c-3), thc Cornrnitlcc dccidcd to scck I'rom thc applicant to lLrrnislr
fo I lowi ng i n forrnatir>n :

Casc No.:

111/14/81-AI」 (〕 2/2018

HQI「 ilC

Casc NO.:

122/14/81-AIノ (〕 2/2018

1.Calculation ofraw matcrial with justincation.

2. l」 sc of cach raw inatcrial.

′
I｀hc casc stands dcFcrrcd.

Casc NO.:        Party Nainc:′
l｀Λ
′
I｀A

129/14/81-AI」 (〕2/2018    P()WIう It S()Iノ AIt
SYS′ I｀ I〕 4ヽS Iノ

′
I｀ I).

HQ IfilC

:01/81/050/00847んヘン119/

Status:

Status:

4ヽcct lヾ o/1)atc:

4/81-AI′ (〕2/2019

29.05.2019

Status:

ItIノ A Irilc                 Iノ ic.No/1)atc:0710113625  1)cFcrrcd

:07/24/040/00095/AM19/  24.07.2018

Decision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and notcd that copy of applicatiol
rcccivcd from thc applicant was incornplctc as copy ol'AA was not encloscd witn applicatigp.l2 Ilu*.ucr, thc casc was rcfcrrcd to Consultant ('l'liC-3) on 22.05.2019 l'or cxamination. As pcr
advicc of Consultant ('l'lrc-3), thc Cornrnittcc dccidcd to scck from thc appiicant to I'urnish
I'o I lowi ng i n lorrnation :

I . Calculation of raw rnatcrial with justification.
2. [Jsc ol'cach raw matcrial.

'l'hc casc stands dclcrrcd.

一ｂ



Casc No.:           I)arty Nalllc:′ I｀ATA
130/14/81-AIノ (〕 2/2018    P()WI]It S()I′ ノヽIt

SYS′ 1｀ 1う 4ヽS Iノ
′
l｀I).

IiQ Irilc I{l.A lrilc Lic.No/l)atc:0J10113742 Dcfcrrcd
:01/tl 1/0s0/00tt 481 AMlgl :07 1241040/00 I l3l AMlgl 23.0tt.20 I tt

l)ccision: 'l'hc Cornrnittcc corrsidcrcd thc casc as pcr agcnda and trotcd that copy of applicatiorr

- rcccivcd I'rom thc applicant was incomplctc as copy ol'AA was no1 cncloscd with application.
l3 Ilu*.rcr. thc casc was rclcrrcd to Consr"rlrant ('l'lrC-3) on 22.05.20i9 I'or cxarnination. As pcr

advicc of Consultant ('l'lrc-3), thc Committcc dccidcd to scck I'rorn thc applicant to {'urnish

l'ol Iowing in[ormation :

1 . Calculation oI raw matcrial with jLrstification.

2. [Jsc ol'cach raw matcriai.

'l'hc casc stands dclcrrcd.

Party Namc:Λ BI〕 INDIA  IMcct No/1)atc:       Status:
Iノ Iゝ41′ I｀ 1〕I).               4/81-AIノ (〕 2/2019

29,05.2019

HQ IlilC            RI′ A lrilc           I′ ic.N()/Datc:0710H3784 Dcfcrrcd
:01/81/()50/00859んヘン119/    :07/24/040/00136/Aンi19/   29.08.2018

14 Dtcisi()n:′
1｀ht(,6“鳥iicc`6nζ iacicd thcと五ζc ttζ  pCl‐ 13CAdtt aAa n6tca thttt copy Or ippliCttti6n

rcccivcd ,frolll thc appHcant was incomplctc as copy of AA 、vas not cncloscd with appHcation.

IIowcvcr,thc casc has bccn rcfcrrcd to I)III on 27.05.2019 for cxarnination. 
″
I｀hcrcforc, thc

Colmmittec dccidcd to wait for commcnts.

′
l｀ hc casc stands dcfcrrcd.

Casc No.:

141/14/81-AI"(〕 2/2018

Casc No.:

13/10/81-AIノ (〕 2/2018

4ヽcct No/1)atc:

4/8卜 AIフC2/2019

29.05.2019

Status:

Party Namcll)()Iノ YCA13   Mcct No/1)atc:       Status:
WIRI:S PVT.I′ TD.      4/81-AIノ C2/2019

29.05.2019

‐HQ IfilC            RIノ A Ifilc           Iノ iC● No/Datc:0310823772 1Approvcd

15:01/11/950/994?1`AYl?/  :0'/?'/019`?95,1/AM19/  17.09.2018
1)ccision:′ I｀hc(〕 oⅡllnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc ad― hoc norlms

as pcr、vrittcn colnlllcnts givcn by I)PII′ l｀ vidc t」 .().No.:P-47011/2/2019-′ 1｀SW datcd 17.05.2019.

((〕Opy cncloscd)

ItA conccrncd inay takc suitablc conscqucntial action accordil131y.

Casc No.:         Party Nal■ lc:ANKH｀   ンIcct No/Datc:
111/10/81-AI」 (〕 2/2018   1「 AS′ l｀ 1〕 NI〕 ItS I)V′ I｀     4/81¨ AIッ (〕2/2019

1′

′
l'I).                ‐29.05.2019

‐HQ IrilC          RIノ A Irilc         I′ ic,No/Datc:0710H3851

16:91/81/0,0/00592/今
M19/:97/24/040/90151/今 MI?17・ ()?・ 2018

I)ccision:'l'hc Comrnitlcc considcrcd tirc casc as pcr agcnda and dccidcd 1o l-rx 1hc lollowing ad-

i'roc norms as pcr writtcu commcnts givcn by Consr"iltant ('l'l:C-3):

Status:

Approvcd

I t'r'ct ts
i cua.

I・ I｀ (〕 IIS

(〕 odc
I'.xport Itcm QLrantity Irrport Itcm ミ酬



73181900

′
I｀hrcadcd

13olts Madc

out of WIItlう

()If

S′ I｀AINIノ Iう SS
S′ I｀ I〕 I〕 Iン

Gradc―A286

Casc No.:

4/11/81-AI」 (〕 2/2018

HQ IfilC

17:01/11/05()/00620/AM19/

Casc No.:

21/10/81-AIノ (〕 2/2018

Itxport ltcin

II0103Cn lrrcc

lflamc ltctardcnt

(〕ablcs

(′
I｀hCrlllosctting
′
I｀1lcHno Plastic)/

(′
I｀hCrl■ Oplastic)

upt()1100

voltagc.NI〕
′
I｀

CON′ I｀ I〕NT:
(〕 ()1)1)lう It―

210608 KGS,
IIa108Cn lfrcc

I「 lalllc Rctardcnt

Colllpoし ind―

489390K(〕 S,
IIa103Cn lfrcc

(〕 atalyst-17735

KGS.
Notc: Sizc and quantity of
incorporated. (Copy encloscd)
ItA conccrncd rnav takc sr,ritablc

1237 Kg
1124.110

Kg 72230091

SI.

No.

Wirc or SS(〕 radc_

A286 of dia.9.5 mrn

Notc: 'l'hc dcscription ol'thc import item may be amcndcd as abovc.
I{A corrccrncd tnay takc sLritablc conscqr-rcr"rtial action accordingly.

1)arty Nainc:」 IィC      Mcct No/1)atc:
Iう I′ I〕 C・ I｀ROMIう

′
I｀ PVT.Iノ

′
I｀D.,4/81-AI′ C2/2019

29.05.2019

ItIフ A lrilc                 I′ ic.No/1)atc:1310049076 1)crcrrcd

:13/24/040/00100/AM19/    20.09.2018

Status:

Status:

Approvcd

lollowirrg ad-

I)ecision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcnda and rrotcd that a dcficicrrcy lctlcr
sccking ccrtain irrlormation as raiscd by Oonsr-rltant ('l'lrc-3) was scnt to thc applicant on
25.03.2019 followcd by rcmindcr on 18.05.2019.1Iowcvcr, no rcply has bccn rcccivcd yct. ilcncc,
tirc Cornmittcc dccidcd to wait for rcply ol'thc applicant.
'l'hc casc stands dclcrrcd.

Party Nalmc:RR KABIう I′  Mcct No/1)atc:

Iノ INII′ I｀ I〕I)              4/81-AI′ (〕2/2019

29.05.2019

HQ IfilC            RIノ A lfilc           Iノ icoNo/1)atc:0310823939
:01/81/050/00502んへM19/  :03/95/040/00634/Aン119/  24.09.2018

1)ccision:′ I｀hc(〕 ollllllittcc considcrcd thc casc as pcr agcnda and dccidcd 10 flx thc

hoc norms as pcr writtcn commc nts givcr-r by Consr.rltant ('l'liC-3):
I′ I｀ (〕 IIS

(〕odc

85446020

Qr"rantity

6950.000

Kilolnctcr

I′ I｀ (〕 IIS

(〕odc

74081190

39013000

Import
Itcm

Coppcr
Wirc Itod

Ilalogcr-r
Irrcc
Irlamc
I{ctardcnt
Compound

I Ialogcrr
I"rcc
Catalyst

I{ccommcndcd

QLrantity

As applicd frrr

I)clctcd
39012000

cxport product givcn in lcttcr datcd 15.03.2019 may bc

conscqLrcntial actiorr accordingly.

一／



:01/81/()50/00503んへⅣl1 9/   :03/95/040/00599/AM19/

l)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc
hoc norms as pcr writlcn commcnts givcn by Consultarrt ('l'l')C-3):

Casc No.:

22/10/81-AIン (〕 2/2018

HQ lrilC

I′ I｀ (〕 IIS

(〕 odc

Party Nalnc:RR KA131〕 Iノ

Iン IンlI′ I｀ 1〕 1)

ItI′ 、́ lfilc

Quantity Sl.

No.

18000.000

Kilomctcr

ⅣIcet No/1)atc:

4/81-AIノ (〕 2/2019

29.05.2019

1ノ ic.No/1)atc:0310823945

24.09.2018

Status:

Approvcd

lollowing ad-

19

85446020

Casc No.:

23/10/81-AIン (〕 2/2018

I′ l｀ (〕 IIS

(〕 odc

85444930

lう xport ltcln

II0108Cn lfrcc

lrlalnc Rctardcnt

(〕ablcs

(′
Fhcrinosctting
′
I｀hcrino Plastic)/

(′
l｀hCrinOplastic)

upto l100 voltagc.

NIt′ l｀ CON′ 1｀ 1うNT:
(〕 ()PPI〕R-500430
K(〕S,IIalo3Cn

「
rcc IFlainc

Rctardcnt

Colmpound―

212577K(〕 S,

HAIノOGliN「 RI〕 l〕
CATAIノ YS′ I｀一

11324K(〕 S.

I′ l｀CIIS

(〕 odc

74081190

39013000

39012000

I′ I｀CIIS

(〕odc

74081190

hnport Itcm

Coppcr
Wirc Rod

I Ialogcr"r

I:rcc I;lamc
Rctardcnt
Oompor-rnd

*Mastcr

batch
I Ialogcn
Irrcc
Catalyst

IInpon ltcin

(〕 oppcr Wirc

ltod

Itccornmcr-rdcd

Quanlity

As applicd for

Status:

I{ccornrncndcd

Qr"rantily

* 'l'ht: words "Mastcr batch" may bc addcd in thc dcscription ol'import itcm No. 3.

Sizc and quantity of cxport product givcn in lcttcr datcd 25.02.2019 may bc incorporated.
(Copy cncloscd)

ItA corrccrncd may takc suitablc conscqucntiai action accordingly.

Party Namc:RR KABI〕 Iノ   Mcct No/Datc:
I′ IMII′ I｀ 1〕I)              .4/81-AIノ (〕2/2019

29.05.2019

‐HQ「ilC             RIノA Filc            I′ ic.No/1)atc:0310823943  ‐Approvcd
:01/81/050/00504/AM19/   :03/95/040/()0632/AM19/  24.09.2018               ‐

1)ccision:′ Fhc(〕 ol■llnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc fo1lo、 vil13 ad―

20 hOC norins as pcr writtcn commcnts 3市 cn by Consultant(′ I｀ltC-3):

Irxport Itcrn

I{ubbcr Irrsulatcd I IV
Indr-rstrial Cablcs 1 100

volts, NIi'l'

Ｑｕａｎｔｉｔｙ　．　枷̈

|

8



'l'hcrrnoplastic

I{ubbcr
Granulcs

As applicd fur

40027000

in F)xport Product.
(ii) Size and quantity of cxport product givcn in lcttcr dated 0I.05.2019 may bc incorporatcd.
(Copy encloscd)

I{A conccrncd rnay takc sr-ritablc corrscqucntiai actiorr accordingly.

Casc No.:

24/10/81-AIノ (〕 2/2018

HQ IrilC

I′ I｀ (〕 IIS

(〕 odc

Parり Nalnc:Itlt KAI〕 Iう Iノ  Mcct No/1)atc:
I″ IMI・ I｀ 1〕I)              4/81-AIッ (〕2/2019

Status:

29.05.2019              ‐

I′ ic.No/1)atc:0310823944   Approvcd
:01/81/050/00505/AM19/   :03/95/040/00593ん へM19/  24.09。 2018

1)ccision:′ l｀hc(〕 ollllmittcc considcrcd thc casc as pcr agcnda and dccidcd to Ax thc fO1lowillg ad―

hoc norms as pcr writtcn col■ mcnts givcn by COnsultant(′ I'I〕 C-3):

Itxport ltcin

II0103Cn I「 rcc

lflalllc Rctardcnt

(〕ablcs

(ThCrinOsctting
′
l｀hcrlllo I)lastic)/

(′
Fhcnlloplastic)

upto 1100

voltagc

NI]T CONTI〕NT:
(〕()PPIうIt-500430

K(〕 S,IIalogcn

lircc lflamc

Rctardcnt

Colllpound―

212577K(〕 S,
IIalo3cn I「 rCC

(〕atalyst-11324

KGS

ItI′ A Irilc

Quantity

18000.000

Kilolnctcr

I′ I｀(〕IIS

(〕 odc

74081190

Irnport
Itcm

Coppcr
Wirc Itod

ICasc No.:

169/10/81-AIノ (〕2/2018

22 1il。
11il`

:01/81/050/00550/Aヤ119/

1)ccision:′ I｀hc(〕 ol■■littcc

39012000

Party Namc: MAN Mcct No/Datc:
INDt」 S′ l｀ Iく HうS(INDIA)   4/81-Λ IノC2/2019
Iノ

′

I｀ I)。

Iく Iプ A I「 ilc

I{ccommcndcd

Quantity

39013000

I Ialogcn
Iircc
Flarnc
I{ctardcnt
Compor.urd

*Master

batch
I Ialogcn
Irrcc
Catalyst

As applicd I'or

Status:

29.05.2019

1ィicoNo/1)atc:0310823931 Approvcd

Sl.

No.

1

つ
４

85446020

彙′
I｀ hc words“ ンIastcr batch"rnay bc addcd in thc dcscription()firnportitcm No.3.

Size and quantity of cxport product givcn in lcttcr datctl 25.02.2019 may bc
incorporatcd.(Copy cncloscd)

IIA conccrncd may takc sr"ritablc conscqucr-rtial action accordingly.

:03/95/040/00561んへM19/   .24.09。 2018            
‐

considcrcd thc casc as pcr agcnda and dccidcd tO rlx thc fo1lowing ad_

CONTI]ヽ T:COPI)I]Iこ
112938.39K(〕 S,

Itubbcr-21954.45

KGS



hoc norms as pcr writlcn comtncnts givcn by DPII'l' vidc Ir. No.: I'-4701411112019-'l'SW datcd

22.04.2019:

1. 'l'hc word "ltclcvant" rnay bc prcfixcd with thc dcscription of import itcms and nct wcight

ol'thc cxport itcm may be spccificd as 10926.191 M'l'containing 10785.837 M'l'of import

itcm no. | , 44.962 M'l' of import itcm no. 2 and 95 .992 M'l' of imporl itcm no. 3.

2. Quantity ol'import itcm no. I rnay bc ailowcd as 1.025 Kgs/Kg contcnt in thc cxport itcrn.

3. Qgantity of irnport itcm r-ro. 2 may bc allowcd as 44.962 Kgs (No wastagc).

4. QLrantity ol import itcm no. 3 may bc allowcd as 24.21 M'l' as 0.238 Kgs/Sq Mt of pipc

(l)ual Coating) and inclusivc ol'57o wastagc.

5. 'l'hc CIIr valuc of import itcm no. 4 (All itcms takcn togcthcr) may bc rcstrictcd to 60/o of
the IrOB valuc.

I{A corrccrncd may takc suitablc conscqr"rcnlial action accordingly.

HQ IrilC             RIノ A Irilc            lI′ iC.No/Datc:0410164709 Dctrrcd

101/81/050/00585/Aヽ /119/    :04/24/040/00123/ノ Ⅳヽl1 9/   124.09.2018

23 Dccisibi:liヽ h6こ6ふ轟i16c86Aζ id`16d th6あζ6as pcr agCnda and notcd that a dcncicncy lc■cr

sccking ccnain informration as rraiscd by Consuhant(′ I｀ I〕 C-3)was sCnt tO thC applicant on

19.02.2019 follo、 vcd by rcmindcr on 18.05.2019。 IIowcvcr,no rcply has bccn rcccivcd yct.IIcncc,

thc(〕 omΠlittcc dccidcd to wait for reply ofthc applicant.

′
I｀hc casc stands dcfcrrcd.

Casc No.:

104/10/81-AIノ 〔〕2/2018

Party Nalnc:l「 AI′ CON
I〕 NTl〕 RPRISI〕S

4ヽcct lヾ o/1)atc:          IStatus:

4/81-AIノ C2/2019     1
29.05.2019

Status:Casc No.:          Party Namc:」 INDAIフ SAW IMcct No/Datc:

25/10/81-AIノ (〕2/2018     1/1ンII′ l｀ l〕I)              14/81-AIノ (〕2/2019‐
29.05.2019

HQ lfilC           IRIフ Λ「 ilc           I′
iCoNO/Datc:0510407943 1Dcfcrrcd

24:01/81/959100,0'(今 Yl?` :0'/2,/91940027,(今
M19/ 28.09.2018

1)ccision: 
′
I｀hc(〕onllnittcc considcrcd thc casc as pcr agcnda and notcd that a dcflcicncy lcttcr

.sccking ccltain i1lforination as raiscd by Consultant(′ l｀ 1〕 C-3)was sCnt tO thc applicant on

27.05.2019.IIcncc,thc Commi■ cc dccidcd to wait for rcply ofthc applicant.

´
I｀hc casc stands dcFcrrcd.

Case No.: Party Namc: PI{IiCISION Mcct No/l)alc:
26lt0ttil-Al,c2Dal8 WIRLS INI)IA L',l'l). 4/ti1-4LO212019

29.05.2019

IIQ l:ilc Itl.A Irilc Lic.No/l)atc:03 10824015

:01/8 I /050/00s 07lLMlgl :0319510401006261AM191 2ti.09.201 8

I)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda alrd rrotcd that thc

rcquastcd to lurnish I'ollowing information as per advicc of Consultanl ('l'lrC-3):

L I:xplairr how cxport prodr-rct is cnamclcd wirc whilc import is {-or papcr.

2. I.jsc of irnport itcm No.2 and 3 arc not cxplair-rcd in proccss cl-rart.

3. Ilnarncl is not shown in inputs.
4. Nct contcnt of Cu in cxport product.

Status:

I)cfcrrcd

applicant was

10

つ
乙



I ThC appliCant's rcply datcd ll.03.2019 was forwardcd to Consuhant(′ 1｀IiC-3)for cXaminajon of
1  lhC Casc and itis found that rcply is dc「Icicnt duc to thc fc31lowing rcasons:

|  1  1. Nct contcnt oF coppcr is shown as l:1 、vhilc cxport product will contaill wcight ol'
‐    insulations also.

‐  1  2.  Itcply of poillts at 2 8ι  3 of dcrlcicncy havc not bccn answcrcd.

′
l｀hcrcforc, thc(〕 olnlllittcc dccidcd to scck again fronl thc appHcant to ftlrnish rcply of abovc

1lncntiOncd dcflcicncics as pcr advicc of(〕 onsultant(′ I｀ 1〕 (〕 -3):

′
l｀hc casc stands dcFctrrcd.

ICasc No.:7/11/81…      I)any Nainc:」 AMMU   Mcct No/1)atc:4/81-  ‐Status:
IAI」C2/2018            1)IGヽ 41〕NTSIノ IMI′ 1｀I]I)    AIノ C2/2019         ‐

29.05。 2019            1

‐HQ IfilC             RIノ A Ifilc            Iノ ic.No/1)atc:13100490881)cた rrcd
:01/81/050/00623/AM19/    :13/24/040/00098ん へM19/    01.10.2018            

‐

761)cc恙おr TAc c。ふln瓶cc tonJと もrcdぬ c tasc tts lcr ag釧lda and nttaぬ 左 a acA&cncⅢ .cr
.scckillg ccrtain information as raiscd by MS卜 Иl〕 was scnt lo thc applicant on 26.03.2019R)1lo、 vcd
lby rcl■lindcr on 20.05.2019. IIowcver, no rcply has bccn reccivcd yct. IIcncc, thc Collninittcc

dccidcd to wal br rcply ofthc applicant.

′
Fhc casc stands dcrcrrcd.

‐  ICasc No.:4/10/81-       1)arty Nalnc:′ l｀OSHH3A    Mcet No/1)atc:4/8卜     Status:
| IAIノ C2/2018          TRANSMISS10N&     IAIノ C2/2019        1
.                    I)ISTRH〕 UTION SYSTI〕MS 29.05.2019          1

HQ「ilc              RIノ A Irilc             I′ ic.No/1)atc:09100667071)cFcn・ cd

27:()1/81/050/00485/今
M19/  :09/24/040/00295/AM19/  03.10.2018

11)ccision: 
′
Fhc(〕 olnlnittcc considcrcd thc casc as pcr agcnda and noted that a dcrlcicncy lcttcr

l sccking ccrtain information as raiscd by DHI was scnt to thc applicant on 27.05.2019.Hcncc,thc
.  |(〕 olllinittcc dccidcd to wait fbr rcply ofthc applicant.

|′

I｀hc casc stands dcfcrrcd.

ICasc No.:28/10/81-     Party Nalllc:POIノ YCAl〕   4ヽcct No/Datc:4/81-      Status:
A12C2/2018         WHtI]S PVT.I″TD.    ・AI′C2/2019

‐29.05.2019

‐HQ IrilC           ‐RIノΛ Irilc           1/icoNo/1)atc:0310824146 Approvcd

281i01/81/0,0/00599/AM19/ 1:03/95/040/00654/AM19/ 03.10.2018
11)ccislon:′ I｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to Ax thc ad― hoc norins

‐as pcr、vrittcn conllncnts givcn by I)PII′ I｀ vidc t」 。()。 No.:P-47011/2/2019-′ I｀SW datcd 17.05.2019.

|((〕
Opy cncloscd)

IItA conccrncd lnay takc suitablc conscqucntial action accordingly.



Casc No.1162/14/81¨    I)arty Nainc:CIIANDAN  VIcct No/1)atc:4/8ト
AIノC2/2018          S′ I｀ 1〕 I〕 Iノ 1/1MI′ I｀ 1〕I)      AI′ C2/2019

29.05.2019

HQ IrilC ItIノ A lrilc Lic.No/l)atc:03 10824241 Approvcd

29 :0 l/ti l/050/00t]80/AM 19/ :031941040/0060 1lAM19l 05. 10.20 1 8

I)ccision:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norrns
as pcr writlcn cornmcnls givcn by MoS vidc I.i.O. No.:2(13)l20lti-'l'l) dalcd15.04.2019. (Copy
cncloscd)

I{A conccrncd may takc suitablc conscqr-rcnlial action accordingly.

I′ I｀ (〕 IIS

(〕 odc

7606119
0

7227909
0

hnport Itcm

*A1/t」 MINItJM
INGOT/WIRE
It()I)

PATIう NTI〕 D
IHGII

CAR130N
STIう l〕 Iノ WIRI〕

It()I)S IN

(〕 ()II′S()I「

()′ I｀ I II〕 It

ΛIノ Iノ OY STltl〕 Iノ

Status:

Status:

I{ccornmcn
dcd

Quantity

57.12M′ I｀

15.49ヽ4′ I｀

RIノA「 ilc Lic.No/l)atc:3410044555 Approvcd
:01/81/050/00616/Aヽ 419/   :34/24/040/00209/AM19/ 08.10.2018

1)ccision:′ Fhc(〕 olninittcc considcrcd thc casc as pcr agcnda and dccidcd lo llx thc foHo、 vil13 ad―

hoc norms as pcr writtcn commcnts 3市 cn by Consultant(・ I｀ I〕C-3)with thC COnditi()n that gradc

oF Stccito lnatch in importど覧cxport itcnl:

(〕 asc No.:135/10/81-

AI」 (〕 2/2018

HQ lrilC

I′ I｀ (〕 IIS

(〕 odc
I〕xport ltcm

AIノUMINIt」 M
CONDUCTORAI´
UMINIUM
(〕 I、RI)S′ I｀ 1〕 l〕 Iノ

St」 PPP()R′ 11lI)(

ACSS/AW)
NlうT CONTIうNT:
(1)AIノ UMINIt」 M
INGOT/WIRE
Iミ()I):56.554

4ヽ′ I｀S

(2)PATI]NTI]D
HK〕II CAItBON
S′ I｀ 1〕 I〕 Iン

/`1RI〕

It()I)S IN (〕 ()IIノS

()If()′ I｀ I IIう It

AIノ Iノ OYS′ I｀ I〕 Iう Iノ :

15.187ヽ 4′ I｀S,

TOTAIノ WI〕IGHT
71.741ン ITS.

Party Nalnc:APAR    ⅣIcct No/1)江 c:4/8ト
INDUS′ I｀RH〕 SIノ IMITIう I).AIノC2/2019

129.05.2019

Quantity
SI.

No.

30

7614100
0

70.000

Kilomct

Cr

1. 
′
1｀hc words“ AI′ ljルIIヽII l」 PI(〕 I″Al)"Fllay bc addcd in thc dcscription of cxport product.

2. 
´
I｀hc dcscription of ilnportitcmat SIo No. l may bc amcndcd as ``AIノ l」 IⅥ【INIIJM
INGOT/WIRE ROD''.

ItA conccmcd rnay takc sr-ritablc conscqr-rential action accordingly.



(〕 asc No.:79/10/81-

AIノ C2/2018

HQ lfilC

Casc No.:131/10/81-

AIノ (〕2/2018

HQ「 ilC

I′ I｀ (〕 IIS

(〕 odc

Party Namc:SWAS′ HK   IMcct No/Datc:4/8卜     Status:
MIう
′
I｀ΛIィ ROIノ Iノ ING MH/1ノS ‐AIノC2/2019       1

129.05.2019

ItIン A「 ilc Iノ ic.No/1)atc:3110067192.I)cた rrcd

a , :01/8 I /050/005 60lAM19l :311t331040/00108/n M I 9/ 1 0. 10.20 I tl
JI

I)ccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agcnda and notcd that thc casc was rcl'crrcd
to MSMlifor cxamination on 07.01.2019 followcd by a rcmindcr on 24.05.2019. Iiowcvcr, no
commcnts havc bccn rcccived yct. I lcncc, thc Committcc dccided to wait for commcnts.

'l'hc casc stands dcfcrrcd.

Party Nainc:APAR     VIcct No/1)atc:4/81-

INI)US′ l｀RIItS I′ IMI′ I｀I]I) AI′ C2/2019
‐29.05。2019

ItIノ A「 ilc Iノ ic.No/1)atc:3410044571

Status:

Approvcd
:01/81/050/00612/Aヽ 419/  :34/24/040/00221/AM19/  10.10.2018

1)ccision:′ Fhc(〕 onllnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc follo、 vil13 ad―

hoc norlms as pcr writtcn commcnts givcn by COnsultant(′
I｀ I]C-3):

Quarrtity

76141000

lう xport ltclη

AI′ UMINIt」 M
COND【」C′ I｀OR
STIう ItI′

Itlう INI「 OItCl〕 D(
ACSIく )DRAKI〕
NI〕T CONTI〕NT
:(1)

AI′ l」 MINItJM
IN(10TS/WIRE
R()1)S:108.256
MM(2)Zinc-5°/。
Aluminium―
PIischmctal

A1loy― (〕 oatcd

stccI、″irc:

49.647ヽ 4′ I｀ S,
′
l｀OTAIノ

WI]I(〕 II・ 1｀ :

157.902ンITS.

96.904

Kilolnctcr

I′ I｀(〕 IIS

(〕 odc

7606119
0

7312109
0

Import Itcm

*AIノ
t」 MI)ヾ ItJ M

IN(】 0′ I｀ S/

WIRE ROI)S

i/-inc-5"1,
Aluminium -
Mischmctal
Alloy- Coatcd
stccl wirc

Rccolmincn

dcd

Quantity

109.339

νI′ 1｀

50.64ヽ1′ I｀

SI.

No.

つ
乙

i. 'l'hc words "PLAl'llS/SIIFII.II'S/COILS/SLAIIS" may bc rcplaccd with the words
"lN(;O'l'S/ WIRFI, RODS" from thc dcscription of import itcm at Sl. No. t.

2. 'l'hc dcscription ol'import itcm at Sl. No. 2 "CLASS A COA'I'IN(; WIRI.I 3.454MM
(ZN-SAl-MM-Alloy Coating)" rnry bc rcplaccd with description "Zinc-51'1,
Aluminium -Mischmctal AIIoy- Coatcd stccl wirc".

I{A conccmcd rnay takc suitablc conscqr-rcntial action accordingly.



(〕 asc No.:132/10/81-

AIノ (〕2/2018

HQ「 ilC
:01/81/050/00613/Aヽ 419/

I)arty Namc:APAR    Mcct No/Datci4/81-
INDUS′ I｀Itll:SIノ Iヽ41Tl:D A1/C2/2019

129,05.2019

1tIノ A Irilc               Iノ ic.No/1)atc:3410044570

:34/24/040/00191/AM19/ 10.10.2018

I)ccision: 'l'l"rc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc loilowing ad-
hoc norms as pcr writtcn cornmcnts givcr-r by Corrsr"ritant ('i'liC-3):

Qr-rantity

Status:

Approvcd

I′ l｀ (〕 IIS

(〕 odc

7217301

0

I:xport Itcrn

AIノUMIIUM
CIノAD STI〕 Iう I′

S′ I｀ItAlヽ 1)I]I)

WIRIう (IN
VAItIヽ I()l」 S

SIZItS)

Nct contcnt(1)

AluminiumING()
′
I｀S/WIRE
R()DS312 MT
(2)1)atCndtcd
I Iigh(〕arbon

Stccl、 virc rods in

coils o「 othcr

AHoy Stcc1 2688

ン1′ I~I｀ota1 3000

M′ I｀

3000.000

Kilomctc

r

SI.No.

ITCII

S

(〕odc

7606

1190

7227

9090

IInpolt ltcin

*AI′ UN(INIt」 M
IN(〕 0′ I｀ S/

WIRE RODS

Itccornrncnd
cd Quantity

315.12ヽ 4′ l｀

Irnporl
qr"rantity is
allowcd as

2141.16 M'.t'

with thc
condition
that thc
(lrade of
stecl to
match in
import &
cxport.

**PA′
I｀ 1〕N′ I｀ ItI)

IHGII

CARBON
S′ I｀ 1〕 l〕 I′ WIRI〕

RODSIN
(〕 ()II′ S()lr

()′ I｀ I Ilう It

AIノ IノOY
STl〕 Iう Iノ

rcplaccd with thc words*Thc words 
“PIノATES/SHEETS/COHノ S/SI」ABS" may bc

“IIヽ (】 ()′ I｀ S/WIItE It()1)S"frorn thc dcscription ofimport itcm.

ItA conccnlcd lnay takc suitablc conscqtlcntial action accordin31y.

Party Namc:APAR      ‐VIcct No/1)atc:
INDUSTRIItS IノINIITItD   4/81-AIノ C2/2019

29.05.2019

IiQ lriic I{l.A lriic Lic.No/l)atc:3410044569 I)cfcrrcd
:0 l/tl 1rcs0/006 14lAM19l :3412410401000131AM l9l 1 0. 10.201 tJ

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc applicant was

34 rcqLlcstcd on 20.03 .2019 to fr"rrnish following information as pcr advicc of Consultant ('l'liC-3):

3. Sl. No. 2 &. 12 ol'thc Starrdard I)cficicncy lrormat.
4. 'l'cchnical dctails givcn do not match with cxport prodr-rct.
5. Imporl itcms 1 & 3 arc samc.

'l'hc applicant's rcply datcd 10.04.2019 was lorwardcd to Corrsultanl ('l'lrC-3) I'or cxamin3lion<tf -,2tirccascanditisI.oLrlrdthatrcplyisdcficicIrtductothclo1lowingrcaSol1S:W

Casc No.:

133/10/81-AIン (〕 2/2018

Status:

14

L_



l. Itcply of Sl. No. 12 oIthc Standard I)cficicncy lrormat is not providcd.
2. I:xport itcrn contains two itcms.
3. Scparatc quantity of both thc cxport products is also not providcd.

'l'hcrcl'orc, thc (lomrnitlcc dccidcd to scck again lrorn thc applicant to ftrrnish thc abovc mcntioncd
dcficicncics as pcr advicc of Consultant ('l'lrC-3):

'l'hc casc stands dcl'crrcd.

(〕 asc lヽ o.:64/10/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc lヽo.:65/10/81-

AIノ (〕2/2018

HQ IfilC

(〕 asc lヽo.: 173/14/81-

AIノ C2/2018

HQ IrilC

I'}ar1y Namc: KANAI)ll 4ヽcct〕 oヾ/1)atc:4/81-     Status:

ANAND UDYOG PV′ l｀.  AI′ C2/2()19

:01/tl1/050/00s45lAM19l :0319410401006281LM19/ I 1.10.2018
35 l)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that a dclicicncy lctlcr

sccking ccrtain inlormation as raiscd by Consultant ('l'llc-3) was scnt to thc applicant orr
19.02.2019 lollowcd by final rcrrindcr on 25.05.2019. Il<lwcvcr, no rcply has bccn rcccivcd yct.
I Icncc, thc Cornrnittcc dccidcd to wait l'or rcply o1'thc applicant.

'l'hc casc stands dcl'crrcd.

Iノ

′

l｀ I).

RIノA「 ilc

Iノ

′

I｀ I).

RI′A Ifilc

29.05.2019

1ン ic.No/1)atc:0310824399 1)cfcrrcd

29.05.2019

1ノ ic.No/1)atc:0310824397 1)cた rrcd

Status:

I'}ar1y Namc: KnNn I)ll 4ヽcct lヾ o/1)atc:4/81-     Status:

ANAND UDYOG PV′ 1｀.  AI′ C2/2019

:0 1/8 1/0s0/005 461LM191 :0319410401006211AM191 I 1 . 1 0.20 1 8
36 l)ecision: 'l'hc (lornrnittcc considcrcci thc casc as pcr agcnda and notcd that a clcficicncy lcttcr

sccking certain inl'ormatior-r as raiscd by Consr.rltant ('l'l:C-3) was scnt to thc applicant on
25.03.2019 flollowcd by final rcmindcr on 25.05.2019. Ilowcvcr, no rcpiy has bccn rcccivcd yct.
I Icncc, thc Comlnittcc dccidcd to wait I'rlr rcply of thc applicant.

'l'hc casc stands dcl'crrcd.

1)arty Nalllc:I)ISHA AU′ l｀O VIcctNo/Datc:4/8ト
COMPONI〕NTS PVT.Iノ′H).・ AI′C2/2019

29。05.2019

ItIノ A I「 ilc Iノic.No/1)atc:0310824393 1)ctrrcd

37 :01/81/050/00tt91lAM19l :031941040/0061 5lLMlgl 1 1.10.201tt

I)ccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr agclrda and notcd that a dcficicrrcy lctlcr
sccking ccrlain infonnation as raiscd by MSMIr was scnl to thc applicant on 25.05.2019.11cncc.
thc Committcc dccidcd to wait fur rcply of thc applicant.

,'l'hc casc stands dcl'crrcd.



RIッA Ifilc Iノ ic.No/1)atc:0310824442 1)cfchrrcd

:0 i /tl 1i050/005281AM191 :0319s10401007141AM191 I s. 10.201 tl

^.. I)ecision:'l'hc (lornmittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrorn thc
38 applicanl to I'urnisir lollowing in{brmation as pcr adviCc ol'Consultant ('l'lrC-3):

1. Sl. No. 4 &. 12 of thc Standard Dcficicncy lrormat.
2. Composition of compollndcd rnatcrial indicating usc of cach & cvcry chcmical and

polymcr in it.

'l'hc casc stands dcl'crrcd.

(〕 asc No.:47/10/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc No.:128/10/81-

AIン (〕2/2018

HQ IrilC

I′ I｀ (〕 IIS

(〕 odc

PIt()(〕 ltSSI卜 I(〕

Ilヽ I)t」 S・ I｀ ItII〕 S

AIプ (〕2/2019

29.05.2019

Status:

Status:

Itccommcndcd

Quantity
Allowcd
pcrccnlagc
wastagc as pcr
SION C_323
or claimcd by
thc applicant
whichcver is

lowcr

I)arty Namc:1)OIノ YCAB  Mcct No/1)atc:4/81-
WHtI〕 Sl)V′ I｀ .I′

′
I｀I).        AIン (〕 2/2019

‐29.05.2019

I)arty Namc:WI〕 Iノ SPUN   Vicct No/1)atc:4/81-

(〕()ItP Iィ
′
l｀I).              IAIノ (〕 2/2019

29.05.2019

Iく IンA Irilc I′ ic.No/1)atc:3410044590 1)cFcrrcd

39'011811050100609/nMl9/ :3412410401002221AM191 ls.10.20lti

I)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcr-rcla and rrotcd that a dcficicncy lctlcr
sccking ccrtain information as raiscd by Consultant ('l'lrc-3) was scnt to thc applicant on
21 .05.2019. I Icncc, thc Comrnitlcc dccidcd to wait for rcply of thc applicant.

'l'hc casc stands dcfcrrcd.

(〕 asc No.:130/10/81-

AI」 (〕2/2018
Status:

HQ「ilc           RI′ A Irilc          Iッ ic.No/Datc:3410044600 1Approvcd
:01/81/050/00611/AM19/   :34/24/040/00235/AM19/  16.10.2018             1

1)ccision:′ I｀hc(〕 omnlittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc fo1lowing ad―

hoc norllls as pcr writtcn collllncnts givcn by I)III vidc cinail datcd 29.01.2019:

40
I')xport ltcm

Parts of 'l'ranslorrncr 
:

'l'ransl-ormcr

Larn i rrati ons/Cr"rt corc/
Asscmbcd
Corc/'l'orroidal Corc/
Wor-urd Corc madc of
silicon Irlcctrical Stccl
(cRGO)

Qr"rantity

93.458

M′ I｀

I′ I｀ (〕 IIS

(〕 odc
Irnport Itcrn

CITGO
Silicon
I'.lcctrical
Stccl in Coil
form

85049010 72251100

I{A conccrncd may takc sr"ritablc conscqr"rcntial action accordingly.



41 l)ccision:'l'hc (lomrnittcc considcrcd thc casc as pcr agcrrda and notcd that a dcficiorcy lctlcr
scckingccrtain inlorrnation as raiscd by MSMII was scntto thc applicant on 19.02.2019I'ollowcd
by rcmindcr on 28.05.2019. tlowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc Cornrnittcc
dccidcd to wait lor rcply ol'thc applicant.

'l'hc case stands dclcrrcd.

Casc No.:35/10/81-

AI′ (32/2018

HQI「 ilC

:01/81/050/00516/Aン119/

Casc No.:38/10/81-

AIノ〔〕2/2018

HQ IrilC

:01/81/050/00519/AM19/

(〕 asc lヽo.:66/10/81-

AIノ (〕2/2018

HQ「 ilC
:01/81/050/00547/Aヽ 419/

I)any Namc:PHノ OT
I〕 Iヽ)t」 S′ I｀ Iく II:SI′

′
I｀ I).

1)arty Nalllc:SAHNI〕 Y
KIRKW00D PVT.
Iフ IMH｀ 1〕D

Mcctlヾo/1)atc:4/81-     Status:

AIィ (〕2/2019           ‐

29.05.2019            ‐

Itccommcndcd Quantity
Nct I lo% wastagc

Nct r 2.5% wastagc
itcm

Mcct No/1)atc:4/81-    Status:

AIン (〕 2/2019

29.05.2019

ItIノ A llilc                 Iノ ic.No/1)atc:0510408140 1)cfcrrcd

:05/24/040/00365/Aヽ 419/   18.10.2018

I)any Namc:SINGHANIA ‐ンlcct No/Datc:4/81-   IStatus:
AIノ t」 -lr()IIン (〕ON′ I｀AINI〕ItS  AIノ (〕2/2019

MANUlギ ACTURING C0  29.05.2019        ‐

RIノA Irilc              Iノ ic.No/1)atc:05104081571)cFcrrcd

:05/24/040/00395/AM19/    18.10.2018

Status:

Import Itcm
*Aluminium Coils

XIノ PIう COMI)Ot」ND

42 I)ccision: 'l'hc (l<lrnrnittcc corrsidcrcd thc casc as pcr agcrrda and notcd that a dcficicncy lctlcr
sccking ccrtain irrlorrnation as raiscd by Consultant ('l'lrC-3) was scnt to thc applicarrt on
19.02.2019 lollowcd by rcminder on 2tl.05.20l9.llowcvcr, no rcply has becn rcccivcd yct. Ilcncc,
thc Cornrnittcc dccidcd to wait I'or rcply of thc applicant.

'l'hc casc stands dcl'crrcd.

Party Namc:APAR     Mcct No/Datc:4/8ト
INDUS′ l｀Itll〕 SI′ Iヽ41TI〕 D  AIノC2/2019

29.05.2019

ItI′ A lrilc                I′ ic.No/1)atc:0310824643   1Approvcd

:03/94/040/00649/AM19/  24.10.2018

I)ccision:'l'hc (lomrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to l=rx thc following ad-

43 hoc norms as pcr writlcn commcnts givcn by Consultant ('l'lrC-3):

SI.No.

1

2

I′ F(〕 IIS(〕 odc

76061190

39011090
* 'l'hc word "Platcs" may bc dclctcd in thc dcscripti<ln of import

I{A conccrncd may takc suitablc conscqr-rcntial actior-r accordingly.

44

Casc No.:63/10/81-

AIノ (〕 2/2018

HQ IfilC

:01/81/050/00544/Aヽ 419/

1)ccision: 
・
I｀hc(〕 ol■ lnittcc

rcqucstcd on 28.05。20191o

1.

IRIノA Ililc              Iフ ic.No/1)atc:03108247251)cfcrrcd
:03/95/040/00764/AM19/    26.10.2018

considcrcd thc casc as pcr agcnda and notcd tllat thc applicant was

hrnish b1lowing informttion as pcr ad宙 cc of Consultant(′ 1｀ I〕 (〕 -1):

Jr"rstification for 48% wastagc- indicating wastagc at cach stagc
drawir-rg.

一／

of manr:l'acturing as pcr



2. Production/(lonsr-rmption data dLrly ccrtif'rcd by GS'l'.
3. 'l'hickncss wisc quantity of importcd inpr-rt.

I Iowcvcr, thc matlcr was dclibcratcd in thc mccting and thc Cornrnitlcc dccidcd to scck from thc
applicant to fumish following additional inlonnation along with abovc mcntioncd dchcicncics as

pcr writlcn commcnts givcn by I)l'}ll'l'vidc I.l.O. No.: P-4701411312019-'l'SW datcd 20.05.2019

1. Manul'acturing proccss indicating stagc wisc wastagc ol'raw matcrial/(s) lor manufacturing
cxport itcm and also import contcnt in thc cxport product.

2. Justilying thc wastagc claimcd (58%) of importcd raw matcrial, giving complctc calculation
of its rcquircmcnt and also commcrcial valuc of wastc matcrial gcncrating dr-rring proccss.

3. Prodr-rction of cxport product vis-d-vis consumption of raw matcrial/(s) I'or thc last thrcc
ycars duly ccrtificd by chartcd Accountant.

'l'hc casc stands dcl'crrcd.

Casc No.: 29110/81- Party Namc: S'l'lll{l.l'l'11 Mcct No/l)atc:4/8 I - Status:
AI,CLI}OIIJ POWI]R'I'I{ANSMISSION AI,C2I2O19

LIMI'I'I:D 29.05.2019

I iQ Iiilc Itl.A Filc Lic.No/l)atc:03 10824t106 I)cfcrrcd
:01/ti 1/0s0/005 10/n M i 9/ :0319510401004841hM 19/ 30. I 0.201 ti

l)ecision: 'l'hc Commitlec considcrcd thc casc as pcr agcnda and notcd tltc cotntncrrts givcn by

I)Pil'l' vidc I.J.O. Notc No.: I'}-4701114321201t]-'l'SW datcd 02.05.2019. Ilowcvcr, thc matlcr was

dclibcratcd in thc mecting and I'ound that thc application was dcficicnt duc to following rcason:

45
I . I'l'CI IS code 76061 190 givcn lor import itcm No. 1 i.c. "Alr.rminium coil" pcrtain to

'Aluminium platc, shcct & strip'.
2. Proccss flow cirart shows usc ol'Aluminium alloy.
3. In cxporl product at Sl. No. 1 , chart shows alloy.

I icncc, thc Committcc dccidcd to ask for clarification on thc abovc mcntioncd points from thc

applicant.

'l'hc casc stands dcfcrrcd.

C'ase No.: I l4ll0t8l- I'}arty Narnc: I)ln MONI) Mcct \o/i)atc:4/81- Status:
AI′ (〕2/2018

HQ llilC

ItTヾ (〕 IヽII〕 Iう Iく I]N(〕           AIノ (〕2/2019

(CIII〕NNAI)PVTIノ TD   29,05,2019

RIノA lrilc Iン ic.卜lo/1)atc:()410164830 1)ctrrcd

:0 l/tt l/050/005951AM191 :0412410401001671AM191 30. I 0.20 1 8

46 Dccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck frorn thc

appiicant to furnish following information as pcr advicc of Consultant ('l'lrC-3):

1. Sl. No.3,5, li & l5 of thc Standard I)cl'icicncy I:orrnat.
2. 'l'o clarify, why indigcrrous inputs arc nii.

'l-hc casc slands dcfcrrcd.

|



Party Namc:BIう I′ DI〕N    IMcct No/1)atc:4/8ト

I卜II)IA l)V′ I｀ .Iノ

′
I｀I)        .AIノ (〕2/2019

129.05.2019

ItIン AI「 ilc Iン ic.No/1)atc:3110067220  1)cた rrcd
:01/8 1 /050/00638/n M I 9/ :311831040/001 20lAM19l 30. 10.20 1 8

.- I)ccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lr<>m thc47 applicant to furnish following inlorrnation as pcr adviCc of Consultant ('l'l:C-3):

l. SI. No. 2,4,5, 12&. 15 ol'thc Standard I)cficicncy lrormal.
2. 'l'o clarify, why cxport product is coatcd/platcd whilc import itcm at Sl. No. i0 is cladcd.
3. Irunction of import itcm at S1. No. 3.

'l'hc casc stands dclcrrcd.

(〕 asc No.:22/11/81-

AIノ (〕2/2018

HQ「 ilC

(〕 asc No.:56/10/81-

AIノ (〕2/2018

HQ IfilC

Casc No.:18()/14/81-

Alノ (〕2/2018

HQ IrilC

|(〕asc No.: 181/14/81-

AIノ (〕2/2018

50

HQ IrilC

:01/81/050/00899/AN119/

Iノ I｀41′ I｀ 1〕 I)

ItIノ A lfilc

I)arty Nalnc:SHI〕 RA
MIう TAIン PVT.Iノ TD.

Iヽ I′ A lrilc

:13/24/040/00112/AM19/

29.05.2019

1ノic.No/1)atc:0310824865 1)cibrrcd

Status:

Status:

Status:

I)cl-crrcd

Party Nalnc:S′ I｀ 1〕 ItIノ I′ l｀ I〕     Mcct No/1)atc:4/81-     status:

POWIう R′ I｀RANSMISSION AIソ C2/2019

:01/81/0s0/00s371 AMlgl :031951040/00683/nMl9/ 0l.l l.20ltt
I)ccision: 'l'hc (lornmitlcc considcrcd thc casc as pcr agcnda and notcd thc cornmcnts givcn by
i)PII'l'vidc I.l). Notc No.: I'-47011141412018-'l'SW datcd 09.04.2019. Ilowcvcr, thc rnatlcr was
dclibcratcd in thc mccting and lound that thc appiication was dcficicnt duc to lollowing rcason:

l. I'I'CIIS codc 76061190 givcn lor import itcrn No. I i.c. "Alurninium coii" pcrtain to
'Aluminir"rm platc, shcct & strip'.

2. Proccss flow cl-rart shows usc of Aluminiumalloy.
3. In cxporl product at Sl. No. 1, chart shows alloy.

I lcncc, thc Cornrnittcc dccidcd to ask l'or clarification on thc abovc mcntioncd points lrom thc
applicant.

'l'he casc stands dcl'crrcd.

1)arty Nalnc:GΛVIRANGA ンIcct No/Datc:4/81-
IうN′ I｀ IうItPItISItS           AIィ (〕2/2019

29.05。 2019

ItI′ A llilc Iノ ic.No/Datc:0710H4090 Dcfcrcd
:0 l/8 I /050/008981AM191 :07 1241040/001 9l lAMl9l 0 1 . I 1 .20 1 Il

49 l)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that copy of applicatiorr
rcccivcd lrorn thc applicant was incomplctc as copy ol'AA was not cncloscd with applicatior-r.
IIowcvcr, thc casc was rclcrrcd to I)lll on 21.05.2019 lor cxamination. Sincc. no commcnts havc
bccn rcccivcd. thc Committcc dccidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.

ンlcct No/1)atc:4/81-

AIンC2/2019
29.05。2019

1′ ic.No/1)atcl13 1 0049119

19

02.11.2018



Dccision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcr"rda and notcd that a dcficicr-rcy lctlcr
sccking ccrtain information as raiscd by DI'll'l' was scnt to thc applicant on 27 .05.2019. I lcncc, thc
Committcc dccidcd to wait lor rcply of thc applicanl.

'l'hc casc stands dcl'crred.

5l l)ccision: 'l'hc Cornmittcc corrsicjcrcd thc casc as pcr agcrrcla ancl notcd that a dcficicncy lctlcr
sccking ccrtain information as raiscd by Consultant ('l'l1c-3) was scnt to thc applicant on

19.02.2019 followcd by final rcmindcr on 28.05.2019.1Iowevcr, no rcply has bccn rcccived yet.
llcncc, thc Cornmittec dccidcd to wait for rcply of tl-rc applicant.

'l'hc casc stands dcfcrrcd.

〔〕asc lヽo.:62/10/81-

AI´ (〕2/2018

HQ Filc

:01/81/050/00543んへM19/

Case No.:51/10/81¨
‐ALC2/2018

1HQ File

52 :01/81/050/00532/AM19/

(〕 asc lヽo.:377/14/81-

AIノ (〕2/2018

Casc No.:41/10/81‥

AIJ(〕2/2018

HQ IrilC

54:01/81/050/00522/今 Y19/

Party Nalllc:K」 V AIノ IノOYS‐ Mcct No/Datc:4/81-

CONDUCTORS PVT.Iノ TD.IAIノC2/2019
129.05.2019

Party Nalnc:′ I｀U13ACIうX   IⅣicct No/1)atc:4/81-    Status:
PItAKASH INDIA      AI′C2/2019        1
PIヽ IVATI〕 Iノ Iヽ41TItD     29.05.2019

RIノA Filc           Iノ iC● No/1)atc:03108249071Dcた rrcd

:03/95/040/00788/AM19/   105.11.2018            1

Party Nalne:REXNORD  IMcet No/Date:4/8卜    Status:
ELECTRONICS AND    AIν C2/2019
CONTROLS LIMITED   29.05.2019

RLA File             lLic.No/Date:03108249281Approved
:03/95/040/00665/AM19/    06.ll.2018

Decision: The Committee considered the case as per agenda and decided to fix the ad-hoc nonns
as per written comments given by ConsLrltant (TEC-3). (Copy enclosed)

RA concerned may take suitable consequential action accordingly.

Status:

I IQ Irilc Itl,A Irilc Lic.No/l)atc:501 0002483 I)c{'crrcd
:0 1/tt l/0s0/0 I 09s/AM 1 9/ :5012410401000211AM191 12.11.20 I tt)i
Dccision: 'l'hc Committcc considcrcd thc casc as pcr agenda and notcd that thc copy of application
was scnt to MSMII on24.05.2019 for cxamination ol'thc casc. I lowcvcr, no commcnts havc bccn

rcccivcd yct. Ilcnce, thc Comrnittcc dccidcd to wait I'or cornmcnts.

'l'hc casc stands dcl'crrcd.

I)arty Nalllc:SHIVAIノ IK

131MI〕
・
I｀AIノ CONTItOIノ S

Iン

′
I｀ I)

ItIノ A Irilc

:05/24/040/()0444/Aン119/

4ヽcct卜 lo/1)atc:4/81-     IStatus:

AIン (〕 2/2019           1

29。05.2019            ‐

Iフ ic.No/1)atc:0510408424 ノヽpprovcd

15.11.2018           ‐

Dccision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix 1hc ad-hoc norms
as pcr writtcn commcnts givcn by l)I'}ll'l'vidc tJ.O. No.: P-470111801201g-'l'SW dated 15.05.2019.
(Copy cncioscd)

I{A conccrncd may takc suitablc conscqucrrtial action accordingly.
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(〕 asc No.:43/10/81-

AIノ (〕 2/2018

HQ IrilC

(〕 asc lヽo.:75/10/81-

AIノ C2/2018

HQ IrilC

Party Nalnc:SHIVAIノ IK   Mcct No/1)atc:4/81-   Status:
I〕 IMIうTAIブ CONTROIンS   AIノC2/2019

29.05.2019

1ノ iC● No/1)atc:0510408423 Approvcd

Status:

Approvcd

Party Namc:TI〕 CIIN() .Mcct No/1)atc:4/81-
TRΛ KIうNGINI〕 I〕RS    AIノC2/2019

‐29.05.2019

IInport ltcin

CARBON STIう lう Iノ SIうAMIノ I〕 SS PIPIう S AS PI〕 R AI)15C'I｀
OD 269.88X21.00 MM′ I｀IIK GRADI]K-55D-10

CARI〕 ON S′ l｀ 1〕 l]Iノ SI〕AMIノ l〕 SS PII)Iう S AS PI〕 R AI)15(〕
′
1｀

()I)365.12X21.00 MVI′ 1｀IIK(〕 ItAI)I〕 K-55D-10

I′

′

I｀ I)

ItI′ A Irilc

551191/81/950190524/今
M19/  :05/24/040/00449/AM19/  15.H.2018

1)ccision:′ I｀hc(〕 olninittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to rlx thc ad― hoc norllls
las pcr、vrittcn collllnCntS givcn by I)PII′ I｀ vidc t」 。().No.:P-47011/80/2019-′ FSW datcd 15.05.2019.

(COpy Cnc10scd)

IIヽ
A conccrncd inay takc suitablc conscqucntial action accordingly.

ItIノ A llilc I″ ic.No/1)atc:3110067235
:01/81/050/00556/Aン119/   :31/83/040/00127ん へM19/   15.11.2018

1)ccisiOn: 
′
l｀hc(〕 ollllllittcc considcrcd thc casc as pcr agcnda and dccidcd to Ax thc R)1lowil13 ad―

hoc norms as pcr writtcn col■ mcnts g市 cn by COnsultant(′ I｀ I〕C-3):

56 SI.

No.

1

2

I′ I｀ (〕 IIS

(〕 odc

73043919

73043919

lδ酬
酬d

1 29。 25ヽ 4′ l｀

1身蠍 、
“

%

l including 15%

l w4SIagc

ItA conccrncd may takc suitabic conscqucntial action accordingly.

:01/81/050/00572lAMlgl :0212410401001 I gtAMtgt l6.t t.20tu
57 l)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and thc casc was rclcrrcd to t)lrll'l'orr

29.03.2019. IIowcvcr, as adviscd by I)I'll'l'vidc lcttcr datcd 08.05.2019, thc casc was I'orwardcd
to I)lll for cxamination on 21.05.2019. Sincc, no commcnts havc been rcccivcd yct, thc
Committcc dccidcd to wait for commcnts.

'l'hc casc stands dclcrrcd.

(〕 asc No.:91/10/81-

AIノ (32/2018

HQ IfilC

‐Casc No.:93/10/81-

AIノ C2/2018

58‐
Ho ilil`

Party Namc:RI〕 l'ORM
′
I｀0()I′ SI)V´ I｀ .I′

′
I｀ I).,

ItI′ A I「 Hc

Party Nalllci SII〕 MI〕NS
GΛ 4ヽ1〕 SA Itl〕NI〕WABIノ I〕
P()WI]It I)ItIVA′ I｀ I〕 Iノ IMI′ I｀ Iう I)

ItIノ A Ifilc

Mcctlヽ o/1)atc:4/81-     Status:

AIノ (〕2/2019

29.05.2019

1ノ ic.No/1)atc:0210208801 1)cFcrrcd

4ヽcct lヾ o/1)atc:4/81-     status:

ΛlノC2/2019
29.05.2019

1ノ iC● No/Dratc:0410164886 Approvcd
:01/81/050/00574/Aヽ 419/ :04/24/040/00172/Aン 119/      16.11.2018

l)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc posrs



as pcr writtcn commcnts givcn by Consultant ('l'lrO- 1). (Copy enclosed)

I{A conccrncd may takc suitablc conscqucntial action accordingly.

:01/81/050/00578/AM19/    :04/24/040/00180/AM19/    16.ll.2018

1)ccision:′ I｀hc(〕 omΠlittcc considcrcd thc casc as pcr agcnda and dccidcd to rlx thc fo1lo、 ving ad―

hoc norins as pcr、 vritten conllncnts givcn by I)PII′ I｀ vidc t」 .().No.:P-47011/83/2019-・ FSW datcd

15.05.2019:

Casc No.:

97/10/81-AIノ (〕 2/2018

HQ「 ilC

Parり Namc:TUBI〕
ITRIVIう S′ I｀MI〕 N′ I｀S Olr

Iノ IMI′ I｀ I〕 I)

RIノA Filc

Quantity

450.000

ンI′ I｀

Iノ INII′ I｀ I〕 I)

ItIノ A I「 ilc

Quantity

450.000

MT

‐Mcctlヽ o/1)atc:

INDIΛ  4/81-AIフ C2/2019

Status:

29.05.2019

1ノicoNo/1)atc:0410164885 Approvcd

I{A conccrncd may takc suitablc conscqucntial action accordingly.

(〕 asc lヽo.:96/10/81-

AIノ C2/2018

HQ lrilC

I'}arty Namc: 'l'Lilll,
INVItS′ I｀ MI〕NTS OI「 INDIA AL(〕 2/2019

Mcct No/1)atc:4/81-     ‐Status:

29.05.2019

1ノ ic.No/1)atc:0410164896 Approvcd

I・ I｀ (〕 IIS

(〕odc

73063090

I′ I｀ (〕 IIS

(〕 odc

73063090

I〕xport ltcin

PItl〕 (〕 ISI()N

S′ I｀ 131〕 Iノ

′
I｀ l」 131〕 S¨

CDW

Itxport ltclll

PRECISION
S・ 1｀ 1う Iう Iノ

′
I｀ t」 131〕S

CDW

I・ I｀ (〕 IIS

(〕 odc

72083790

I′ I｀ (〕 IIS

(〕 odc

72083790

Import Itcm

HOT RO1/1′ l〕D
STl〕 I〕 Iノ

SI IItl〕
′
l｀ IN

(〕 ()IIンS

Itccommcndcd

Quantity
Import qr"rantity

rnay bc allowcd
as per SION C-
2005

:01/81/050/00577/AM19/   1:04/24/040/00183/AM19/   19.11.2018

1)ccision:′ I｀hc(3o■llnittcc considcrcd thc casc as per agcnda and dccidcd to flx thc fo1lo、 ving ad¨

hoc norms as pcr writtcn conllncnts givcn by I)PII′ F vidc l」。().No.:P-47011/83/2019¨
′
l｀SW datcd

15.05.2019:
60

IInport ltclm

HOT ROIノ Iノ ItD

STI〕 I〕 I′

SI H〕 I〕
′
I｀ IN

(〕 ()IIノS

I{ccommcndcd

Qr,rantity
lmport quantity
may bc allowcd
as pcr SION C-
200s

I{A cor"rccrncd rnay takc suitablc cortscqr-rcr"rtial actiot-t accordingly.

(〕 asc No.1122/10/81-

AI」 (〕2/2018

HQ IrilC

Party Nalnc:BHARAT   Mcct No/Datc:4/8卜    Status:
III〕ΛVYIう Iノ I〕 C′ l｀RI(〕 AIノS  IAIノ C2/2019

I′ IMI′ I｀ l〕D

RIン A Irilc

29.05.2019            1

1ノ ic.No/1)atc:1110028410 Approvcd

61:♀
l`ll`9'040(YO'/今 Yl?`  |:11/24/040/00022/AM19/  20.H.2018
1)ccision:°

′
I｀hc(〕 ol■llnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc ad― hoc norms

as pcr 、vrittcn conllllcnts 3ivcn by I)PII′ I｀  vidc t」 .(). No.: P-47011/390/2018-′ I｀SW datcd

29.05.201 9. (Copy cncloscd)

ItA conccrncd may takc suitablc conscqucntial action accordingly.



ICasc No.:        I)arty Namc:POIノ YCA13  1Mcct No/1)atc:4/81-  Status:
55/10/81-AI´ C2/2018     WIRItS PVT.Iノ TD。      :AIノ C2/2019

‐29.05.2019

HQ IfilC           IRIノΛ
「
ilc           Iノ ic.No/Datc:0310825236 Approvcd

62:01/81/050/00536/AM19/  :03/95/()49/00612/AM19/  127.H.2018
1)ccision:′ I｀hc(〕 orlllnittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc ad― hoc norills

as pcr writtcn colnincnts givcn by I)PII′ I｀ vidc li. No.: P-47011/2/2019-′ FSW datcd 09.04.2019.

(COpy CndOscd)

ItA conccrncd inay takc suitablc conscqucntial action accordingly.

Casc No.:53/10/81-     Party Namc:VISHAIノ    
ー
Ⅳlcct No/1)ate:4/81-      Status:

AIノC2/2018         S′ 1｀ 1う I〕 I′S           IAIノ C2/2019
‐29.05.2019

HQ「ilc             RIノ A Ifilc            Iィ icoNo/Datc:0310825271  Dcibrrcd
:01/81/050/00534/AM19/  :03/95/040/00864ん へM19/   28.11.2018

1)ccision: 
′
l｀hc (〕ollllllittcc considcrcd thc casc as pcr agcnda and dccidcd to scck ■olll thc

applicant to ftlrnish fo1lowing information as pcr ad宙 cc of Consuhant(′ I｀ 1〕C-3):

63
1.  Sl.No.2.3.5&1l ofthc Standard I)crlcicncy I「 orlnat.

2.′ l｀o providc clariflcation why Oow chart docs not show proccss of jOinin3 0F shcct to

convcrt to plpcs.

3.  
′
I｀o providc clarincation R)r why thc llow chart for cxport product at Sl.卜 (o.2 starts iloln

pipcs whilc ilnport is for c()ils.

4.  Nct contcnt of stccl in cxport prodLICt,

′
Fhc casc stands dctrrcd.

Casc No.:191/14/81-     Party Nalnc:Λ ―ll「 I〕 NCI〕   Mcct No/1)atc:4/81-    Status:

AI“C2/2018           PRODUCTS CO.PVT.Iノ TD.AIノ C2/2019
‐29.05.2019

HQ IlilC             RI′Λ「 ilc            Iノ iC● No/Datc:03108252721)cた rrcd

64:01/81/050/90?99/今 Yl?`  :03/94/040/00736/AM19/  28.H.2018
1)ccision: 

′
1｀hc(〕olllrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcrlcicncy lcttcr

‐sccking ccrtain information as raiscd by C()nsultant(′ I｀ I〕C-3)was sCnt tO thc applicant on

‐  128.05。 2019.IIcncc,thc(〕 ollllnittcc dccidcd to wait 6or rcply ofthc appHcant.

′
1｀hc casc stands dcfcrrcd.

Casc No.:107/10/81-    1)arty Nalnc:MANAKSIA  Mcct No/Datc:4/81-   Status:
A12(〕 2/2018

HQ IlilC

COATlう I)MIう TAIノS AND AIソC2/2019
1NI)t」 S′ l｀ RIItS I′ INll′ I｀ Iう I)   29.05.2019

RI′ A lrilc Iッ ic.No/1)atc:0210208822 1)cibrrcd

:01/tt1/050/005tt8/nMl 9/ :021241040/001 1 tt/AM i91 29.11.201 8

65 l)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicrrcy lcttcr
scckir-rg ccrtain inl'orrnation as raiscd by MoS was scnt to thc applicant on I 9.02.2019 lollowcd by

Ilnal rcrnindcr on 2ti.05.2019.llowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Cornlnittcc
dccidcd to wait i'or rcply of thc appiicant.

'l'hc casc stands dcfcrrcd.



Party Namc:A― H「 I〕NCI] IMcct No/1)atc:4/81-
PRODUCTS CO.PVT.I′′I｀D.IAI′ C2/2019

129.05.2019

ItIフ A「 ilc Iッ ic.No/1)atc:()310825286 1)cfcrrcd

66 :01 l8l 1050100910/AM19/ :0319410401007421AM19/ 29.11.201 tt

I)ccision: 'l'hc (lommitlcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr
sccking ccrtain inl'ormation as raiscd by Consultant ('l'l1c-3) was scnt to thc applicant on
28.05.201 9. I Icncc, thc Committcc dccidcd to wait I'or rcply ol'thc applicant.

'l'hc casc stands dcl'crrcd.

Party Namc:POIノ YCAB   IVIcct No/1)atc:4/81-
WIRI〕S PVT,I′TD.     IAI′ C2/2019

129.05.2019

ItIィ A llilc Iッ ic.No/1)atc:0310825307 1)cfctrrcd

:01/81/050/005311AM191 :0319510401007461AM191 30.1 l.201lt

I)ecision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrom thc

67 applicant to I'urrrish following inlorrnation as pcr advicc ol'Consultarrt ('l'lrC-3):

1. Sl. No. 4 &" 12 ol'thc Standard l)cl'icicncy lrormat.
2. Polyrncr basc ol'compollnd for irnport tcm No.4.
3. Composition ol'compoundcd matcrial indicating Lrsc of cach & cvcry chcmical and

polymcr in it.

'l'hc casc stands dcfcrrcd.

(〕 asc lヽo.:192/14/81-

AIノ (〕2/2018

HQ「 ilC

Casc No.:50/10/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc lヽo.:59/10/81-

AIノ (〕2/2018

HQ IfilC

(〕 asc Iヽo.160/10/81-

AIノ (〕2/2018

HQ IrilC

I)arty Nalnc:PARΛ M
INI)l」 S″ I｀ItIIES

RIノA Irilc

I)a■y Namc:PARAM
INI)モ」S′ I｀ItII〕 S

ItIノ A Irilc

4ヽcct lヾ o/1)atc:4/81-     IStatus:

AIノ (〕2/2019

29.05.2019            ‐

Iノ ic.No/1)atc:031082535811)cfcrrcd

Ⅳlcct No/1)atc:4/81-     IStatus:

AIン (〕2/2019           1

29.05.2019            1

1ノ iCoNo/1)atc:031082535511)cfcrrcd

Status:

Status:

:01/tt I /050/005 40lAMlgl :031951040/00t130/AVl9l 03. 12.20 I tl
68 l)ecision: 'l'hc (lomrnittcc corrsidcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr

sccking ccrtain inlorrnation as raiscd by MSMI'l was scnt to thc applicant on 19.02.2019I'ollowcd
by final rcmindcr on 28.05.2019.1iowcvcr, no rcply has bccn rcccivcd yct. Ilcncc. thc Cornmittcc
dccidcd to wait I'or rcpiy of thc applicant.

'l'hc casc stands dclcrrcd.

:01/81/050/00541/Aンl19/    :03/95/040/00829/ANl19/    03.12.2018

69 bcc熱
長)n:111と c。ふin置きさ cttζ僣き:`ふ

“

cあ sさ as pCr agQlda and no掟 d ll江 a dcndcncy kicr
sccki113 ccrtain infc)rination as raiscd by ⅣISMI〕 was scnt to thc applicant oll 19.02.2019 fo1lowcd
‐by「lnal rclllindcr on 28.05.2019.IIo、 vcvcr,no rcply has bccn rcccivcd yct.IIcncc,thc(〕 olnl■ ittcc
dccidcd lo、vait fbr rcply ofthc appHcant.

'l'hc casc stands dcl'crrcd.
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Casc No.:71/10/81¨

IAIン (〕 2/2018

‐HQ IrilC

70 :01/81/050/00552/ANl19/

(〕 asc lヽo.:72/10/81-

AIノ (〕2/2018

HQ IrilC

Casc No.:73/10/81-

AI」 (〕2/2018

HQ IrilC

:01/81/050/00554ん へヽ 419/

(〕 asc No.:204/14/81-

AIノ (〕2/2018

HQ lrilC

:01/81/050/00922/AM19/

I)arty NaincI SΛ HNI〕Y
KIRKW(X)I)PVT.
I′ IMI′ l｀ 1〕 I)

Party Nalllc:I)ARAM

INI)t」 S′ l｀ Iヽ IItS

RI′A Irilc

I)alty Nalnc:PARAM
11ヽ I)t」 S′ I｀ Iく IIう S

Mcctlヾ o/1)atc:4/81¨      Status:

AI′ (〕2/2019

29.05.2019

4ヽcct lヽ o/1)atc:4/81-      Status:

AIノC2/2019
29.05.2019

1ノ ic.No/1)atc:0310825553 1)cn31Tcd

RIフA Ifilc              Iフ ic.No/1)atc:03108254161)ctrrcd
:03/95/040/00913んへM19/    05.12.2018

Decision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lct1cr
sccking ccrtain inforrnation as raiscd by I)PII'l' was scnt to thc applicant on 28.05.2019. I lcncc. thc
Cornmittcc dccidcd to wait I'or rcply ol'tl-rc applicant.

'l'hc casc stands dclcrrcd.

:01/81/050/00ss3/n M I 9/ :031951040/0091 9lAM19l I 0. 12.20 I tt

I I l)ccision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and notcd that a dcficicrrcy lctlcr
sccking ccrtain inlorrnation as raiscd by MSMIi was scnt to thc applicant on 19.02.2019 I'ollowcd
by final rcmindcr on 28.05.2019.llowcvcr, no rcply has bccn rcccivcd yct. IIcncc, thc Cornmittcc
dccidcd to wait for rcply of thc applicant.

'l'hc casc stands dclcrrcd.

ンIcct No/1)atc:4/81-     Status:

AIン (〕2/2019

29.05.2019            1

ItI′ A Ifilc                 I″ ic.No/1)atc:0310825557 1)cfcrrcd

:03/95/040/00918/AM19/   10.12.2018
72 l)ccision: 'l'hc (lolnrnittcc considcrcd thc casc as pcr agcnda arrd notcd that a dcficicncy lcttcr

sccking ccrtain inlorrnation as raiscd by MSMI: was scntto thc applicant on lg.02.2Ol9lollowccl
by final rcmindcr orr 2tl.05.2Ol9.llowcvcr, no rcply has bccn rcccivcd yct. Ilcncc, thc Comrnittcc
dccidcd to wait for rcply of thc applicant.

'l'hc casc stands dcfcrrcd.

I)arty Nalnc:ANKH｀   シIcct No/1)atc:4/81-
lfASTl]NIう RS PV′ I｀ I′

′
I｀D.AIノ C2/2019
29.05.2019

1tIノ A Irilc             .I′ ic.No/1)atc:0710114286

:07/24/040/00225/Aヽ 419/ 14.12.2018

Dccision: 'l'irc Cornrnitlcc considcrcd thc casc as pcr agcnda and dccided to fix thc following ad-

73 hoc norms as rccollrncrrdcd by Consr"rltant ('l'liC-3):

Status:

Approvcd

I′ I｀(〕IIS

(〕odc

73181900

I〕xport ltcm

′
I｀hrcadcd 13olts Madc

out of WIItlう ()I「

S′ l｀AI卜(Iノ I:SS S′ I｀ I〕 I:I′

(〕 radc― A286

Q:i面

:_1糧:S

だ
9.63072230091

Import Itcm

Wirc of SS

(〕 radc-286 of

dia。 9.5mm

Rccommcndcd

Qり4ntily

1309K3

25



Notc: 'l'hc description "Wire of SS Grade-2t16 of dia. 9.5 mm" may bc addcd in thc
dcscription of thc import item.

ItA conccrncd may take suitable conscqucntial action accordingly.

Parり Namc:ANKI′ I｀    Mcct No/1)atc:4/81-
llASTI〕 NI〕RS PVTIフ TD., ‐AIノ C2/2019

29,05.2019

RIノA「 ilc Lic.No/l)atc07 l0l 14287 Approvcd
:01/81/050/00923/Aヽ /119/   :07/24/040/00226んへM19/  14.12.2018             1

1)ccision:′ Fhc(〕 olminittcc considcrcd thc casc as per agcnda and dccidcd to「 lx thc following ad―

hoc norms as rccommclldcd by Consultant(′ I｀ltC-3):

(〕 asc No.:205/14/81-

AIノ (〕2/2018

HQ lrilC

I′ l｀ (〕 IIS

(〕 odc

73181900

Casc No.:

207/14/81-AIノ (〕 2/2018

HQ lrilC

Casc No.:

208/14/81… AIノ〔〕2/2018

HQ IrilC

I')xport Itcrn

'l'hrcadcd Ilolts Madc
or"it of WII{l: OII
S'I'N INI,IJSS S'I'I'I'I,
Gradc-A286

Irnporl Itcrn

Wire of SS

Oradc-2t16 of
dia. 9.5 mm

Status:

I{ccommcndcd

Qr"rantity

528 Kg

bc addcd in

74
Quanity

479.800

Kg

I′ l｀ (〕 IIS

(〕 odc

72230091

Notc: 'l'hc dcscription "Wire of SS ()rade-286 of dia. 9.5 mm" may
dcscription of thc import itcm.

I{A conccrncd may takc suitablc conscqucntial action accordirrgly.

thc

Party Namc:GΛ VIRANGA McctNo/Datc:
l〕N′ I｀ 1〕 Iヽ PItISI〕 S           14/81-AIノ (〕2/2019

Status:

I)cfcrrcd

29.05.2019

1プ ic.No/1)atc:0710114294

:01/81/050/009251AM191 :01 l24l040l00229lAMlgl 1 tl.l2.201tt

75 l)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that copy oI application
rcccivcd lrorn thc applicant was incomplctc as copy ol AA was not cncloscd with application.
Ilowcvcr, tirc casc was rcl'crrcd to I)PII'l' on24.05.2019 I'or cxamination.l)I'}ll'l'vidc LJ.O. No.: P-

4101111351201g-'l'SW datcd 29.05.2019 inlormcd that thc casc may bc consultcd with
MSMIl/l)lll. I lcncc, thc Comrnitlcc dccidcd to forward thc casc to I)lll lor cxamination.

'l'hc casc stands dclcrrcd.

ItIフ A I「 ilc

Party Namc:GAVIRANGA‐ Mcct No/1)atc:4/8卜    Status:
I]NTl〕 RPRISI〕S       IΛ IノC2/2019        1

29.05.2019

RIノΛ I「 ilc I′ ic.卜lo/1)atc:0710114295 1)cfcrrcd

:0 1 /ti 1 rc50/009261AM191 :07 l24l04Ol00228lAMlgl I It. 12.201 tl

76 l)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that copy of applicatiorr
rcccivcd lrom thc applicant was incomplctc as copy ol'AA was not cncloscd with application.
llowcvcr, thc casc was rcfcrrcd to I)PII'I' on24.05.2019 1'or cxamination. I)PII'l'vidc LJ.O. No.: P-
4101111351201g-l'SW datcd 29.05.2019 inl'ormcd that thc casc may bc consuitcd with
MSMlr/l)l II. I lencc, thc Comrnitlec dccidcd to forward thc casc to DI II lor cxamination.

'l'hc casc stands dcfcrrcd.



‐ ICasc No.:209/14/81-    1)arty Namc:(〕 IIANDΛ N  Mcct No/Datc:4/8卜    Status:
AI′C2/2018           S′ I｀ I〕 I〕 I′ Iノ IMI′ I｀ l〕I)       ΛIノC2/2019

29.05.2019
‐  HQ IfilC            RIノ A「ilc           Iノ ic.No/Datc:0310825759 Approvcd

77191/11/050/00927/Λ
M19/  :03/94/040/00806/AM19/  18.12.2018

1   1)ccision:′ I｀hc(〕 olnlmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to「 lx thc ad― hoc norins

l as pcr wrltcn col■lncnts givcn by MoS宙 dc U.().No.:2(13)/2018-′ I｀I)datcd 15.04.2019。 (COpy
cncloscd)

.   ItA conccrllcd inay takc stlitablc conscqし lcntial action accordin31y.

|  (〕 ase lヽ o.: 15/11/81-      1)arty lゝ alnc:Iう Iフ lう (〕
′
I｀It()  |卜Иcct lヾo/1)atc:4/81-AIフ (〕 2/2019 Status:

AIノ C2/2018            1(〕 ()PPI〕 ItそQ AIノ Iィ()YS    ‐29.05.2019
4ヽ1「G.CO.

HQ Filc           RIノΛ Irilc          Iノ ic.No/Datc:0210208861    Dcibrrcd
.  :01/81/050/00631/AM19/ :02/24/040/00136/AM19/ 120.12.2018

繋獅淵
:ぼ

楡温¶篤n:11漱:1∬is∬ atti∬:織::1111(1濯 :ib涎
よ針°mぬ c

l.  Sl.No.3,5,ll&15 ofthc Standard I)crlcicncy 1lorlllat.

2.  
′
I｀o providc clarincation for why thc ilmport itcln is cakc whilc■ ow chart shows coppcr
binct/rod.

′
Fhc casc stands dcfcrrcd.

て〕asc No.:221/14/81-      Party Namc:IIVR S()Iノ AR  4ヽcct No/1)atc:4/81-    status:
AIノC2/2018           PRIVATIう I′ IMITI〕 D     AIフ C2/2019

29.05。 2019

‐HQ IfilC            RI′ AI「ilc           Iノ iC.No/Datc:0510409101 Approvcd
:01/81/050/00939/AⅣl19/    :05/23/040/00407ん へM19/   .27.12.2018

79鮮寵肥i′:Iず賛罵1::酬蹴
dよ湾;.11鰐l計繋diぷ:歯常犠ふよl∫帆:W∬

115.5.2019 on nct tO nct basis as pcr(〕 cncral Notc-4 as rccommcndcd by Consultant(′
l｀ I〕C-3).

Notc: Spccification of ccns would bc as givcn in rcply lcttcr datcd 07.05.2019。 (COpy
cnck)scd)

ItA conccrned inay takc suitablc conscqucntial action accOrdingly.

Casc No.:278/14/81-     1)arty Namc:SVΛ M     IMcct No/1)atc:4/8卜    Status:
AI」 (〕2/2018

HQ「 ilC

PACKAGING AI′ (〕 2/2019
INDUS′ l｀RH〕 S PRIVAT11  29.05.2019
1′ IンlI′ I｀ 1〕 I)

RIフΛ Irilc Iフ ic.No/1)atc:0510409094 1)cfcrrcd
ttO :0118110501009961AM191 :0512410401005451AMt91 27.12.2018

I)ccision: 'l'hc Cornmittcc colrsidcrcd thc casc as pcr agcncla and notcd that a dcficicncy lcttcr
sccking ccrlain inlonnalion as raiscd by Consultant ('l'l1c-1) was scnt to thc applicanl on
28.05.2019. I lcncc, thc Comrnittcc dccidcd to wait I'or rcply of thc applicant.

'l'hc casc stands dclcrrcd.

一ノ



Casc No.:

12/11/81-AIノ (〕2/2018

HQ IrilC

(〕 asc No.:228/14/81-

AI」 (〕2/2018

(〕 asc No.:230/14/81-

AI“ (〕2/2018

11Q IrilC

|(〕 asc Iヽo.:231/14/81-
‐AIノ (〕2/2018
851

:HQ lrilC

I)arty Namc:」 INDAIノ

Iノ IMI′ I｀1:D

RIノA lrilc

Party Nainc:I′ ASI]R
I)OヽⅣIう Iヽ &INlfRA
PItIVATlう Iノ Iヽ41TI〕 D

ItIノ A Irilc

SAW IMcctNo/Datc:4/81-   Status:
‐AIノC2/2019
‐29.05.2019

1ノ ic,No/1)atc:0510409209 1)ctrrcd

Party Namc:DIAMOND  ‐Mcct No/1)atc:       Status:
I〕NGINI〕 I〕 RING        4/81-AIノ C2/2019

((〕 I II〕NNAI)PVTI′ TD   29.05.2019         ‐

RIフA「ilc           Iノ ic.No/1)atc:0410165045 1Dcfcrrcd

tt I :0 l/tt 1/050/006281LM191 :0412410401002061AM191 31 .12.2018

Dccision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and notcd that thc applicant's rcply
has bccn I'orwardcd to Consultant ('l'l:O-3) on 29.05.2019 lor cxamination o1'thc casc.'l'hcrcforc,
thc Committcc dccidcd to wait for commcnts.

'l'hc casc stands dcl'crrcd.

Party Namc: ACG ⅣIcct No/1)atc:4/81-    Status:

PHARMAPACK PVTI′
′
I｀D AIノC2/2019
‐29.05.2019

RIノAI「 ilc I′ ic.No/1)atc:0310826048 1)cncrrcd

82 
:0118110501009441AM191 :031941040/00809/4M19/ 01.01 .2019

Decision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lcttcr

sccking ccrtain irrformation as raiscd by Consultant ('llic-l) was sct'tt to thc applicant on

28.05.2019. I lcncc, thc Committcc dccidcd to wait for rcply of thc applicant.

'l'hc casc stands dcl'crrcd.

(〕 asc No.:226/14/81-

AI」 (〕2/2018

HQI「 ilC

Pany Namc:VII)RA IMI)l]X IMcCt No/Datc:4/81-   Status:
AIン (〕 2/2019
129.05.2019

‐HQ「ilC             RIィΛ lrilc            Iノ ic.No/Datc:52100429061)cfcrrcd

83:?1/11/059/09946/今
M19`  :'7/24/910/00963/AM19/  104.01.2019

1)ccision: 
′
I｀hc(〕ollllnittcc considCrcd thc casc as pcr agcnda and notcd that a deicicncy lcttcr

.sccking ccrtain inforlnation as raiscd by MSMI〕 was scnt to thc applicant on 28.05.2019.IIcncc,

thc(〕 omΠlittec dccidcd to wait for reply ofthc applicant.

′
l｀hc casc stands dcfcrrcd.

*n :01/tt1/0s0/00948/nM19/ :0512310401004401AM191 07.01 .2019

Dccision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lctlcr

sccking ccftain information as raiscd by Consultar"rt ('l'llc-3) was scnt to thc applicant or-r

28.05.2019. I lcnce, the Commitlce dccidcd to wait for rcply of thc applicant.

'l'hc casc stands dcfcrrcd.

4ヽcct lヾ o/1)atc:4/81-     IStatus:

ΛIノ (〕2/2019                     ‐
29.05.2019                     ‐

Ⅲ だ呻 牛 甲 Ψ 甲 呼 摯 や
I



:01/81/050/00949んへヽ 419/   1:02/24/040/00142/AM19/   107.01.2019            1

1)ccision: 
′
I｀hc (〕onllnittcc considcrcd the casc as pcr agcnda and dccidcd to scck 肝oΠl thc

appHcantto furnish foHowillg inhrmation as pcr writtcn col■ lncnts givcn by I)PII′ F vidc tJ.().No.:

P-47011/131/2019rl｀ SW datcd 29.05.2019:

1. Sl.No.1,4,5,10そ %1l ofthc Standard I)cflcicncy 1lorlnat.

′
I｀hc casc stands dcfcrrcd.

|(〕asc No.:232/14/81-

IAI」 (〕 2/2018

1HQ IrilC

86191`'l(9,0/90959/今 Y19`
11)ccision:′ I｀hc(〕 ol■ 1■ ittcc

las pcr wrlttcn commcllts

lCnCbSCd)

PIく IVA′ l｀ Iう Iフ Iゝ41TI〕D

ItIィ A lrilc

29.05.2019            1

1ノicoNo/1)atc:3410044791 1Approvcd

Party Nalnc:CHINA STI〕 IIIノ IMCCt No/Datc:4/81-   Status:
COItI)ORΛ

′
I｀ION INDIA  IAIノC2/2019

134/24/040/00301/Aン 119/   107.01.2019

considcrcd thc casc as pcr agcnda and dccidcd to flx thc ad― hoc norlns

g市cn by MoS宙 dc U.0.No.:2(8)/2017-′ I｀I)datcd 15.04.2019.((〕 Opy

I{A conccrncd may takc suitablc conscqucntial action accordingly.

(〕 asc No.:233/14/81-

AIノ (〕 2/2018

HQ IrilC

(〕 asc No.:378/14/81-

AI´ (〕2/2018

HQ IrilC

|(〕asc No.:237/14/81-
‐AIノ (〕2/2018

891HQ「 ilC

Party Nalnc:APAIt      lMcct No/1)atc:4/81-

INDUS'1｀ ItII〕 SIノ I卜41TIう D   AI′ C2/2019
29.05.2019

Status:

87 :0118110501009511AM191 :341241040/00306/4M19/ 07.01 .2019

Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that a dcficicncy lctlcr

'sccking ccrtain inlormation as raiscd by Corrsr-rltant ('l'llc-3)has bccn scnt to thc applicant on
28.05.2019. I lcrrcc, thc Oomrnitlcc dccidcd to wait for rcply of thc applicanl.

'l'hc casc stands dcfcrrcd.

ItIノ A lrilc Iノ ic.No/Datc:3410044796 Dcたrcd

Party Namc: 'l'lttJFOI{M Mcct No/l)atc:4/81- Status:

88 
,'0 1l8l 105010 I 096/n M 1 9/ :501241040100021 I AM i 9/ '07 .01 .2019

I)ccision: 'l'hc Cornrnitlcc corrsidcrcd thc casc as pcr agcrrda and rrotcd that thc casc was rclcrrccj
to MoS lor cxarninatiorr on 2l .05.2019. I lowcvcr, thc matlcr was dclibcratcd in thc rnccting and

thc Cornmittcc dccidcd to forward thc casc to MSMII I'or cxarnination.

'l'he casc stands dcfcrrcd.

′
l｀ 1〕 (〕 I11ヽ ()PIt()I)l」 C′ I｀S

Iノ INII・ 1｀ I〕 I)

Iく Iノ A lrilc

AIノC2/2019        1
29.05.2019            1

1′ ic.No/1)atc:5010002501 1)cncrrcd

Status:Party Nalmc:JINDAIノ SAW IMcctNo/1)atc:4/81-
Iノ INlI′ l｀1lI)               AI′ (〕2/2019

129.05.2019

ItIノ A Irilc Iノ ic.卜lo/1)atc:0510409268.I)cλ rrcd

:01/81/050/00955んへM19/    :05/23/040/00454ん へM19/   .09.01.2019            1

1)ccision: 
′
I｀hc(〕 onllnittcc considcrcd thc casc as pcr agcnda and notcd that a dc「 Icicncy lcttcr

sccking ccrtain infcDrmation as raiscd by Consulant(TIう C-3)has bCCn scnt to thc applicant on



128.05.2019.IIcnccn thc(〕 onll■ ittcc dccidcd to、vait for rcply ofthc applicant.

′
Fhc casc stands dcfcrrcd.

|(〕asc No.: 1/14/81-          1)arty Nalnc:S″ I｀ I〕 ItI′ I′ 1｀1]     ンlcct lヾ o/1)atc:4/81-      Status:

IAIノC2/2018          11)OWI〕 R′ I｀RANSMISSION :AIノC2/2019               1
1                         .Iノ IMI′ I｀ l〕 I)                129.05。 2019                      1
‐
HQ IfilC             IRI′ A「ilc            Iフ ic.No/1)atc:03108263551)cFcrrcd l
:01/81/050/00719/AM19/    :03/95/040/00868/AM19/    14.01.2019

1)ccision: 
′
1｀hc(〕 oΠllnittcc considcrcd thc casc as per agcnda and notcd thc conllncnts givcn by

I)PII′F vidc t」 .()。  Notc No.: P¨ 47011/7/2019-′ I｀SW datcd 23.04.2019. IIo、 vcvcr, thc mattcr was

ldclibcratcd in thc inccting and found that thc application、 vas dcrlcicnt duc to fo1lowing rcason:

901

1  1. I′ l｀ (〕 IIS codc 76061190 givcn for ilnport itclm No.l i.c.``Alullliniuln coil'' pcrtain to
‐    `Aluminium platc,shcct&strip'.

2. I)roccss llow chart shows usc of Alunliniuin anoy.

1 3.In cxport product at Sl.No.1,chart shows a1loy.

IIcncc,thc Committcc dccidcd to ask for clariflcation on thc abovc mcntioncd points froln thc

applicant.

′
I｀ hc casc stallds dcfc・ rrcd.

|(〕asc No■ 243/14/81-   II)arty Namc:I〕 1■ 7DEN  Mcct NoA)atc:4/81-  IStatus:
:AIノC2/2018           11NDIA PV′ l｀ .Iノ

′
1｀D        IΛ IノC2/2019         ‐

29.05.2019

HQ IrilC             RI′ A Irilc            Iノ ic.No/1)atc:3H00672851)cFcrrcd

9卜
:0148140,0/90961/今

YH?/  .:'1/83/040/001,9/AM19/  16.01.2019
1)ccislon: 

′
Fhc(〕olninittcc considcrcd the casc as pcr agcnda and notcd that a dcrlcicncy lcttcr

lSCCking ccrtain information as raiscd by Consultant(TI〕 C-3)has bCCn scnt to thc applicant on

l 128.05.2019.IIcncc,thc Committcc dccidcd to wait for rcply ofthc applicant.

11｀hc casc stands dcfcrrcd.

(〕 asc No.:272/14/81-      Party Nainc:P()Iプ YCA13    ンIcct No/1)atc:4/81-    StatuS:
AIノC2/2018          WHRI〕S PVT.I′TD.     ΛIノC2/2019

29.05.2019

1HQ IrilC            IRIノ Λ「 ilC           Iノ ic.No/Datc:0310826392 DcfcFcd

92.:91イ 11(1),()/909?9/AYI?`  :93/95ィ ッ?`♀♀?7,/AM19/  ‐16.Ol.2019       ‐
1)ccision: 

′
I｀hc(〕 onllnittcc considcrcd thc casc as pcr agcnda alld notcd that thc applicallt's rcply

datcd 24.05,2019 has bccn forwardcd to Consultant(′ FItC-3)on 29.05.2019 fcDr cxaminalon ofthc

‐casc.IIcncc,thc(〕 onllnittcc dccidcd to wait fbr colnlmcnts.

′
1｀hc casc stands dcfcrrcd.

30



(〕 asc No.:251/14/81-      Party Namc:I〕A()STIう I〕 Iノ   IMCCt No/1)atc:4/81-    Status:
IAI」 (〕2/2018               1NI)IA (〕 ()MI)ANY        IAIノ (〕2/2019

1                 PRIVATI〕 Iノ IMI′ I｀ I〕D,    129.05.2019

1HQ「ilC            RIノ A Irilc           lIノ ic.No/Datc:0310826518 Approvcd

93:91/11/050/00969/AM19/  :03/91/919199171/Λ
M19/  22.01.2019

1)ccision:′Fhc(〕 olnillittcc considcrcd the casc as pcr agcnda and dccidcd to flx thc ad-1loc l10rlllS

las pcr writtcll col■ lncnts givcn by MoS vidc t」 。()。 No.:2(10)/2018-′ I｀1)datcd 15.04.2019。 ((〕Opy

lcncloscd)

IItA conccrncd may takc suitablc conscqucntial actioll accordingly.

‐Casc No.:252/14/81-      Party Nalnc:13A()S′ I｀ Iう I〕 Iフ   ーMcct No/1)atc:4/81-    Status:
AI“C2/2018          1NDIA COMPANY     AIン C2/2019        ‐

PRIVATItIノ Iン II′ I｀1lI),    29.05.2019

1HQ lfilC            RIフ A lrilc           lIブ ic.No/Datc:0310826519 Approvcd

94:01/81/05()/00970/AM19/  :03/?1`919499173/AM19/  22.01.2019       
‐

II)ccision:′ Fhc(〕 oHllnittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc ad― hoc llorins

as pcr wrltcn comincnts givcn by MoS宙 dc t」 .().No.:2(10)/2018-′ I｀1)datcd 15.04.2019。 ((〕Opy

lCnC10SCd)

ItA conccrncd may takc suitablc conscqucntial action accordingly.

ICasc No。 :263/14/81-   1)arty Namc:AXORA   Mcct No/Datc:4/81-      IStatus:
IAI“C2/2018         RI〕 SOURCItS I′ Iヽ41TI〕 Do AI′C2/2019

29.05.2019

HQ IfilC           RIノ A Irilc           I′ ic.No/Datc:0210208946   1Dcfcrrcd

95:♀ 1/81/050/00981/Λ
M19/ :02/24/040/00190/AM19/ 30.01.2019         1

11)ccision: 
′
Fhc(〕ollllnittcc considcrcd thc casc as pcr agcnda and notcd that a dcflcicncy lcttcr

lSCCkhlg ccnain infOrmation as raiscd by MSMIt has bccn scnt to thc applicant on 29,()5.2019.

| IIICncc,thc Committcc dccidcd to wait for rcply ofthc applicant.

|  II｀ hc casc stands dcfcrrcd.

:  ICasc No.:264/14/81-     1)any Namc:A―
l lll〕NCIう   .Mcct No/1)atc:4/81-    Status:

|  IAI′ C2/2018            PRODUCTS C()。 PVT.Iノ TD.‐ AIノC2/2019
129.05.2019

1 1HQ Irilc            RI′A「ilc           lIノ ic.No/Datc:0310826718 1Dcた rrcd

96:01/81/050/00982/AM19/  :03/94/919ィ 99931/AM19/  i30.01.2019       1
1   1)ccision: ′

l｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and notcd that a dcflcicncy lcttcr

. sccking ccrtain inbrmation as raiscd by Consultant(TIう C-3)has bCCn scnt to thc applicant on

‐  128.05.2019.IIcncc,tllc(〕ollllnittcc dccidcd to wait for rcply ofthc applicant.

1  1′ l｀hc casc stands dcR)rrcd.

| ICasc No.:265/14/81-     1)arty Namc:POIフ YCΛ B   IヽIcet No/Datc:4/8卜    Status:
‐  ‐
AI」C2/2018            1NDIA Iッ IンIITIうD        AIノ C2/2019

29,05.2019197

HQI「 ilC            RI′ A lfilc           Iン ic.N()/Datc:()3108267231)cた rrcd
l   :01/81/050/00983/Aヽ 419/    :03/95/040/01073/Aヽ419/   ‐30.01.2019

31                         
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Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and r-rotcd that thc applicant's rcpiy
datcd 24.05.2019 has bccn forwardcd to Consultant ('l'liC-3) orr 29.05.2019 for cxamination of thc
casc. I Icncc, thc Cornmittce dccidcd to wait I'or commcnts.

'l'hc case stands dcfcrrcd.

981:01/81/050/00985/ANl19/    :03/95/040/01139ん ヘン119/

Decision: 'l'hc Commitlcc considercd thc casc as per agcnda and notcd that thc applicant's rcply
datcd 24.05.2019 has bccn forwardcd to Consultant ('l'liO-3) on 29.05.2019 lor cxamination of thc
casc. I Icncc, thc Cornmittcc dccidcd to wait lor comrncnts.
'l'hc casc slands dcl'crrcd.

Party Nalllc:P.M.

Iう Iフ I〕CTRO AUT()PVT.
Iノ

′

I｀ I).

I IQ Irilc Itl.A Irilc Lic.No/l)atc:0310826802 l)cfcrrcd
99 :0118110s01009921AM191 :0319510401011471AM19/ 04.02.2019

l)ecision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and rrotcd that a dcficicncy icttcr
sccking ccrlain inlorrnation as raiscd by MSMlihas bccn scnt to thc applicant on 29.05.2019.
I Icncc, tl"rc Oornrnittcc dccidcd to wait 1'or rcpiy of thc applicant.
'l'hc casc stands dcl'crrcd.

(〕 asc No.1267/14/81-

AIノ (〕 2/2018

HQI「 ilC

(〕 asc No.:274/14/81-

AIノ (〕2/2018

(〕 asc No.:281/14/81-

AIJ(〕 2/2018

I′ I｀ (〕 IIS

(〕 odc

Party Nalllc:POIノ YCAB
INDIA 1/1MI′ I｀ 1〕D

ItIノ A lfilc

QLrantity

4ヽcct lヾ o/1)atc:4/81-     IStatus:

AIフC2/2019        1
29.05.2019

1ノ ic.No/1)atc:0310826748.I)cfcrrcd

31.01.2019

Mcctlヾo/1)atc:4/81-     Status:

AIノC2/2019
29.05.2019

Status:

Approvcd

Party Namc:R R KA131〕 Iン  Mcct No/1)atc:4/8ト

Iン Iふ41Tlう D          AIノ C2/2019
‐29.05.2019

HQI「 ilC           IRIノA Irilc          Iノ ic.No/Datc:0310826952
:01/81/050/00999/AⅣ l19/  103/95/040/01142/ANl19/  108.02.2019

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcr"rda and dccidcd to llx thc I'ollowing ad-

hoc norms as pcr writlcn commcnts givcn by Consultant ('l'lrC-3):

I:xpor1 Itcrn

Ilubbcr Insulatcd I IV
Indr-rstrial Cablcs,
Coppcr (londr-rctor.

Unarmourcd I 100

Volts. NI:'l'
CON'l'l,N'l': COi'l'l rl{-
112938.39 KGS,
'l'hcrmop lastic Itubbcr
Granr-rlcs-21954.45
KGS

ITCHS
(〕 odc

74081190

40027000

Import Itcrn

Coppcr Wirc
Itod

Itccommcndcd

Quantity

10

0

85444930

Notc: Sizc and quantity of cxport product glvcn ln
incorporatcd. (Copy enclosed)

ItA cor-rccrncd may takc sr-ritablc conscqr"rcntial action accordingly.

As applicd lor
'l'hcrmoplastic

Itubbcr
Granr-rlcs

Ictter datcd 07.05.20I9 may be

243.000

Kilomctcr



Casc No.:282/14/81-      Party Namc:(〕 ItUNI〕 R    ‐Mcct No/1)atc:4/81-    Status:
AI」C2/2018          1NDIA PRIVATI〕       AIノ C2/2019

1ノ INlI・ I｀ 1〕 I)               29.05.2019

1HQ IrilC             RIフ A Irilc            Iフ ic.No/Datc:05104096321)ctrrcd

101:01/81/950/01000咎
MI?/  :0,?,(ツ

19`99175/AM19/  
‖.02。2019

1)ccision: 
′
I｀hc (〕 oHllnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of

application was scnt to 4ヽSヽ 41〕 on 05.04.2019 for cxanlination of thc casc. IIowcver, no

conll■ cnts havc bccn rcccivcd yct.IIcncc,thc(〕 ollllnittcc dccidcd to remindヽ4SヽИI].

′
l｀hc casc stands dcrcrrcd.

Casc No.:284/14/81-     1)arty Namc:I)ISHΛ  AU′ l｀O McctNo/1)atc:        Status:

AIノC2/2018          COMI)ONI〕 NTS PVT.Iノ TD。 4/81-AIノ C2/2019
‐29.05.2019            1

HQ IfilC             RIノΛ llile            .I′ icoNo/Datc:03108269731)ctrrcd

102:01/81/050/01002/AM19/  :03/91/919400976/AM19/  H.02.2019
1)ccision: 

′
I｀hc(〕 olγlinittcc considcrcd thc casc as pcr agcnda and notcd that a dcrlcicncy lcttcr

sccking ccrtaill inおrlnation as raiscd by 4ヽSヽ/11thas bccn scnt to thc appHcant on 29.05.2019.
′
1｀hcrcforc,thc(〕 olninittcc dccidcd lo wait for rcply ofthc applicant.

′
Fhc casc stands dcFcrrcd.

Casc No.:285/14/81-     1)arty Namc:′ I｀ATA       Mcct No/1)atc:        Status:
‐AI」C2/2018          1NTI〕 RNAT10NAIノ      4/8卜 AIノC2/2019     1

1フ IMI′ l｀ I〕I)               129.05.2019            1

HQ lrilC            RIノA Irilc            Iィ ic.No/Dttc:02102089721)cFcrrcd
:01/81/050/01003/AM19/   :02/24/040/00166ん へM19/    12.02.2019

103 1)CCision: 
′
Fhc(〕 onllllittcc considcrcd thc casc as pcr agcnda and notcd thc copy of application

was scnt to l)PII′ I｀ on 03.04.2019 br cxanlination of thc casc. I)PII′ I｀ inbrlllcd vidc lcttcr datcd

ll.04.2019 that thc casc docs not pcrtain to it and lnay bc consultcd with MSヽ ИIう . IIowcvcr in

vicw of carlicr dccisions,thc casc has bccn rcfcrrcd to Consultant(′ l｀ 1〕C-3)on 29.05.2019R)r

cxa11lination.

′
I｀hc casc stands dctrrcd.

(〕asc No.:286/14/81-    Party Nalllc:SUBIIAM   ⅣIcct No/1)atc:4/81-        Status:

AIノC2/2018          1〕 NGINIう I〕RING W()ItKS AI″ C2/2019
129.05。2019

‐HQ IrilC           ItIフ A Irilc          I′ ic.No/Datc:0310826989   1Dcfcrrcd

1041:01イll`950/01()04/AM19/1:03/95/019/01117/AM19/‐
12.02.2019         1

1)ccision: 
′
Fhc(〕 olnlllittcc considcrcd thc casc as pcr agcnda and notcd that a dc「 lcicncy lcttcr

sccking ccrtain inforination as raiscd by Consultant('I｀ 1うC-3)has bCCn scnt to thc applicanl on

29.05.2019.′ I｀hcrcforc.thc(〕 olninittcc dccidcd to wait for rcply ofthc applicant.

′
I｀hc casc stands dcfcrrcd.
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ICasc No.:289/14/81-   Party Namc:R R KABIう Iノ

ー
Mcct No/Datc:4/81-       Status:

:AIノC2/2018         1ノ IMI′ I｀ I〕 I)          AI″C2/2019
29.05.2019

1HQ IfilC           IRIノ A「 ilc           Iノ iC.No/1)atc:0310827010    Dcfcrrcd
l:01/81/050/01007/AM19/ :03/95/040/01148/AM19/  13.02.2019

11)ccision: 
′
I｀hc(〕 ollllllittCe considcred thc casc as pcr agcnda and notcd that thc appHcant was

‐rcqucstcd to ftlmish fo1lowing inforination as pcr ad宙 cc of COnsultant(′ l｀ 1〕C… 3):

1  1.Si.No.12 ofthe Standard Dcncicncy lrormat.
1051
Thc applicant's rcply datcd 07.05.2019 was forwardcd to Consultant(′

I｀ I〕C-3)for cXaminalon of
thc casc.IIowcvcr)it is found that thc applicant's rcply is dcrlcicnt duc to thc fo1lowing rcasons:

1.Quantity of cxport product givcn in Authorization is 18000 Km but in its rcply it is only

1    6950 Km.

|′
l¬hCrcfOrc,thc Commi■cc dccidcd to ask fOr clariication on thc abovc mcntioncd dcncicncy

lfrOm thC applicant.

′
I｀hc casc stands dcfcrrcd.

ICase No.:290/14/81-    Party Namc:PO()NAM   Mcct No/1)atc:4/8卜    Status:
IAI′C2/2018           1〕 NTIう RPRISIiS,        AIノ C2/2019

129.05.2019            ‐

IHQ IrilC            IRI′ A「ilc            Iノ icoNo/Datc:0310827051 DcFcrrcd
l:01/81/050/01008/AM19/   :03/95/040/01088/AM19/    14.02.2019

106‐
1,ttisi()ni′ Iヽhc t〕。11轟 itiことc6ntidこ rcd iAcと五ζさ五ζ lcr agCndtt aind n616d thtt tAc applicait wttζ
lrequCStCd to ftlrnish fo110wing informalon as pcr ad宙 cc of Consuhant(′ 1｀I〕 C… 3):

‐    1.  SI.No.3,5, 10&1l oftllc Standard I)cflcicncy I「 orlllat.

′
1｀hc casc stands dcfcrrcd.

ICasc No.:292/14/81-    Party Namc:MAURIA   IMcct No/Datc:4/81-   Status:
IAI′C2/2018          1UDYOG Iノ TD         AIノ C2/2019

29.05.2019                     ‐

IHQ IrilC            ‐RIノA「ilc            I′ icoNo/Datc:0510409679 Dcfcrrcd ‐
|:01/81/050/01010/AM19/   :05/24/040/00629/AⅣ 119/    15.02.2019

10711)CCiS10n: 
′
I｀hc(〕 olnrllittcc considcrcd thc casc as pcr agcnda and dccidcd to scck froln thcl

lappliCant tO furnish following infOrma10n as pcr wrれ tcn commcnts 3ivcn by DPIIT宙 dc「 .No.|
IP¨47011/90/2019…

'1・ SW datcd 12.04.2019:

1  1.Sl.No.1,3,4,5&H ofthc Standard DcAcicncy lrormat.                ‐

′
I｀hc casc stands dcFchrrcd.
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Casc No.:293/14/81¨

AI」 (〕 2/2018

Party Namc:BI〕 Iノ DItN   Mcct No/1)atc:4/81-

INI)IA PV′ I｀ .Iノ

′
I｀1)       AIノ (〕2/2019

129.05.2019

IIQ Irilc Itl.A lrilc Lic.No/l)atc:3110067313
:01/81/0s0/0101 l/nMl9/ :311831040/00172lLMtgl 1s.02.2019

Dccision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcnda and dccidcd to firx thc
hoc norms as pcr writlcn commcnts givcn by Consultant ('l'liC-3):

Status:

Approvcd

loliowirrg ad-

Rccommcndcd

Qr"rantity

Nct i l%

wastagc

Nct 1 20/0

、vastagc

Nct1 5°/。

、vastagc

10

8

SI.

No.

1

2

3

4

5

I′ I｀ (〕IIS

(〕 odc

74081990
74081990

74081990

74081990

74081990

74081990

74081990

76169990

76169990

39011090
39011090

39011090
39011090

Irnporl Itcm

1 10.862' 0.0 I 0/-0.008rnrn Sol't barc coppcr- I]08621/

l/1.084. 0.00t1/-0.002rnrn barc coppcr- I] 1O84tl

111 .666mtn I lard barc coppcr conductor- I] 16661)

I 0/0. 1 27 mn braid tinncd coppcr- P'INO l270l0llll3N
I 9/0.30mrn/Strandcd barc coppcr conductor-
s8N030001 9s 19r.J

7 10.299mm/Strandcd barc coppcr conductor-
sBN02ti8007s I2tJ
tl I 0 . 1 27 mrn/ll rai d cd wi rclusc (icrm an kn it-ti -

P',r'N012700ti#B3N
I)oublc-sidcd alurninurn loil (W' l9rnrn/ 0.0- n LI)P-
45l9t,r
l)oubic-sidcd aluminr:m foil- ALI)P-45 I 6l.J

I Iigh dcnsity lorm t'lr3- I II)l;M-I'li3
I Iigh dcnsity -PIr- I II)-PL
Low dcnsity I'l.ll3- LI)-PIi l3
low dcrrstiy I'}l:17- LI)-l'}l:17

takc suitablc conscqucntial action accordingly.

19

10

111

112
113

ItA conccrncd may

‐
Casc No.:295/14/81-    1)arty Nalnc:′ I｀RASCC()N McctNo/1)atc:4/81-
IAIノC2/2018        1NTI〕 RCONNI〕 (〕

′
I｀10N  AI″C2/2019

‐               SYS′ l｀ 1う MS PRIVATIう   29.05.2019
1                          1ノ IMI′ I｀ I〕 I)

109113:1鬼
59010 BttM l%鶴ち1月10Ю0267AMlり |まだ究も

α0710H4562

Status:

I)cl'crrcd

1)ccision: 
′
I｀hc (〕 ollllnittcc considcrcd thc casc as pcr agcnda and notcd tllat thc copy of

lappliCation was scntto DPII′ I｀ on 27.05。 2019R)r cxalnination ofthc casc.Howcvcr,no colmmcnts

lhavc bccn rccc市 cd yct.IIcncc,thc Committcc dccidcd t()wait for colnmcnts.

IFhc casc stands dcfcrrcd.

ICasc No.:296/14/81-    IParty Nalnc:I′ l〕 ()NI(〕ΛBIノ l〕  Mcct No/1)atc:4/81-     Status:

IAIノC2/2018         SOIノ UT10NS INDIA      AIィ C2/2019         1
1               PRIVATI〕 Iノ Iヽ41Tl]D      29.05.2019

1HQ IfilC          iRI′ A Irilc            I′ ic.No/Datc:3110067319 Approvcd
l101:01/81/050/01014ん へM19/ :31/83/040/00174/AM19/     18.02.2019

11)ccision:′ I｀hc(〕 olγllllittCC considcrcd thc casc as pcr agcnda and decidcd to rlx thc ad_1loc norins

laS pCr writtcn col■ lncnts g市 cn by I)I)II′ I｀ vidc t」 .O.No.: P-470H/89/2019-′ I｀SW datcd
23.04.2019.((〕 Opy cncloscd)

ItA conccrncd inay takc suitablc conscqucntial action accordil181y.



Party Namc:I)I〕 I′TA     IⅣ lcct No/1)atc:4/81-    Status:
131ィ I〕 (〕
′
I｀It()NI(〕 S INI)IA    ‐AIン (〕 2/2019

PRIVATI〕 I′ IMITI]D    29.05.2019

IHQ IrilC            IRI″ A Irilc            Iノ iC,No/Datc:0510409688‐ Dcfcrrcd

:01/81/050/01016/AM19/   :05/23/040/00504ん へM19/   ‐18.02.2019
11111,こ

tition:′ i｀h`む 6ふふi16686五ζiaι :し d iA6 6五 sc as pCr agcnda and notcd that thc copy of
lappliCation was scnt to McitY For cxamination on 05.04.2019 FoHowcd by a rcmindcr on
124.05.2019. IIowcvcr,no cornincnts havc bccn rcccivcd yct. IIcncc,thc(〕 o■lFnittCc dccidcd to

lwait for colnlments.

′
I｀hc casc stands dcFcrrcd.

(〕 asc No.1298/14/81-

AIノ (32/2018

ITCHS
(〕 odc

l〕xport ltcm

S′ I｀AINIブItSS

S′ I｀ I〕 I〕 Iノ WI〕 I_ノ I)I〕 I)

1)II)l〕 S

DH「 FIBIくI]NT

SIZIiS GRADI〕

304/3041′ (292300
lfIう Iデ Iソ 409.658

M′ I｀)

Qr-rantity

292300.000

lroot

Itccommcndcd

Quantity
Irnport qr-rantity

rnay bc allowcd
as pcr Si. No. I

of SION C-593

Status:

Import ltcln

S′ I｀AINIノ lう SS
STI〕 lう Iノ

(〕 ()II′S

II()′ I｀

It()Iノ Iノ l〕 I)

S′ I｀AIN1/1うSS
S′ I｀ l]I〕 Iノ

(〕 ()IIノS

(〕 ItAI)Iう 3041′

Casc No.:300/14/81-  1)any Name:」 INI)AIノ  IMcCt No/1)atc:4/8ト
AIノC2/2018        SAW Iノ IMH｀ 1〕D     IAIノC2/2019

1                     129.05.2019

HQ IrilC          IRIノΛ Irilc         Iン ic.No/Datc:0510409724
:01/81/050/01018/AM19/ :05/23/040/00511/AN119/ .21.02.2019

l)ecision: I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as per agcnda and dccidcd to fix ti-rc

lollowing ad-hoc norms as pcr writtcn commcnts givcn by (lonsuhant ('l'l1c-3) with thc
condition that thc grade & thickncss of Stainlcss Stccl to match in import & export item:

Status:

Approvcd

112

I′ I｀ (〕 IIS

(〕odc

7219000073041110

(〕 asc No.:305/14/81-

AIノ (〕2/2018

I{A conccrncd may takc suitablc consequcntial action accordingly.

I〕arty Namc:APIィ APOIノ Iノ O McctNo/Datc:4/81
′
I｀ U131う SIノ IMI′ I｀ l〕I)       |ノ I`ノC2/2019

‐29.05.2019

IIQ Irilc I{l.A Irilc Lic.No/l)atc:0510409773 l)cfcrrcd
:01/8 1/0s0/0 1023lAM19l :051231040/0050llAM19l 2s.02.2019

I)ccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda arrd dccidcd to scck lrorn thc

1 13 applicant to lurrrish lollowing inl'orrnati<)n as pcr advicc of Corrsr-rltant ('l'l')C-3):

1. Sl. No. 1l of the Standard l)cficiency lrormat.
2. Justification for import of CIt coils.
3. 'l'o providc justification/cxplanation lor why

application.

'l'hc casc stands dclcrrcd.

no indigcnous inputs arc shown in thc



ICasc No.:383/14/81-    II)arty Namc:SINGHANIA ‐Mcct No/Datc:4/81-    Status:
AI′C2/2018          ‐AIノ t」 ~lr()IIノ CONTΛ INI〕 RS IAIノ C2/2019
‐                IMANUllΛ CTURING C0  29.05.2019

1HQ「ilC            IRI′ A Filc           Iノ ic.No/Datc:0510409786 1DcFcrrcd
:01/81/050/01101/AM19/   :05/24/040/00661ん へM19/   126.02.2019

1)ecision: 
′
I｀hc(〕 oΠlinittcc considcrcd thc casc as pcr agcnda and dccidcd to scck frolnl thc

1 1 4 1applicant to ftlrnishお 1lowing informalon as pcr ad宙 cc of Consultant(′ l｀1]C-3):

‐    1.  Sl.No.5&1l oftllc Standard I)c「 lcicncy lformat.

1  2.′ l｀o providcjustincation/cxplanation br why no indigcnous inputs arc shown in thc

appHcation.

1   3. 
′
I｀o providc sainplc of cxport product.

|′

l｀hc casc stands dcfc・rrcd.

ICasc No.:384/14/81-     1)arty Namc:KI〕I        IMcct No/1)atc:4/8卜     Status:
:AI」C2/2018           1NDUS・ I｀RHtS Iッ IMI′ I｀ 1〕I)  ΛIソC2/2019         ‐

29.05.2019

HQ「ilC             IRIノ A lfilc             Iノ iC.No/Datc:05104()98031)ctrrcd
:01/81/050/01102んへM19/   :05/23/040/00494/ノ ンヽ119/   .27.02.2019
H5Dccision:′

1｀hc Coふmittcc t8isidcrcd thさ

`asc as pCr agcnda and notcd that thc copy of
application was scnt to Consultant(′ I｀ 1〕C-3)on 05.04.2019 br cxamination ofthc casc.Howcvcr,

no colmmcnts havc bccn rcccivcd yct.Hcnce,thc Colmmittcc rcqucstcd Consultant(′ I｀I:C-3)lo
lsubinit its colllinCnts at thc carlicst.

′
I｀hc casc stands dcた rrcd.

ICasc No.:385/14/81-    1)any Namc:KIう I      IMcct No/1)atc:4/81¨    IStatus:
IAIノC2/2018           1NDUSTRH〕 SI″ IMI′ I｀ IうI)  IAI′ C2/2019

‐
29.05.2019

1HQ「ilC            IRIノ A Irilc            I″ ic.No/Datc:05104098041)cFchrrcd
:01/81/050/01103/Aン119/   :05/23/040/00517/AM19/   27.02.2019
‖611,こ

cision:′ i｀hc cottinittcc 66nsidcrcd thc cttζこas pC'18Cnda and notと d that thc copy()f
application was scnt to Consultallt(′ I｀ It(〕 -3)on 05.04.2019 for cxamination ofthc casc.Howcvcr、

no colmmcnts havc bccn rcccivcd yct.Hcncc,thc Col■ mittcc rcqucstcd Consultant(′ 1｀ I〕 C-3)t()
lsublllit its col■ lncnts at thc carlicst.

′
I｀hc casc stands dctrrcd.

Casc No.:387/14/81-    IParty Namc:          ‐Mcct No/1)atc:4/81-    IStatus:
‐
AIン (〕2/2018              PAItAヽ4()t」 N′ I｀           AIノ (〕 2/2019

COVI卜4UNICAT10NS    29.05.2019          1
1ノ

′

l｀ I).

IHQ「ilC             ‐RI′Λ Filc            I′ ic.No/1)atc:05104098201)cfcrrcd
l171:01/81/050/01105/AM119/   :05/24/040/00690/Aヽ 419/   128.02.2019            1

11)CCiSion: 
′
I｀hc Colllinittcc considcrcd thc casc as pcr agcnda and notcd t1lat thc copy of

application was scnt to Consultant(′ l｀ 1〕 C-3)on 05.04.2019R)r cxamination ofthc casc.Howcvcr3

‐no colmincnts havc bccll rcccivcd yct.I Icllcc,thc(〕 ol■ nlittcc rcqucstcd(〕 onsultant(′ I｀ltC-3)to
subinit its colllinCnts at thc carlicst.
′
l｀hc casc stands dcrcrrcd.

一／



Casc No.:388/14/81-    ‐Party Namc:AXORA    Mcct No/1)atc:4/81-   Status:
‐
AIノC2/2018          ‐RI〕 SOURCI〕 S1/1MI′ I｀1,I). IAIノC2/2019         ‐

29.05.2019            1

HQ IrilC            IRIノ A「ilc           Iノ icoNo/Datc:02102090271)cfcrrcd

H8:01481/050/91106/AY19/  :97/24/01990111/AM19/ 128.02.2019       1
1)ccision:′ Fhc(〕 olγlinittcc considcrcd thc casc as pcr agcnda and notcd that a dcicicncy lcttcr

lsccking ccl■ aill inforlllation as raiscd by ンISヽ41〕 has bccn scnt to thc appHcant on 29,05.2019.

IIcncc,thc(〕 olnlnittcc dccidcd to wait for rcply ofthc applicant.

′
I｀hc casc stands dcFcrred.

‐Casc No.:58/2/81-    Party Namc:       Mcct No/Datc:4/8卜      Status:
AIノC2/2019        ‐VOl〕 S′ 1｀AIン PINl〕 VAl〕   AIフC2/2019           1

VKN INI)IA P.         29.05.2019

1             1ノ
rI、

I).(IfOItMIう ItI′ Y   ‐              |
HQ「ilc           RIノA Irilc          Iノ ic,No/Datc:0510409887   ‐Dctrrcd
119 :01/81/050/01144/AM19/ :05/24/040/00709/AM19/ 08.03.2019                ‐

II)ccision: 
′
I｀hc (〕 olninittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of

application 、vas scnt to MSMI〕 on 24.05.2019 for cxalnination of thc casc. IIo、 vcvCr. n0

.C0111lnCnts havc bccn reccivcd yct,IIcncc,thc(〕 omHlittcc dccidcd to、 vait for conllncnts.

′
1｀hc casc stands dcrcrrcd.

Casc No.:69/2/81-     1)any Namc:K〕ON POWIう R IMcct N()/1)atc:4/81-   Status:
AI」C2/2019          SOIソ UTI()NS PRIVATI〕   ΛI′C2/2019        1

1ノ IIvII′ I｀ Iう I)               129.05.2019            1

‐HQ「ilC           IRIノA lrilc          lIノ ic・ No/Datc:0510409961 Approvcd
120 :01/81/050/01155//tNl19/   105/23/040/00561/AM19/   15.03.2019            1

1)ccision:′ Fhc(〕 oΠlinittcc considcrcd thc casc as pcr agcnda and dccidcd to「 Ix thc ad―hoc norlns

as pcr(】 cncral INotc-4 as rccollllmCndCd by rcprcscntativc ofI)I II.

ItA conccrncd lllay takc suitablc conscqucntial action accordingly.

Casc No.:83/2/81-    1)arty Nainc:VH′ AS    Mcet No/1)atc:4/81-      Status:
AIノ (〕2/2019

HQ IlilC

:01/81/050/01169んへM19 :34/24/040/00369/AM19/ 19.03.2019
/

1)ccision:′ I｀hc(〕 ollllllittcc considcrcd thc casc as pcr agcnda and dccidcd lo「Ix thc fclllowing ad―

121 hOC nOrlms as rcconllllcnded by rcprcscntativc ofI)I II:

ItI′ A Irilc

Iうxport ltcin

(〕 It(〕 ()

TItANSI「 OItMI〕 It

IノAMINA′ l｀10N

29.05。2019

1ノ ic.No/1)atc:3410044984   Approved

I′ I｀ (〕 IIS

(〕 odc

85049010

Quantity

110000.000

K3

I′ I｀ (〕 IIS

(〕 odc

72261100

Import ltcm

(〕 It(〕 ()

I〕 I′ IうCTRICA
1/S´ I｀ I]l〕 Iノ

SI′ I′ I｀ (〕 ()IIノ S

Itccommcndcd

Quantity
hnport quantity

may bc allowcd
as pcr SION C-s23N



I{A concerncd may takc suitablc conscqucntial action accordingly.

(〕 asc lヽo.:92/2/81-

AI′ (〕 2/2019

HQI「 ilC

:01/81/050/()l178/Aヽ 419/

I′ l｀(〕 IIS

(〕 odc

Party Nalnc:

MAXWOR′ I｀II

INTl〕RNΛ TI()NAIノ

Mcct No/1)atc:4/81¨

AIノ (〕2/2019

29.05.2019

Status:

Approvcd

lollowing ad-

thc gradc &
Dccision: 'l'hc Commitlcc considcrcd thc casc as pcr agcrrda and dccidcd to fix thc
hoc norms as rccornmcndcd by Consultant ('l'liC-3) with thc condition that
thickness of Stainless Stcel to match in import & export item:

ItI′ A Irilc              Iィ ic.No/1)atc:0510410022

:05/24/040/00733/AM19/ 25.03.2019

Quantity

12

2

7323939
0

(〕 asc No.:94/2/81-

AIノC2/2019

(〕 asc No.:98/2/81-

AIノ (〕2/2019

124‐
HQ IrilC

:01/81/050/01184/Aン 119/

ltxport ltcm

′
I｀AI〕 Iノ l〕 KH｀CHl〕N AND
O′ l｀I II〕 R IIOUSIう IIOIノD
AR′ I｀ ICIノ l〕 MADI]OIf
S/1｀AINIノ l〕 SS S′ 1｀ I〕 I〕 Iッ

WI′ l｀H OR W1lIIOt」 T
HANDIン l〕/1ノ ID/
AN'I｀ISKH)GASKI]′ I｀

IItltl〕 SPItC′ I｀IVI〕 ()「

WHAT MATI〕 ItIAIノ
′
1｀ HI〕

HANDIノ I〕/1ノ H)/Λ NTISKI
I)GΛ SKl〕

′
I｀ HAVI〕

BIう l〕N MADl〕
「
ROM

NON― MAGNI〕
′
I｀IC

24545.45

0K3

I′ l｀ (〕 IIS

(〕 odc

722090
90

Import Itcrn

NON―
MAGNI〕TIC
STAINIノ l〕SS
STIう I〕 Iノ

(〕 ()Iフ I)

It()Iノ 1/1tI)

(〕 IIt(〕 Iノ I〕S

(200
SIEItII〕 S)

Ilccommcndc
d Quantity

L02 Kg/Kg
on nct contcnt
of SS in thc
cxport
product

Status:

S′ I｀A11ヽ(Iノ l〕 SS S′ l｀ 1う Iう Iノ CIt

CIRCI′ I〕 S(SIう RIIう S200)

ItA conccrncd may takc suitablc conscqucr-rtial action accordingly.

I)arty Namc:IIVR SOLAR Mcct No/1)atc:4/81-

PItIVATI〕 I′ IMI′ l｀ 1〕 D     AIフ C2/2019
29.05.2019

HQ IrilC              RIノ A lrilc             Iフ ic.No/1)atc:05104100281)cた rrcd

:01/81/050/01180/AM19/   :05/23/040/00571/AM19/   .25.03.2019

1)ccision: 
′
1｀hc (〕 onllllittcc considcrcd thc casc as pcr agcnda and dccidcd to scck froln thc

123 applicant to ftlrnish following informa● on as pcr ad宙 cc ofConsultant(′ l「`〕C-3):

1.(〕 ()mplctc spcci「 lcation with 、vattagc and clcctrical ratin3 0f CCHs illlportcd with rcspcct to

diffcrcnt typc ofcach ccH.

2.Calculation ofquantity rcquircd for cach inodulc.

′
l｀hc casc stands dcfcrrcd.

Party Nalnc:PRIYANKA
Iヽ DIA l)VT.Iノ

′
l｀D.

ItIノ A Irilc

:05/24/040/00724/AM19/

Mcctlヽo/1)atc:          Status:

4/81-AIフ C2/2019

29.05。2019

1ノic.No/1)atc:0510410078 Approvcd

28.03.2019

I)ecision: 'l'hc Cornmitlcc considcrcd tirc casc as pcr agcr-rda and dccidcd to fix thc I'oilowirrg ad-
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hoc nonns as rccomrrlcndcdby Corrsultant ('l'lrC-3)with thc condition that thc gradc &
thickness of Stainlcss Stcel to match in import & cxport item:

I{A corrccrncd may takc suitablc conscqucntial action accordingly.

I″I｀CIIS

(〕 odc

73239390

Casc No.:

100/2/81-AI」 (〕 2/2019

HQ lrilC

I・ I｀(〕 IIS

(〕odc

Irxporl Itcm

'l'ablc, Kitchcn & othcr
hor-rschold articlcs
made Irrom Magr-rctic
Stainlcss Stecl Circlc
of GI{AI)I1 430

Quantity

375000.000

Kg

Quantity

Imporl Itcm

Magnctic
Stainicss
Stccl Circlc
ol'(iltADIr
430

Itccommcndcd

Quanlity
1.02 Kg/Kg on
nct contcnt of
SS in the
cxport product

I′ I｀CIIS

(〕 odc

72199090

I′ I｀ (〕 IIS

(〕 odc

72199090

Import Itcm

Non-
Magnctic
Stairrlcss
Stccl Circlc
ol- (il{AI)lr
430

I{ccommcndcd

Quantity
1.02 Kg/Kg on
nct contcnt of
SS in thc
cxporl product

Status:

Status:

Party Namc:PRIYANKA  Mcct No/Datc:
INDIA PVT.IノTD.      4/8卜 AIフC2/2019

Status:

29.05.2019

1ノ ic.No/1)atc:0510410088 ApprovcdRIノA lrilc

I:xport Itcm

'['ablc, Kitchcn & othcr
I-rouschold articlcs
madc l;rom Non-
Magnctic Stainlcss
Stccl Circlc
ol'GItAI)lr 430

73239390

(〕 asc No.:2/2/81-

AIノ (〕2/2019

HQ IfilC

Casc No.:

14/2/81-AIノ (〕2/2019

12

7

HQ lrilC

:01/81/050/00014/Aヽ 420

50000.000

Kg

Party Nalnc:

CONSOIノ H)ATIうD COIN
COMPANY PRIVA′ I｀ I〕

Iノ IMI′ Fl〕 I)

RIノA Irilc

:05/23/040/00001/Aレ 120/

:01/81/050/01186/AM19/   :05/24/040/00745/Aン119/   28.03.2019

1)ccision:′「 hc(〕 olninittcc considcrcd thc casc as pcr agcnda and dccidcd lo Flx thc fcD1lo、 ving ad―

hoc norms as rccommcndcd by Consultant(rI｀ ItC-3)with thC COndition that gradc&thickncss

of Stainlcss Stccl to match in importど L cxport itcnl:

125

ItA conccrncd may takc suilablc conscqr"rcntial action accordingly.

Party Namc:」 INDAIッ SAW McctNo/Datc:4/8ト
1/1MI′ I｀ 1〕I)              AIフ C2/2019

29.05.2019

ItIノ A Irilc Iプ ic.卜lo/1)atc:0510410092 1)efcrrcd

D6 :01181 l0s0l000o2lAM20l :051231040/00s83/n Mtgl 29.03 .2019

I)ecision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was sent to Consultant ('l'llc-3) on22.05.2019 I'or cxamirration of thc casc. IIowcvcr,
no colrllrlcnts havc bccn receivcd yet. 'l'hcrcfore, thc Cornrnittce dccidcd 1o wait for commcnts.

'l'hc casc stands dcfcrrcd.

ンIcct No/1)atc:4/81-

AIノC22019
29.05.2019

1ノ ic,No/1)atc:0510410184

09.04.2019

40
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I)ecision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc flollowirrg ad-
hoc norms olt rcpcat basisas approvcd I'rlr AA No. 05 10409208 datcd 07.01 .2019 ir-r thc Mccting
No. 0l/tll datcd 10.04.2019

I′ I｀ (〕 IIS

(〕 odc
Iixport ltcm Quantity

Sl.

No.

1

225000.000

Kg

INDIA PIく IVATI〕

I′ IMI′ l｀ I〕D

Import ltcm

(〕 ()1)1)I〕 It

S(〕 ItAI)

4ヽ11ノ Iノ 131〕 Iく IくY
(Cu 99.90%)

(Cu 99。90%)

NICKIう Iノ

INGOT(Ni
99.90%)

(Ni 99.90%)

SHG ZINC
INGO′ I｀S(Zn
99.90%)

(Zn 99.90%)

I{ccommcndcd
quarrtity
152100 Kg
( I .04 Kg/Kg,
nc1 cor-rtcrrl of
CLr in thc
cxport
product)
22950 Kg
(1.02 Kg/Kg
nct contcnt ol-

Nickcl in thc
cxport
product)
57375 Kg
(1.02 Kg/Kg
nct contcnt o1-

Zinc in thc
cxport
product)

Status:

ITCHS
Codc

7404001

2

7502100
0

7901110
0

74199990

CascヽIo.: 17/2/81-

AIノ (〕2/2019

HQ IrilC

:01/81/050/00017/Aン120/

COIN
131′ANKS
(CONSIS′ I｀IN

(〕 0「

(〕 ()1)I)Iう It―

659/6.

NI(〕 KIう Iノー

10%AND
ZINC-25%)

Note: (i) Quantity of cxport itcm may be mcntioncd in numbcrs.
(ii)'l'hc word 'lngot' may bc addcd with thc import itcm 'Nickcl' at S.No. 2 in placc of

'F'ull Platcs'.

ItA conccrncd may takc suitablc conscqucntial action accordingly.

128 l)..i.ion:'l'hc Cotnrnitlcc considcrcd thc casc as pcr agcnda and rrotcd that copy of applicatiorr
rcccivcd from thc applicant was incornplctc as copy of AA was not cnclosed with application.
I lowcvcr, thc casc was rcfcrrcd to Consr.rllant ('l'liC-3) on22.05.2019 for cxamination. 'l'l-rcrclorc.

thc Comtnittcc dccidcd to wait I'or comrncnts.

'l'hc casc stands dcfcrrcd.

Party Namc:tJNIVI〕RSΛ Iノ  IMCCt No/Datc:4/81¨
IfI′ lう XH31ノ I〕 S PVT.I″TD.  IΛ I′C2/2019

29.05.2019

ItIフ A Irilc                 I′ ic.No/1)atc:0710114751 1)cfcrrcd

:07/24/040/00307/AM19/    10.04.2019

I)alty Nalnc:SIう IKODIう NKI McctNo/1)atc:4/81-   Status:Casc No.:1/3/81-

IAIノC2/2019

り919厨掲50/00∞νAM矧

AIノC2/2019
29.05.2019

ItIン A17ilc                 Iフic.No/1)atc:0410165474 1)cFcrrcd

:04/24/040/00003/Aヽ 420/    15.04.2019

Decision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcnda and notcd that copy ol'application
rcccivcd lrorn ItA, Chcnrrai was incornplctc as copy of AA was not cnclosed with application.
It was also rtotcd that thc casc was rcfcrrcd 1o I)PII'l' on24.05.2019 I'or cxamination. ilowcvcr.
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on rccollarnendation of I)PII′ I｀  vidc l」 .(). no. P¨ 47011/5/2019-′ l｀SW datcd 29.5.2019, thc

(〕 onllnittcc dccidcd to forward thc casc to McitY For cxanlination.
′
l｀hc casc stands dcfcrrcd.

Casc No.:

3/3/81-AIJC2/2019

Party Namc:GRItAT    MCCt No/Datc:      Status:
WIHTIう GIィOBAIノ PVT.  4/81-AIィC2/2019

1ノ

′
I｀I),                    129.05.2019

Iフ ic,No/1)atc:0310828398 Approvcd

19/AM19/   16.04.2019

I)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc I'ollowing ad-

hoc norms as pcr wrillcn commcnts givenby Consultant ('l'i:C-l):

HQ「ilc            RI′A IFilc
:01/81/050/00023/AM20/   .:03/94/040/011

Iixpotl Itcm

Multi Codc PVC
Insulated Copper
Wircs ol-various sizcs

Nct Contcnts: - 1)

Coppcr: 59950.00 kgs,

2) PVC Itcsin
(Sr"rspcnsion Gradc):
56640.00 kgs,3)
Stabilizcr
(lndigcrrous):
28320.00 kgs,4) Irillcr
(lndigcnous): 9440.00

Quantity

kgs

ItA conccrncd may takc suitablc conscqucntial action according

I′ l｀(〕IIS

(〕odc

I′ l｀(〕IIS

(〕 odc

74081990

39040000

Import Itcm

Coppcr in
all fonn of
Coppcr
Wirc Itod
Irlcctrical
Gradc

PVC Itcsin
(Suspcnsion
Gradc)

Itccommcndcd

Quantity

1 .01 Kg/Kg
contcnt in thc
cxport prodr-rct

1.05 Kg/Kg
contcnt in thc
cxport prodr-rct

Status:

Rccolnincndc

d Quantity

l.01K3/K3
contcnt ill thc

cxport
product

1.05 Kg/Kg
contcnt in thc
cxport
prodr:ct

130

85441190

I′ l｀(〕 IIS

(〕 odc

8544119
0

154350.000

Kg

y.

Casc No.:

4/3/81-AIン (〕 2/2019

HQ「ilC            IRIノ A llilc

:01/81/050/00024/AM20/  103/94/040/01

Party Namc:(〕 RI〕AT    IMCCt No/1)ate:

wIHTl〕 GIノ OBAIノ PVT●  4/81-AIノ C2/2019

1ノ

′
I｀I),           129,05.2019

Lic.No/l)atc:0310ti28399 Approvcd

t20lAM19l 16.04 .2019

l)ccisi,n: 'l'hc Cornrnittcc considcrccl thc casc as pcr agcnda and dccidcd to fix thc following ad-

hoc norms as pcr writtcn commcnts givcrrby Consultant ('l'liC- 1 ):

13

1

I')xpor1 Itcm

Singlc Corc PVC Insulatccl

Coppcr Wircs of various
sizcs Nct (lontcnts:-

1)Coppcr: 25350.00

kilogram 2)PVC Rcsin
(SuSpCnsiOn(〕 radc):8868.00

kilogram  3) StabiliZCr

(IndigcnOus):4434.00

Quantity

40130.00

0K8

I′ 1｀CIIS

(〕 odc

7408199
0

3904000
0

Import
Itctn
Coppcr in
all lorm of
Coppcr
Wirc Itod
Irlcctrical
Gradc

PVC I{csin
(Suspcnsio
n (iradc)

kilogram4) lrillcr

(IndigcnOus):1478.00kilogra
lll

ItA conccrllcd lllay takc suitablc conscqucntial action accordil181y.
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ICasc No.:          IParty Namc:C.Iノ .GUI)′ InA IMcct No/1)atc:       Status:
16/3/81-AI」C2/2019      11]XPORTSI′ TD.      4/81-Λ IンC2/2019      ‐

129.05.2019             1

1HQ IrilC            IRIノ A「ilc           Iノ iC.No/Datc:2910025392 1Dcfcrrcd

132191イ11`9,9/9997,(今 Y794 _117?夕1(91999991/AM20/ 116.04.2019        1
11)ccision: 

′
I｀hc (〕 olnlnittcc considercd thc casc as pcr agcnda and notcd that thc copy of

iappliCttion was scnt to MSMIう on 24.05.2019 for cxaminttion of thc casc.IIowcvcr,no

lCOmmCnts havc bccn rcccivcd yct,Thcrcforc,thc Colllinittee dccidcd to wait for col■ lnCntS.

:′ l｀hc casc stands dcfcrrcd.

iCasc No.:7/3/81-      1)arty Nalnc:C.Iン .GUI)′ l｀A  Mcct No/1)atci     Status:
:AI′C2/2019           1う XPORTSIッTD.      14/81-AIノ C2/2019

‐
29,05.2019

1HQ IrilC             RIノ Λ Irilc            lI′ ic.No/Datc:2910025393‐ DcFc・ rrcd

133:91/114950/00027`AY204  117?`711919/99997/AM20/  116.04.2019       
‐

1)ccision: 
′
I｀hc (〕 olllinittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of

‐application 、vas scnt to WISヽ /11〕 on 24.05.2019 for cxalllination of thc casc. IIo、 vcvcr, no
icolnincnts havc bccn rcccivcd yct.′

I｀hcrcforc,thc(〕 ollllllittCC dccidcd to wait for colllincnts.

′
I｀hc casc stands dcfcrrcd.

ICasc No.:        I)arty Namc:TAMRA  IMcct No/1)atc:4/8卜 AIノ (〕2/2019 Status:

18/3/81-AIノC2/2()19     DHA′ l｀t」 tJI)YOG     29.05.2019
1               ‐PRIVATl]1/1ヽ 41′ l｀ I〕D   I

IHQ Filc           lRIノ A「ilc           Iノic.No/Datc:0210209122    1Dcfcrrcd

1341191`,1/0,9/99021`今 Y,0`:97(11491919999,(今
M20/23.04.2019

11)ccision: 
′
I｀hc (〕 olγllnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of

lapplicatioll was scnt to 4ヽS卜/11〕 on 24.05.2019 br cxalllination of thc casc. IIo、 vcvCr, nO

lcolnillcnts havc bccn rcccivcd yct.′ I｀hcrcforc,thc(〕 ollllllittCc dccidcd to wait for colnnlcnts.

′
Fhc casc stands dctrrcd.

ICasc No.:17/3/81-     1)arty Namc:′ 1｀ 131〕A     IMcct No/Datc:4/81-   Status:

IAI」 C2/2019          1tNI〕 RGY(INDIA)     IAIノ C2/2019
.                       1)ItIVA′

1｀ 1〕 I′ Iヽ41′ I｀ I〕I)      129.05.2019

,HQI「 ilC            IItIノ A IFilc            Iノ ic.No/Datc:3410045082 Dcたrcd

1351191/,1`950/00037/今 Y20/  114/111919/099'4/AM20/  126.04.2019
11)ccision: 

・
1｀hc (〕 o,llnittcc considcrcd the casc as pcr agcnda and notcd that thc copy of

lapplication was scnt to I)III on 27.05.2019 for cxalnination ofthc casc.IIowcvcr,nO Colnlllcnts

lhaVC bCCn rccc市 cd yct.′ I｀hcrcforc,thc Comlnittcc dccidcd to wait For col■ mcnts.

1/1｀hc casc stands dcた rrcd.
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rcccivcd lrom I{A, Chcnnai was incomplctc as copy of AA was not cncloscd with application.
IIowcvcr, thc casc was rcfcrrcd to MSMIr on24.05.2019 for cxaminatiorr. Sir-rcc, lto corruncnts
havc bccn rcccivcd yct. thc Cornmittcc dccidcd to wait lor commcnts.

'l'hc casc stands defcrrcd.

*******
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SDF

Export Items:
1 Model number,

number (if any)
HBP refers).

technical specification
and/or weight, of each

and specific quantity-both in terms of
export product (Appendix-33 of current

2 Detail technical note on manufacturing process including the relevant flow sheet.
つ
Ｊ Detail technical drawings with dimension of each export product, Catalogue, if

ffiy, may also be furnished.
4 Weight of each Export Product.
Ｃ
′ Weight of each of the imported and indigenous input, separately for each

product, for the purpose of material balancing. Net weight (Gross weight minus
wastage) for each imported and indigenous input in the export product may be

indicated. Net weight along with details of other imported input to be used in the
resultant product and sought to be imported/procured from sources other than the
license, if any, may also be indicated.

Import Items:
6 Information about the inputs required per unit of the resultant product as per Sl.

No. I of Appendix-l lA appearing in current HBP (Vol.I) separately for each
product.

Components:
7 Technical characteristics I part numbers, if any.
０
０ Assembly drawings/diagrams of the resultant product showing placement and

exact use of components in the export product (s).

9 Bifurcated quantities of components to be accounted for in the resultant product
and the requirement of components as spares. Raw Material / Consumables

10 Size and specification including grade, composition, range, thickness etc. of the
items proposed for import
Starting from the specification of the export product, basic calculation as to how
of raw material proposed for import has been arrived at, including the net weight
of components to be manufactured out of these imported materials, wastages
claimed at each stage of manufacturing with complete justification and supported
by documentary evidence/drawings etc

11

(a)

Sheet layout diagram of the material indicating the wastage during blanking

12 Cross Sectional Diagram of export product with calculation of raw material
requirement and the weight of the Cable in Kg. per Km. Copy of relevant
National/International Standard/buyer's data sheet may also be furnished.

つ
Ｊ Weight of Steel,which requires imported welding inate五 al,giving break‐ up o食

i)Steel Plates/Sheets upto 30mm thickness

五)Steel Plates/Sheets more than 30 mm thickness and upto 70 mm thickness
Ш)Steel Plates/Sheets more than 70 1nm thickness。

"墜
墜―C・ g・ Flanges,Pipes,Tubes,Bars/Rods,Castings/Forgings etc。

14 Particulars of the licenses obtained in the past and ratified by ALC (with or

①



SDF

without modification) for the same export product covered under this application,
in view of Public Notice No. 48 dated 14.11.2002.

ξ
Ｊ _U旦皇ΩfttXpΩ J prOdu9t
16 You are advised to apply for SION.
17 Please use expanded/full name of end product. Do not use the abbrerri"tioryrhort

form.
18

19 Any other information:

20 The information called for must be submitted in dupticate within 15 days from
the date of issue of this letter. The information may be directly sent to Chairman,
NC-ll, O/o DGFT, Udyog Bhawan, New Delhi-l l00l l, E-mail: nc2.dgft@nic.in,
Office Tel. : 23061 562, Extn,267,

②



Department for Promotion of lndustry and lnternal Trade
(TS Section)

Subject:- M/s Polycab Wires Pvt. Ltd. AA No. 0310823772, d1.1710912018.
Reference : -DG FT U.O. No.0 1 lB1 I 501 4941 AM-1 9/DES-21 87 B dated ; 0B/0 1 1201 I

The undersigned is directed to say that the AA may be ratified as under:
1. Descriptions, specifications, sizes and net weights of all export items may be specified

in the AA
2. Word "relevant" may be pre-fixed with the description of import items.
3. Quantity of import item at Sl No. 1 viz. Copper Wire Rod may be allowed with 1%

wastage in the concerned* export items with accountability clause.
4. Quantity of import item at S! No. 2 viz. Aluminium Ingot may be allowed with 1%

wastage in the concerned* export items with accountability clause.
5. Quantity of import item at Sl No. 3 viz. LDPE may be allowed with 2oh wastage in

the concerned* export items with accountability clause.
5. Quantity of import item at Sl No. 4 viz. Bonded Semicon Compound may be allowed

wilh 2% wastage in the concerned* export items with accountability clauses.
7. Quantity of import item at Sl No. 5 viz. PVC Resin may be allowed with 2%

wastage in the concerned* export items with accountability clauses.
8. Quantity of import item at SI No. 6 viz. PVC Plasticizer may be allowed with 2%

wastage in the concerned* export items with accountability clauses.
9. Quantity of import item at Sl No. 7 viz. Electrolytic High Conductive Copper Tape may

be allowed with 1% wastage in the concerned* export items with accountability
clauses.

10. Quantity of import item at Sl No. B viz. Galvanised Steel Wire may be allowed with 1%
wastage in the concerned* export items with accountability clauses.

1L. Quantity of import item at Sl No. 9 viz. Viny Trimethoxy Silane may be allowed with 2%
wastage in the concerned* export items with accountability clauses.

12. Quantity of import item at Sl No. 10 viz. Tert Buty! Cumyl Peroxide may be allowed
with 2% wastage in the concerned* export items with accountability clauses.

13. Quantity of import item at Sl No. 11viz. Aluminium Trihydrate Fire Retardant may be
allowed with 2% wastage in the concerned* export items with accountability
clauses.

14. Quantity of import item at Sl No. 1 2 viz. Antioxidant may be allowed with 2%
wastage in the concerned* export items with accountability clauses.

15. Quantity of import item at Sl No. 13 viz. Magnesiun Hydroxide may be allowed with
2% wastage in the concerned* export items with accountability clauses.

L6. Quantity of import item at Sl No. 1 4 viz. Ethylene Vinyl Acetate may be allowed with
2% wastage in the concerned* export items with accountability clauses.

L7. Quantity of import item at Sl No. 1 5 viz. Ethylene Acrylic Ester Copolymer may be
allowed with 2% wastage in the concerned" export items with accountability
clauses.

18. Quantity of import item at S! No. 16 viz. Grafted Copolymer may be allowed with 2%
wastage in the concerned* export items with accountability clauses.

19. Quantity of import item at Sl No. 17 viz. Polyolefin Elastomer may be allowed with 2%
wastage in the concerned* export items with accountability clauses.

20. Quantity of import item at Sl No. 18 viz. GIass mica tape may be allowed with 2%
wastage in the concerned* export items with accountability clauses.

21. Quantity of import item at Sl No. 'l 9 viz. Wooden Cable Drum may be allovyed as per
packlng policy.

・ Export‐Ilvise lmport items declaration submitted by the firm.

To,

Shtt Amit Kumar,AD(DGF丁 )
U.〇。No.P‐ 47011/2/2019‐丁SW,dated 17/05/2019

(Development Officer)
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Date: 15.03 .2019

To,
The Director General of Foreign Trade,

Norms Committee-DES II,
Udyog Bhavan,
New Delhi - 110011

ン 11

卜 こ

IEC no.0395047587

Subject: ‐ Rectirlcation of Norms against Advance Authorisation No.0310823939
Dt.24.09.2018

Ref: RA File No。 03/95/040/00634/AM19/

HQ File No。01/81/050/00502/AM19/

NC Meeting No。 21/10/81‐ ALC2/2018

Kind Attn:Shrio Vttay Kumar,Chairman&Addlo DGFT

Sir,

With reference to your deflciency as on Dt。 19.0212019,we would like to state as below:

12. Cross Sectional Diagram of export product with calculation of raw material requirement

and the weight of the Cable in Kg. per Km. Copy of relevant National/International

Standard/buyer's data sheet may also be furnished.-Enclosed

19. Any other Information:

u, p"r Amendment Sheet No. 1 issued by O/o. Addl. DGFT, Mumbai and also submitting

herewith all revised Calcutation sheet for your ready reference.

We request to consider the clarification and Fixed Norms against the above said Advance

Authorisation and oblige。

Yours faithfully,

For RR KABEL LTD
DL %*,
T, G*cu^- ht*
鳥…4∴ ¬ ,

哨

Ⅳご―/ノ /`/Zア3イプ1
/ノ

-..As' ( ro s)

R R KABEL LIMITED I RB Gtobatcomprny I www.ngtobat.com I clN No.: U2899?MHr995pLco8s294
Bagd. Off': Ram Ratna Hous€, Oasis complo( P B. Marg, Wo.li, Mumbei- {00 013 . T i +9t -22-2494 9009 t zlg21114. F i+t1-22-2$\ 25g6. E: mumbai.rkab€l@rEtobat.com

antosh Jadhav
Deputy Manager



_メ KABEL

Process Flow Chart

Details of Manufacturinq process flowchaft for LSZH cables.
The process comprises of Wire Drawing, Bunching/Stranding, Insulating, Final Sheathing, &

Wire Drawing process with Inline Annealing and
By Multi-wire Drawing machine

Bunching / Stranding Process-Buncher or
Stranding

Raw material (compound)
Thermosetting I
Thermoplastic LSZH,
after testing

Complete Quality tests
to be performed &
BSR released

Coiling and Rewinding
for Final Dispatch

Extrusion process Sheathing /
Jacketing

Raw material (compound)
Thermosetting I
Thermopl asti c LSZH, aft er
testing

Curing fbr
thermosetting

Laid up for
Multi-core cables

SANTOSH JADHAV
ln0orhcd glIorlaC,

SoTR R KABEL L,FT-T

testing during Intermediate stages as well as on the finished

Incoming Raw Material (Copper- 8mm) test report
verification before releasing for processing-- RBD



8[RITIS卜 I AP「 )ROVALS SERVIC[「 〇IR CA隊 l「 S

Product Certification Schedule

Schedule No.

Licensee:

Factory:

Specification:

Type of Cable:

HAR Document:

HAR Specification:

Range of Approval:

Origin Thread:

Origin Mark:

186/001/035

RR KABEL LttD.,PLOtt N0 201,202ノ2,203&327/3,KHANDA ROAD,
VILLACE WAGHODIA,VVAGHOD:A,VADODARA‐ 391760,GUJAR蜆
INDIA

RR KABEL LttD.,PLOtt N0 201,202/2,203&327/3,KHANDA ROAD,
VILLAGE WAGHODIA,WAGHODIA,VADODARA‐ 391760,GUJARAL
iNDIA

蘇嶽難鷲善許要鮒甫脚F胤
Heat resistant cables(90° C)
Clause 4.1-Cables for fixed vviring… H07Z‐U and H07Z‐ R
Table B,1-cables with百 gid conductor(450/750V)

Not applicable

Not app‖cable

l.5sqrlarn to 1 0sqrnrn norninal cross―sectional area of conductors inclusive.
Single― core.class l cOnductor.

1.5sqrnrn to 1 20sqrnrn norninal cross‐ sectional area of conductors inclusive.
Single― core. Class 2 conductor.
insulatlon― E15

Not appllcable

RR KABEL W or― MEW―

PERMiSSiBLE MARKS

BASEC
Please refer to the BASEC Product Certification Requirements

YELLOW
ACETATE
丁HREAD

躍
■
菫
■

Expiry Datei 03/07/2020

Signeclfor and on behalf of the British Approvals Service for Cables

___Daね  13/07ノ 2o17

I‖ sCa■ Aca"and Scheduね O rmが nsheprrerOtts[Rand興樹,B鍛むdttTDuレ ed.

〇

一・・
・・・・′
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BRI「 IS1l AP「ンk()vALS SERVIC「 |:(ウ IR(:AI:|「ヽ

Product Certification Schedule

Schedule No:

Licensee.

Factory:

Specification:

Type of Cable:

HAR Document:

HAR Specification:

Range of Approval:

Origin Thread:

Origin Mark:

186/001/033

鴻蹴GE VVAG胤紆漱鵠鍬「淵品f歌:群亀ど
｀
揚 、
AQ

鴻獣GE MG胤紆漱偽蜜「淵晶1歌:蓄亀ざⅧⅢ醍
AQ

群嶽辮照聾脚郡F胤
Heat resistant cables(90° C)
Clause 4.2-Cables for fixed vvinng_Ho7Z― K
Table B.2-Cables vvith flexible conductor(450/750V)

Not appHcable

Not app‖cable

l.5sqrnrn to 1 20sqrnrn norninal cross― sectional area of conductors inclusive.
Single― core.Class 5 conductor` lnsulatlon― 圧15

Not applicable

RR IKABEL W or― MEい■or REtt or Yll

PERMiSSIBLE MARKS

BASEC
Please referto the BASEC Product certification Requirements

Dato _23/06/,017

YELLOW
ACETATE
丁HREAD

Expiry Date1 03/07/2020

Signed ior and on behalf of the British Approvals Seruice for Cables

remains the property of BASEC, arrtl shall ire returneci when required.

y.=「 ,1‐
1‐
1‐ 1111‐



8RITISH APPRO∨ ALS SERVICE FOR CABLES

Product Certification Schedule

Schedule No:

Licensee:

Factory:

Specification:

Type of Cable:

HAR Document:

HAR Specification:

Range of Approval:

Origin Thread:

Origin Mark:

186/001/034

RR KABEL LttD.,PLOtt N0 201,202ノ 1,202/2,203&327ノ3,KHAINDA ROAD,
ViLLAGE WAGHODIA,N＼GHODIA,VADODARA-391760,GUJAR頌
INDIA

RR KABEL LTD。 ,PLOtt N0 201,202/1,202/2,203&327ノ3,KHANDA ROAD:
VILLAGE WAGHODIA,WAGHODIA,VADODARA-391760,GU」 ARAェ
INDIA

BS EN 50525-3-41:201l Electrlc cables― Low voltage energy cables of rated
voltages up to and including 450/750V(Uoノ U)‐ Part 3‐ 41:Cables wlh special
fire perforrnance― Single core non― sheathed cables with halogen― free

cross‖ nked lnsulatlon,and low ernission of smoke

Heat reslstant cables(90° C)
Clause 4.4-Cables for internal wiring― H05Z―K
Table B.4‐ Cables with flexible conductor(300/500V)

Not app‖cable

Not applicable

O.5sqrnrn to l sqrllrn norninal cross― sectional area of conductors inclusive.

Single― core.(〕lass 5 conducton insulation― E15

Not applicable

RR KABEL VV or― ME1/V― or REtt or Yll

PERMiSSIBLE MARKS

YELLOW
ACETATE
丁HREAD

Please refer to the BASEC Product Certification Requirements

Expiry Date:03ノ 07ノ2020

Signed for anci on behalf of the British Approvals Service for Cables

rle(s) remains the properly of tlASEC, arrd shall bt'returne,d when required.

BASEC

Dara ).3lOBl2O17

…■断_二 IB二 lpFl「 lTl

翻
UKAS
PRODUCI
C[RTIFiCAT10N

004



1 l VOltage rating of cables。  ||  ■  VOitage rating oT cables.

U Halogen Free Flame Retardent cables (Thermosetting Thermo Plastic) / (Thermoplastic) Upto 1100 Voltage, ―         |
|

Generic Name of Import ltem Specific Use

This Compound is a range of polyolefin based HFFR silane grafted compounds that
HALOGEN FREE FLAME

RETARDANT⊂OMPOUND
39013000 1

are cross-linkable by heat and moisture and by previous addition of a suitable

catalyst (SIOPLAS method). This solution is suitable for the production of
crosslinked insulation or sheathing without the use of specific curing equipment.



(General Name)

(HSN)

1 10.5X2C

ISr No i SQ.MM ‐No.of Strand l Strand Dia

l   l             l

}半祥 1 枢 |― 肘:一2 10.5X3C

|ヨ [‐蕊

16     1   0.19

3  10.5X4C 蜃 _上 _2翌 _
4 10.5X5C 16     1   0.19

5 10。75X2C 24     ‐   0.19

11 1lX2C 32     1   0.19

12WI X 3C 32     1   0.19

lX 4C         32    1   0.19

,一雙 ―旦⊆

s lo.zs x sc i zq i o.rg

0.75X7C  1     24     1   0.19

0.75X12C 1     24     1   0.19

l X 5C    1    3232     1   0.19
十一一一一―

―

30     1   0.23

FI II輩||三
=| :1諄
「
麗

15 11.5X2C

一

― ― 一

―

-    1             1

71理⊆ 56     1   0.28

24 14X3C    1     56     1   0.28
|  ~~†

~丁

ITI~   :    __    |

:嚇  壕
―――十 一――――

―    |             | ―  _三 二

.  24 14X3C    1     56     1   0.28

1  ■
「
召

一
‐
‐
「
「
コ

Total

Requirement in

(KG) of each

raw material|∵

Prod KM COPPER Rod

HALOGEN FREE

FLAME
RETARDANT
COMPOUND

I LI万

74081190 39013000

8.04 32.85 40.89

1  5.60 12.06 36.38 48.44

6.11 16.08 43.11 59.19

|`扇 20.10 46.76 66.86

1  6.48 12.22 49.48 61.70

686

7.47

833

9.04

18.33 54.67 73.00

24.44 64.54 88.98

30.55 80.38 110.93

42.77 93.56 136.33

12.38 73.33 157.48 230.81

6.81

7.21

807

―
十
１

16.16 54.20 70.36

24.24 59.81 84.05

32.32 74.66 106.98

「可両
40.40 88.05 128.45

1 7五 23.53 69.20 92.73
一
３９

一
３６

一
８

一
９

35.30 80.67 115。97

47.07 100.11 147.18
一
０

・

４〇

一
９

．

３７

一
０

・

・５

一
１

一　

　

１

58.83 123.46 182.29

39.55 101.71 141.26

59.33 117.16 176.49
i'---.----
I 11.09
I 

- 
----

I ",1910.61

Ll.47
I

12.54

79.10 138.53 217.63

98.88 170.34 269.22

63.33 128.18 191.51

94.99 146.28 241.27

126.65 172.82 299.47

14.10

7.95

158.32 218.87 377.19

30.54 72.66 103.20

90FR R KABEL LTD

濶宙03■ :ADHミ 1

Arthcrriecti Siq;reinr"
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蔵日uЫ ■yln Ka  Consumpuon h K8 PerKm

|

|

I rner
FTAME

COPPER RETARDAN

L'

(F′ A)

1728.20

2188.70

726.60
4X5C
l.25X3C
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Scrap%

Total ExpOrt Obligation“ n Kg}

Consumpuon in Kg Per Km

Totallmport Eligib‖ ity ttn Kg)

ConsumpJonin Kg Per Km

= Consumption into Length (kms)

= Net weight per Km

= Export obligation plus standard scrap %

= lmport Eligibility divided by Length (Kms)

Tctbl=0{:h Kg) !品pOrt A:16● ed :|“缶饉〕

HALOGEN FREE

FLAME

l*.ro*oo*
lcorupouwo

COPPER

HALOGEN FREE

cOMPOUND

210,608 507,124.70 2■2,714.28 532,480。 94

′

notes  Ⅲ

101% 105%
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寿
曲Date: 25.02.2019

To,
The Director General of Foreign Trade,
Norms Conrmittee-DES II.
Udyog Bhavan,
New Delhi - 110011

ク舞υハノこ―〃
3´ ノ♀

IEC no.0395047587

against Advance Authorisation No。 0310823945SutteCt: ‐ Rectincation Of Norms
Dt.24。 09.2018

Rtef: RA File No。 03/95/040/00599/AM19/
HQ File No.01ノ81/050/00503/AM19/
NC Meeting No。 10/81‐ALC2/2018

Kind Attn:Shrie Vlay Kumar,Chairman&Addl.DGFT ∫

Sir,
蹟

With reference to your deficiency as on Dt. 19.02.2019, we would like to state as below:

3. Size of Export Product: As per Annexure -A

12' Cross Sectional Diagram of export product with calculation of raw material requirement
and the weight of the cable in Kgs. Per Km. copy of relevantNational/International
Standard/buyer's data sheet may arso be furnished.

of the cable in kgs.per KM.

19. Any other Information:

polyolefin matrix. with the presence o1'a mix of antioxidants, and a n-retal deactivator. All
these additives protect polynters from oxidative damage and ensure long term properties
of the finished crosslinked compound.

We request to consider the clarification and Fixed Norms against the above said Advance
Authorisation and oblige.

Yours faithftrlly,

R R KABEL LIMITED I RR Gtobatcompary I wvrw.r.gtobat.com I ctN No.: u2899zMlrr99splco8s294
Regd' off : Bam Ratna House, oasis complex, P B. Marg, worli, Mumbai - 400 0't 3 . T: +91-22-2494 900 g I zlgz 4144 , F : +g1-22-z1gt zsa6. E : mumbai.rkab€l@rglobat.com

ｆ

ｉ

For RR KABEL LTD

Santosh Jadhav
Deputy Manager
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Curing for
thermosetting
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KABEL

Process Flow Chart

Detalis of Manufacturing prOcesSイ :owchattfor LSZH cables.
Thc process comprises of Wirc Drawing,Bunching/Stranding,Insulating,Final Sheathing9&

Incorning Raw Material (Copper- 8mm) test report
verification before releasing for processing-- RBD

Wire Drawing process with Inline Annealing and
By Multi-wire Drawing machine

Bunching / Stranding Process-Buncher or
Stranding

Extrusion process for insulation, -- MC
Extruders with online soark tester

Raw material (compound)
Thermosetting I
Thermoplastic LSZH,
after testing

Complete Quality tests
to be perfbrmed &
BSR released

Raw material (compound)
Thermosetting I
Thermop I astic LSZH, after
testing

Extrusion process Sheathing /
Jacketing

Laid up for
Multi-core cables

C)oiling and Rewinding
ftrr l"inal Dispatch

―
―
―
―
▼

Arthoriscd Signrtoft

―■́



Product certification schedule

Schedule No:

Licensee:

Factory:

Specification:

Type of Cable:

HAR Document:

HAR Specification:

Range of Approval:

Origin Thread:

Origin Mark:

186/001/035

RR KABEL LTD., PLOT NO 201 ,20212,203 & 32713, KHANDA ROAD,
VILLAGE WAGHODIA, WAGHODIA, VADODARA - 391 760, GUJARAT,
INDIA

RR KABEL LTD., PLOT NO 201 ,20212,203 & 32719, KHANDA ROAD,
VILLAGE WAGHODIA, WAGHODIA, VADODARA - 391 760, GUJARAT,
INDIA

BS EN 50525-3-41:2011 Electric cables - Low voltage energy cables of rated
voltages up to and including 450/750 V (Uo/U) - Part 3-41: Cables with special
fire performance - Single core non-sheathed cables with halogen-free
crosslinked insulation, and low emission of smoke
Heat resistant cables (90"C)
clause 4.1 - cables for fixed wiring - HoTz-u and H07Z-R
Table B.1 - Cables with rigid conductor (a50/750 V)
Not applicable

Not applicable

1.Ssqnrm to 1Osqmm nominal cross-sectional area of conductors inclusive.
Single-core. Class 1 conductor.
1'Ssqmm to 120sqmm nominal cross-sectional area of conductors inclusive"
Single-core. Class 2 conductor.
lnsulation - El5

Not applicable

RR KABEL W or -MEW-

PERM:SS:BLE MARKS

YELLOW
ACETATE
丁HREAD

_     _J漁 43/07/畑 7

This certificate and schedule(s) ternains the property of BAIEC, .rnrl shall be retunrecl vn,hen required.

BASEC
Please refer to the BASEC product certification Requirements

Expiry Date:03/07/2020

Signe(l for ai、 d O11 1)ehalf of the British Approvals service for Cables

JADHA｀

AB408Led Si38A"暉 3-

BR11・ ISH APPROVALS SERVIC[「 OR c∧ BI[s



SERVICE

Product Certification Schedule

Schedule No:

Licensee:

Factory:

Specification:

Type of Cable:

HAR Document.

HAR Specification.

Range of Approval:

Origin Thread:

Origin Mark:

186/001/033

RR KABEL LTD.,PLOT N0 201,202/1,202/21203&327/3,KHANDA ROAD,
∨ILLAGE WAGHODIA,WAGHODIA,VADODハ RA‐ 391760,GUJARAェ
INDIA

RR KABEL LttD.,PLOtt N0 201,202/1,202/2,203&327/3:KHANDA ROAD:
VILLAGE WAGHODIA,WAGHODIA,VADODARA-391760,GUJARAェ
INDIA

BS EN 50525-3‐ 41:201l Electric cables‐ Low voitage energy cables of rated

‖せ]::ゐ器」:∬fよ駆
i‖

r:爾【熱ユ11:掟鳳 1111凛黒運
h SpedJ

cross‖ nked insulation,and low ernission of smoke

Heat resistant cables(90° C)
Clause 4.2-Cables for ixed wirlng― Ho7Z‐ K
Table B.2-Cables wnh flexible conductor(450/750V)

Not applicable

Not applicable

l.5sqrnrn to 1 20sqrnrln nonlinal cross― sectional area of conductors inclusive.
Singie―core.Class 5 conductor. lnsulation― E15

Not applicable

RR KABEL1/V or― MEW‐ or RET or Yll

PERMiSSIBLE MARKS

BASEC
Please refer to the BASEC Product Certification Requirements

YELLOW
ACETATE
丁HREAD

Expiry Datei 03/07/2020

Siqned for and on behalf of the British Approvals Service for Cables

た

JADHAV
ABthOrhed Sigtlatorヽ

一Ч―



BRITISH APPROVALS SERViCE FOR

Product Cert;fication Schedule

Schedule No:

Licensee:

Factory:

Specification:

Type of Cable.

HAR Document:

HAR Specification:

Range of Approval:

Origin Thread:

Origin Mark:

186/001/034

RR KABEL LttD。 ,PLOT N0 201,202/1,202/2,203&327/3,KHANDA ROAD,
VILLAGE WAGHODIA,WAGHODIA,VADODARA-391 7601 GU」 ARA工
INDIA

RR KABEL LTD.,PLOtt N0 201,202ノ 1,202/2,203&327/3,KHANDA ROADl
VILLAGE WACHODIA,WAGHODIA,VADODARA-391760,GU」ARAェ
INDIA

BS EN 50525‐ 3-41:201l Electrlc cables‐ Low voltage energy cables of rated
voltages up to and including 450/750V(Uo/U)‐ Part 3‐ 41:Cables wtth special

fire perforrnance‐ Single core non― sheathed cables with halogen― free

cross‖ nked insulation,and low erllission of smoke

Heat resistant cables(90° C)

Clause 4.4-Cables forinternal wi百 ng― H05Z‐ K
Table B.4-Cables with flexlble conductor(300ノ 500V)

Not app‖cable

Not applicable

O.5sqrnrn to l sqrnrn norninal cross‐ seCt10nal area of conductors lnclusive.

Single― core.(〕lass 5 conducton lnsulation― E15

Not applicable

RR KABELVV or― MEVげ‐or REtt or Yll

PERMiSSiBLE MARKS

BASEC
YELLOW
ACETAT巨
丁HREAD

Plec3Se referto the BASEC P「 oduct Certification Requirennents

Expiry Datei 03/07/2020

Signed for and on behalf of the British Approvals Service for Cables

hedule(s) remains the property of 8ASEC, arrd shall be returntxl wlren rurquired.

Date_ '3/06ノ,017

JADllAゞ
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黒 ご黒 千

｀

あ M:3菰 D   139013000 倒。PLAS method).ThiS SOluJon L suttaЫ e forthe producJon of crosJinked insubJon or l

1    3 HALOGEN FREE CATALYST

sheathing without the use of specific curing equipment.

This cross― linking catalyst rnaster batch iS rnade on a polyolefin rnatrix′
with the presence

of a rnix of antioxidants′ and a rnetal deactivator.A‖ these additives protect polymers

39012090  frorn oxidative damage and ensure long terrn properties of the finished crosslinked

compound.
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・

勁
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3.604

4.103
14.651

26.10

29.506    16.00
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(General Name)

(HSN)

2     2.50

3  1   4.00

4     6.00

5    10.00

I CAT l19 LS

1.50

1 740811901  39013000 39012090

上___墨型堅LL_____一二型LL 21.10

47.10

―≠一



frpo.t OUtli"tion , Total, Export Obligation (in Kql

HALOGEN FREE

FLAME HALOGEN FREE
Length(KMS)ICOPPER   AFrARDANT  iCATALYST

)

)
Consumption in Kg Per Km

HALOGEN FRE[
FLAME
RETARDANT
coMPOUND

HALOGEN FREE

CATALYST

Total lmport Consumption in Kg Per Km

RETARDANT
COMPOUND

17.0

1

2

3

5

1.5    5500

25    6750

4     3900

6     630

10     720

16     500

Qtf三百彙肩:1::' ~ 18,6b6b6 500,430.00  212,576.50  11,323.50

070

60,48000 18′ 79200

66′ 50000 14′75000

聾
ヨ
”

澤

＝
か
”
曰
ｒ
ｒ
．
）

Scrap%

Total Export obligation (in Kg = Consumption into Length (kms)

Consumption in Kg Per Km = Net weight per Km

Total lmport Eligibility (in rg1 = Export obligation plus standard scrapYo

Consumption in Kg Per Km = lmport Eligibility divided by Length (Kms)

´ β一

icosrrgo 39013000 ; ggorzogo I zaoarrso

0.40     1

0.60      '

一一
ＨＳ

６．

．
６７

562 1   50531′ 815

505,434.30    223,205.32

Tota:EO{in Kg)      l      impOrt A::owed“ n Kg)‐  ‐
COPPER    HAX HFX 500P I HAX CAT l19 LS '    COPPER     HAX HFX 500P  HAX CAT l19 LS

506430 '12,6771… |…
‐

…
‐

…

‐

2610

2950
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Datc:01.0ダ 2019

To,
The Director General of'Foreign Trade,
Norms Comrnittee-DES II,

′ ヽ́

R R KABEL LIIMl丁 ED IRRG:obaiCompany l wwW.rrg:obal.in l C:N NO.:U28997MH1995PLC085294
Regd.ofr.:Ram Ratna House,Oasis Compiex,P Bo Mar9,Wo‖ L Mumbai¨ 4000130T:+91‐ 22‐ 24949009/249241440F:+91-22-24912586・ E:mumbai.rrkabe!@rrg:Oba!.in

KABEL

へょご一|′

―

―

′

′

′

ヽ

Udyog Bhavan,
New' Delhi - 11001 I

⌒

Subject: ‐ Rectiflcatio■  of Norms against
D)1.24。 09.2018

Rcf:RA Filc No。 03/95/040/00632/AM18/
HQ「 ile No.01/81/050/00504/AⅣ 質19/
NC MIeeting No.23/10/81-ALC2/2018

IEC no。 0395047587

A(lvance Authorisation No。 0310823943

Kind Attn: Shri. vijay Kurnar, chairman & Ad(lr. DGFT

Sir,

W'ith relerence to your deficiency as on Dt.19.02 .2019, we would like to state as below:

1. Size of Export Product: we are enclosing herewith Calculation sheet for the sarne"

2. Sl. No.12 of Standard lleficiency format: Cross Sectional Diagram of export product
with calculation of raw material requircment and the rveight ol the Cable in Kg. per
Km. Copy of relevant l\ational/International Stanclarcl/buyer's data sheet may also
be furnished: we are enclosing hereu,ith.

3. Ilxplain horv Export item contains PVC rvhilc hnport is Rubber: while applying
l,icence we have wrollg mentioned I'VC is our Export Product. We have Amendecl the
Licence. Copy enclosecl fbr your relbrence.

We request to consider the clarification and f-ixed Norrns against the above said Advance
Authorisation and oblige.

Yours lirithlully,
F'or RR I(AIIEL LTI)

Santosh Jadhav
Deputy N,Ianager
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Verification ol'TC
as per sOP

織勲/KA胸饉鮭

incollling inspection

ERP/QMttnsp/Std
order‐ by Orttin…___

Ilecortls

rOrR R KABEL iィ Tr).

IVlanufacturing Process Flolv Chart with intertnediate points of
process Quality control -IIA'ITERY CABLE

1)re process cornpriscs oi W'irc f)r'arving, Ilunclrins,'srranding, Insulartion & te.sting during
Intermediatc stages as rvell as orr the flni.shed prorluct.

Verification
ruethod

Records一　
　
一
鴨

一　

　

　

　

一
ｎ

一　

　

一
針
０１
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一
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Ｃ

Wire Drawing process with
Inline Anncaling if applicable

Bunching / Stranding
Process

(PC14__レ

0(15

Extrusion process frrr
insulation , with in line
testing & rnonitoring
fac ilit ies

Doc:lo、 CC/1NS/03 DT:01.05.12

Raw matcrial
(cornpound testing)

(⊇ (36

一

た

ERP/tirrk0409m000

-..--''_**
Multi Wiro Drawing process EIヽ P/tirrk0409m000
rvith Inline Annealing.

lilortgatintt .!ilongnliop [ryter
Micrometer

ERP/tirrk0409打〕000
Corrductor Dia.
Conductor
Resistarrcc

Conductol
Resistance Meter

fi; Giavif Weigher ERP/tirrk0409m000
I Ialdness Llardness Tester

s,$llgtstl
ltion

Tens Ie tester
'l'ens le tester
Electrical T'sst

Protrle Projector

″β″

A彗由Or;1嗜d Siぁわハ10"

´ C―

⌒

incollling Raw Matct・ ial(8.011llγ 〕

copper) tost rcport verillcation
belore releasing for proccs.sing

|｀δl'

一叫̈
¨

ERP/tirrk0409:■ 000

Outer l)iar:reter' llicrolneter
0nlirre Spark tcster
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i Corrductor

i resistartcc at 20oC

袋R/KAttEL

ERP/tirrk0409m000

Arrboriecd Signrtoil

RAM RATNA

^

ハ

1職11囀1鷲llilk

'l'ype testing as per
the recprirenrent of

C'ahle standard
relevant

13ar code oll packed

lellgtll and storage in

BSR

Pioking for order received,
packing slip generation.

invoicing and Logistics

KABEL LT3・

1)oc noo CC/1NS/03D・「 ,(り 1.05.12

一J―

,lAInpe1gs1 I:II璽鷲1lnlo壼並虹J
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O/o Additio'lRl Dircctot'Gencral of Forcign Trade
CGO Office, Ncw Building, SIi wing New Marine Lincs, Churchgate Mumbai-400020

lJI(｀ 1〕 NCE AMENDMENT SHEllT

へn】 cndincnt Shect No:1

Attachcd to l′ icencc No:0310823943

「 |lc Nじ :03/95/040/00632/AM19/[)atcd:24.09.2018
:、 sucd 13)′ :()/o′へdditio1lal lDi「 cctor(3cncl・ al ofドorcig11 1・ :・ adc、 N4u!1lbal

issuc(11｀ o:

RR KABEL:」 IMITED

RAM RATNA HOUSE,ViCTORIA MILL′ COMP
.,PANDURAN(13UDHKAR MARC,WORIフ li
M LIM BAl,MAHARASHTRA

4000i3

l.ixport lteir Nanrc.

Rubber lnsulated I IY Industrin
NET CONTENT:Coi)per

I 1 2939.J9 KCS,'I'hcrmolllastic
G:・ :tn u!es-2:954。 45 KCS.

http:ィ idgn/honlcpageノ htm14ars/dgi10DB〔 :prillt,asp'Pidr 201り‐04‐ 1017:57:26.062(〕 ()l

ぃl Dctalis

Ql)′ t10M
「
OB(Rs,) FOB(US

Dollars)

Amendr,rent
'l'ype

I Crtblcs I100
Wire Rod -
Ru bbcr

243.000 l( ilonrcter 84,348、 860.00 l.155,464.00 Modilicd

IIi山
山̈
I鸞

l)lacc:lVl rrrnb.ri

_颯´

10‐04‐2()19
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A懸う機
‐ ‐  l    ξ絆1、鋼爾.|
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赫 滲 ・8時 輔ヽ

LiC鐘職SIttC PC縄 10砂 |

やЧヽ        電 ?警
‐
蟄

郡 臨 聞 鳳 鼎 馳 淵 」^TNA H0

の力・ハィ″α彰暉

赫 /剛晰 T可/亀浦 鷲.Advance Authttisatton
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R鑑奪畢L∬Tlo襲

1機孵聡甲 囀 臀 婦1贈 燿́

Cり STOttS PURPOSttS O拇 証Y
撃$惨o閣議籍 罐,1暮蕩=484`00 鋪 可轟          罐8鸞。購t鶴等

鐘XPORI P蒸 象:031

F転
CuRttENCV AREA:

額口で障テー含置賭軍 a目 ヾ .
lMPORTER‐EXPORTER COD8 NO.:

攀89懲◎47議8選轟舞7念 Rt=蓑潜
‐‐FOtt VAL辱 馨獄SII

Nhavl Sheva se黎 |(1鑢鑢SAl)

■ ‐      |■ ‐ ‐■ ■ ■  ・ |             ■ ■ ||■ 1111‐  ‐■  ‐||

1年,R猥 :,1辮 奪甲1率縄饉漏ぐV:

…
奇 飼 1‐

CLASS OF ittPORTttR I

軸 鞣、T菫/0鸞銚 民賢¶同/ρ鳳警子1鞣訂昭 マ司贖
継Mζ )等 t y ttR●ひび奪

=′
懸築診 響羹参穆t,常ヽ

・
′鎌X″0資 Tr'構 ○露}轡↓

=$解
Φ護,P           (Non Tttnsferable)

USE,VICTOR:AM:LL COMP。 ,PANDURANG BUDHKAR MARC,WORL:,
著椰蒻哺可 TRANSFERABLE 

…

NOTTRANSFERABLE

饉関G:菫E饉縫‡輔C酔舞OD∪CrS
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COUNTRY OF ORISiN′ DESTlNAT10N:

3.識 爺子Ⅲ Ⅲ (釧ゴ醤)輌マ
C:F VALUE(lNヽ″ORDS)RUPEES:
食営寧電彊 (。薇ぎ葺)
(lN｀母OROS)FORE:GN CtJRRENCY:

5.鋼 事琴Qだ`謙 Щ 0
ANY OTHER CONDll10N,IF ApPLiCABLE

24.09。 20電 9
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O/o Addllional Dilcctor Ceneral of Forcign Trade
CGO Officc, Neu, Building, SE rving Nerv [\,larinc Lines, Churchgate Mulnb:ri -400020

(;0ヽ DiT101 .IEET

TattF戦鮮|」∬:ぶ[淵TTTi)研胤ri織講l瀾脚罵淵蹂1letth由面̈
“
田gtth 2"ご H13P2015‐

"加
.

亀 re[‖γ 覇 :謙 拶 〕織 蹴

'l CXP°

Vttppら ■he produds Ofqumt面 es ald vdues slDedid bdOw面Jjn a pe1lod pに solbed mderpaagtth 4.22 ofJ℃

Deta‖ softtemtol二
111望嘔 J lll・ 1,1

Authorisation

54`11930

Handbook ofPmcedurcs, 2015-20 rnd othcr guidelines issu€d by the Direclor Cerrcml of Forcign Trade fiqr time to time.
5. Thc Authorisatior loldershall deliver or csuse to deliver to lhi$ officc wilhir 2 monlhs from the daE ofexpir ofthe cxport obligation period statcd above.

undcr thc !,rovisio[s o{ ForEign Trsde (Dcvelopnlent & Regulation) Act 1992.

2f ' and other provisions arld the rclevsnt Custorns Notification . [Cusrom Norificarion l8/2015 dated t.4.15 (for ihys-icai cnport"y. :lAOtS aira t.l,tS 1f-dt.edexpons),22120l5datedl.4.l5(folAdvanceAuttorisatiorisforprohibitcdgoods).nd2020151forennuai.{dvanceiuthorisations;ssthecasemaybel,as
amended fiom ti e to tine.

ther€under.

Narcotic Commissiorer oflDdir, Central Burcau oI Naicoric, Cwalior bcforc eflbcrine luch imports,.s pcr p.ragr.ph 4,0E olHep zb tS-ZOZO.

.nd as lppe.riog i drc ITC(HS) classificarions.

supportin g manulacturcr/jobber.

Forcign Tlade Policy 2015-2020.

licencc.

14. Factory Address(es) ofthe Authorisation holder ard/or the Stpporting ManufacturEr whare the goods imported shall be prcccss€d:
and Addrrss of the Supporting l\,latru{'actul.er /factor l i grri.ulrsr.", r

Name

R.S I'l(l'i JIli ,l : I ii ,

IT卜 :ゝ
'II:J

FACTORY Al)1)
RR KABELITD

ame of Export ltenr U(IM
:(lBノFOR
Rド .)

FOB/FOR(in Currenc)′ o

l嗜 :1:i8:ttil,11}

NE 「́ CONTENT:
P・130r)11 Kilorur,:tr,t 8134オ ;ド 611.00 l155464.00 US Dollal・ s

Tota 84,348,860.00 |、 155,464.00

‐
コ¬
Ｊ

押

一

7/3)111ノ |メ l′

' 11‐

, il '11

VAl)OF〕 Aitム、111′ へHlヽ

｀
1,203.209.327

'18 KHANDA RD

FACTORY A DD
RR KAB「 I′ l′・l｀ 1)

URVEY NO 142/2,MADHUBAN DAN ROAD
DADRA AND NACAR卜しへVELI SILVASSA

15. iiartte and Aclcless (es) of ttle Co-Authorisatiuu holdsr ill terms of Pnra I 3.5 oi Hauclbook of ProcetJures, 2015-1020:
Name and Address of the (lo-Licensee : No Co-Licensrc.

ふ1/0‐  Rubber insulatcd HV induslial Cables l100 v01ts.

計●
`'PI卜

1::ミ‐112938.39 KGS,PVC-21954.45 KGS

of tJllit

1687/SIA/1MO/1 18.05.201

Address of the jurisdictional Cerrtral
E.xcise Autlrofitv

I:V OF WAGHODlA OF VADO[)ARA
l!、 DIViSiON WAGHODIA,
VADODARA
DEPUTY COMISS10NER OF'
〕ENTRAl_EXCISE&CUSTOM.
DiVIS10N l‖ .SILVASSA,

〆 早″

´

　

′

/
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0/o Additional DirectOr Ceneral of Foreign Trade
cco omce,New Building,SE wing New課 議ぎ:}筆■Lines,Churchgate Mumbai‐ 400020

/4多~́ご |

1酬 縄

TO DES LКENCE NO

FILE NUMBER
THEIMPORT OF FOLLOWING ITEMS

DES Import item List

: 0310823943 Dated124,09,2018

:RR KABEL LIMITED
: 03/95/040/00632/AM19/

Item Name.

Wire Rod

Rubber Cranules

Date:24.09.2018
Plabe:Mumbai

11004・ 751,1

〆 g_.



ヽ

′

R R Kable Ltd.

A) Cable Design/Raw matenal ConsumpJOn per Kilometer

り     
お

No. of
strands

Strand Dia OD of cable
conductor

Area (Sq mm) Rod/km

lnsulation
Area (Sq

mml

Thermoplastic
Rubber Granuals

/KM
Name of ltem

1612g

4395

01900

8971

‐‐lζ:薇。|||||

of each size of cable in advance licence

(Sqmm)

Length(KM

S}

Copper Wire
Rod

Thermoplasti
c Rubber
Granuals

Wire Rod

Thermopl
astic

Rubber
Granuals

Copper Wire Rod
Thermoplastic Rubber

Granuals Wire Rod

Thermoplast
ic Rubber

Granuals

Name of ltem

132.83 125521

941117 145163 104569 105614 16936

TOTAL{1) 138.00 57287.46 12570.90

Net input and output of each size {s4!ej!lgy3!!9

{Sqmm)

LengthtKM

S)

Copper Wre
Rod

Thermoplasti
c Rubber
Granuals

copper

Wire Rod

Thermopl
astic

Rubber
Granuals

Copper lMre Rod
Thermoplastic Rubber

Granuals

copper

Wire Rod

Thermoplast
ic Rubber
Granuals

Name of ltem

15.00
143.95 69226

94073
‐6272 65.85

12915 203416 13561

15832

TOTAL(2)
56207.43

ITOTAЦ鋤=(η+(21  2431112938121954

「

114068 1 23052 1

_で″

IExlolt Obliな atiOn IClnSu■ p● 01ln Kg
T9,:lⅢ‐P,Ⅲ [:igl11lty{1,ド

=)
Consumption in Kg Per

Km

ExplⅢ 9'ltatiO■ t,11T鵠「準
■。t凛 :ぃo■ 日七Ⅲlltyll‐鴫

',|IT,燎
‐∵
=‐

111
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Date: 25.02.2019

To,
The Director General of Foreign Trade,
Norms Committee-DES II,
Udyog Bhavan,
New Delhi - t 1001 1

Ll (--r/ /ru 6trnlw
I

/8

IEC no.0395047587

Subject: - Rectification of Norms against Advance Authorisation No.0310823944
Dt.24.09.2019

Ref: RA File No.03/95/040/00593/AM19/
HQ File No.01/81/050/00505/AM19/
NC Meeting No.10/81-ALC2 12018

Kind Attn: Shri. Vijay Kumar, Chairman & Addl. DGFT

Sir,

With reference to your deficiency as on Dt. 19.02.2019, we would like to state as below:

3. Size of Export Product: As per Annexure -A

12. Cross Sectional Diagram of export product with calculation of raw material requirement
and the weight of the cable in Kgs. Per Km. copy of relevant National/International
Standard/buyer's data sheet may also be furnished.

of the cable in kgs.per KM.

19. Any other lnfbrmation:

polyolefin matrix, with the presence of a mix of antioxidants, and a metal deactivator. All
these additives protect polymers from oxidative damage and ensure long term properties
of the finished crosslinked compound.

We request to consider the clarification and Fixed Norms against the above said Advance
Authorisation and oblige.

Yours faithfully,

´
|´

R R KABEL LiMiTED IRRG:oba!Company l wwW.rrgioba:.com l CiN NO.:U28997MH1995PLC085294

Regd.off.:Ram Ratna House,Oasis Complex,RB.Marg,Worli,Mumbal… 400013 ・ T:+91-22-24949009/24924144 。 F:+91-22-24912586 ・ E:mumbai rrkabe:(prrgiobal com

脚

For RR KABEL LTD

ntosh .Iadhav
Deputy Manager
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Curing for
thermosetting

:   Laid up for
Multi-core cables

KABEL

Process FIow Chart

Details of Manufacturinq process flowchart for LSZH cables.
The process comprises of Wire Drawing, Bunching/Stranding, Insulating, Final Sheathin g, &

Wire Drawing process with Inline Annealing and
By Multi-wire Drawing machine

Bunching / Stranding Process-Buncher or
Stranding

Extrusion process for insulation, -- MC
Extruders with online soark tester

Raw material (compound)
Thermosetting I
Thermoplastic LSZH,
after testing

Complete Quality tests
to be perfbrmed &
BSR released

C--oi I ing and Rewinding
firr l''inal Dispatch

Extrusion process Sheathing /
Jacketing

Raw material (compound)
Thermosetting I
Thermop lastic LSZH, afte r
testing

R КA3■ 1.t`Tり

ィス/

testing during Intermediate stages as well as on the finished

Incoming Raw Material (Copper- 8mm) test report
verification before releasing for processing-- RBD



BRITISH APPROVALS SERVICE FOR CABLES

Product Certification Schedule

Schedule No:

Licensee.

Factory:

Specification:

Type of Cable:

HAR Document:

HAR Specification:

Range of Approval:

Origin Thread:

Origin Mark:

186/001/034

RR KABEL LTD.,PLOtt N0 201,202/1,202/2,203&327/3,KHANDA ROAD,
∨ILLAGE WAGHODIA,WAGHODIA,VADODARA-391760,GU」 ARA■
INDIA

RR KABEL LttD.,PLOtt N0 201,202/11202/2,203&327/3,KHANDA ROADl
VILLAGE WAGHODIA,WAGHODIA,VADODARA-391760,GU」 ARA■
INDIA

BS EN 50525-3‐ 41:201l Electrlc cables― Low voltage energy cables of rated
voltages up to and including 450/750V(Uo/U)‐ Part 3‐ 41:Cables wlth special
fire perforrnance‐ Slngle core non― sheathed cables with halogen"free
crosslinked insulation,and low enlission of smoke

Heat resistant cables(90° C)                                |
Clause 4.4-Cables for internal wiring― H05Z‐ K
Table B.4‐ Cables with flexible conductor(300/500V)

Not applicable

Not applicable

O.5sqrnrll to l sqrnrYl norninal cross‐ sectlonal area of conductors lnclusive.

Single― core,Class 5 conductor.lnsulation― E15

Not applicable

RR KABEL VV or― MEllV― or REtt or Yll

PERMiSSiBLE MARKS

BASEC
Please refer to the BASEC Product Certification Requirements

Dat(〕 _23皿 エ

YELLOW
ACEttAttE
丁HREAD

Expiry Datei 03/07/2020

Sirlred for and on behalf of the British Approvals Service for Cables

thedule(s) remains the property of BASEC, irrrd slrall be'returntxJ v-rlren requirod.

JADilA ν

血麟け

“

sttn330崎 _3″



Product Certification Schedule

Schedule No:

Licensee:

Factory:

Specrfication.

Type of Cable:

HAR Document:

HAR Specification.

Range of Approval:

Origin Thread:

Origin Mark:

Expiry Date1 03/07/2020

Siqned for and on behalf of the British Approvai:; Sr:r'vice for Cables

rentains the property of UASEC, ond slrall be returned v,rhen required.

186/001/033

RR KABEL EttD.,PLOtt N0 201,202/1,202/2,203&327/3,KHANDA ROAD,
∨ILLAGE WAGHODIA,WAGHODIA,VADODARA‐ 391760,G∪JARA工
INDIA

RR KABEL LttD.,PLOT N0 201,202ノ 1)202/2,203&327/31 KHANDA ROAD,
∨lLLAGE WACHODIA,WAGHOD!A,VADODARA-391760,GU」 ARA工
INDIA

BS EN 50525-3-41:201l Electric cables― Low voltage energy cables of rated

voltages up to and includlng 450/750V(Uo/U)‐ Part 3‐ 41:Cables wnh special
flre perforrnance― Slngle core non‐ sheathed cables wlth halogen― free

cross‖ nked insulation,and low ernission of smoke

Heat reslstant cables(90° C)

Clause 4.2-Cables for fixed wirlng― H07Z― K
Table B.2-Cables with flexible conductor(450/750V)

Not applicable

Not appHcable

l.5sqrnrn to 1 20sqrnrn nonlinal cross― sectional area of conductors incluslve.

Single― core.Class 5 conductor. lnsulation― E15

Not appHcable

Rtt KABEL W or― ME1/V― or RET or Yll

PERMiSSIBLE MARKS

YELLOW
ACttTATE
丁HREAD

Please refer to the BASEC Product Certification Requirements

BASEC

Date 23

∫■3セ ilT
Si3●

``●
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BRITIS11∧ PPROVALS SERVICE「○|ミ (lA卜31「 S



Schedule No.

Licensee.

Product Certification Sched ule

Factory:

Specification:

186/001/035

RR KABEL LTD., PLOT NO 2O,I ,20212,203 & 32713, KHANDA ROAD,
VILLAGE WAGHODIA, WAGHODIA, VADODARA- 391 760, GUJARAT,
INDIA

RR KABEL LTD., PLOT NO 201 ,20212,203 & 32713, KHANDA ROAD,
VILLAGE WAGHODIA, WAGHODIA, VADODAPA. 391 760, GUJAdAT,
INDIA

BS EN 50525-3-41:2A11 Electric cables - Low voltage energy cabtes of rated
voltages up to and jncluding 450/750 V (Uo/U) - Part 3-41: Cables with special
fire performance - Single core non-sheathed cables with halogen-free
crosslinked insulation, and low emission of smoke

Heat resistant cables (90.C)
clause 4.1 - cables for fixed wiring - Hozz-u and H07Z-R
Table 8.1 - Cabtes with rigid conductor (4SOI7SOV)

Not applicable

Not applicable

1.Ssqmm to 1Osqmm nominal cross-sectional area of conductors inctusive.
Single-core. Class 1 conductor.
1'Ssqmm to 120sqmm nominal cross-sectional area of conductors inclusive.
Single-core. Class 2 conductor.
lnsulation - El5

Not applicable

RR KABEL W or -MEW-

Type of Cable:

HAR Document:

HAR Specification:

Range of Approval:

Origin Thread:

Origin Mark:

PERMiSSiBLE MARKS

証

BASEC
Please refer to the BASEC product certification Requirements

Expiry Datei 03/07/2020

Signe(lfOr and on l〕 ehalf oi the British Approvals sOrvice fOr Cables

Date  13/07/2017

This cerrilicate and Schedule(s) temains the proporty of BA5FC, antl shall be retunrecl u,rhen requirerl.

YELLOW
ACETATE
丁HREAD

li::「 :1'F:「::::丁

｀
:「●11:′ 1、
′了

▲st急
`=11:・ '1:  

…̂‐ヤヤ -5■

BIRITIS卜 I AP「 )ROVALS SERVIC[F()IR CABI「 S
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l  Vo:tage rating of cables.

'/ Low Smoke Zero Halogen lnsulated Electric Conductors Not Exceeding 1000 Volts.

21HALOGEN FREE FLAME
RETARDANT COMPOUND

Sr No. Generic Name of lmport ltem HSN Code Specific Use

3日ALOGEN FREE CATALYST

39013000

This Compound is a range of polyolefin based HFFR silane grafted compounds that are
cross-linkable by heat and moisture and by previous addition of a suitable catalyst
(SIOPLAS method). This solution is suitable for the production of crosslinked insulation or
sheathing without the use of specific curing equipment.

This cross-linking catalyst master batch is made on a polyolefin matrix, with the presence
of a mix of antioxidants, and a metal deactivator. All these additives protect polymers3901;ril90
from oxidative damage and ensure long term properties of the finished crosslinked
compound.
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Annexure A -1

1     150       7
2     2.50      フ
3     4.00      7
4     600       /
5    1o.oo      7
6    16.00       7
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嘩I響::

COPPER Fぃ平E    HALOGEN
RETARDANT‐  CATALYST
COMPOUND

7。70

11.00

13.40

1.30   1 5.953‐     1

1.72   1 6.7641    1
164.10 1



Tatrl rxnart Oblisation ilin Kg〕
TotaHmport E!igibi“ tv ln Kg}Consump● onin Kg Per Km

Name SQ MM Length(KMS)

HALOGEN FREE

FLAME

RETARDANT
cOMPOUND

HALOGEN FREE

CATALYST
COPPER :'X[DANT 

器 :認
FRtt coPttR

cOMPOUND

HALOGEN FREE

RETARDANT
COMPOUND

HALOGEN FREE

CATALYST
COPPER

HALOG[N FREE

FLAME        HALOGEN FREE
RETARDANT    CATALYST

74081190  1  39013000 39012090  1  74081190 39013000 39012090 74081190 39013000 39012090
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６７５。

３９。。

６３０
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４
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71,50000

141′ 75000

42,35000 2,20000
~~葛
面
「

~丁~~~770  1  
■.40 _上 _72,215 44,468 2′ 310

74,25000 4,05000 21Jo 
_. , 11.00 

-- --oso l * rcg,rsa 77,963 4,253 212

12870000 52′ 26000 2,73000 3300     1340     070      129′ 9,7 54′ 873 141

31′ 50000 10,17450 1615 085 31,815 10,683 562 17.0

19′ 732 1′058

66′50000 14,75000 80000
1343         310             17

Annexure A-2

)
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505′ 434.30     223′ 205.32       11,889.67
Qtvin kms¨ >̈      18,000.00
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101%

Total Export obligation (in xg = Consumption into Length (kms)

Consumption in Kg Per Km = Net weight per Km

Total lmport Eligibility (in rg1 = Export obligation plus standard scr?po/o

Consumption in Kg Per Km = lmport Eligibility divided by Length (Kms)

HAX HFX 500P  HAX CAT l19 LS

」
ト
ロ
〓
＞
く

―ス

Consumption in Kg Per Km

11,323.50

Scrap%



Dttanment br Rom害
:｀よぶ
町and ltternal Trade

一一一~~~~~~   subiect:_M/s Polycab 1/Vires Pvt.Ltd.AA No.0310824146,dt.03/10/2018.

｀
Reference:‐ DGF丁 ∪。O.No.01/81/50/509/AM¨ 19/DES‐ 2/881 dated;08/01/2019

丁he underslgned is directed to say thatthe AA rrlay be「 atifled as under:

1.Descriptions,speclfications,slzes and net weights of a‖ exportitems may be speclfied

ln the AA.

2.Word"relevant"rnay be pre‐ fixed with the descriptlon ofimportitems.

3.Quantity oflmportitem at SI No。 l viz.Copper VVire Rod may be allowed with l%

wastage in the concerned★  exportitems wlth accountab‖ lty clause.

4.Quanuty ofimportitem at SI No.2 viz.Aluminium lngot may be allowed with l%

wastage in the concerned★  exportitems v宙 th accountab‖ ity clause.

5。 Quantlty ofimportitem at SI No.3 viz.LDPE may be allowed with 20/O wastage in

the concerned★  exportitems wlth accountab‖ ity clause。

6。 Quantity ofimportltem at SI No.4 viz.Bonded Semicon Compound may be a‖ owed
with 2%wastage in the concerned★  exportitems with accountability clauses.

7.Quantity ofimportitem at SI No.5 vlz.PVC Resin may be allowed with 2%

wastage in the concernedtt exportitems with accountab‖ ity clauses.

8.Quantity ofimportitem at SI No.6 vlz.PVC Plasticizer may be allowed with 2%

wastage in the concerned★  exportltems with accountability clauses.

9・ Quantlty ofimportitem at SI No.7 viz.Electrolytic High Conductive Coppe「 Tape may
be a‖ owed with l%wastage in the concernedtt exportitems with accountability

clauses.

10.Quanuty Ofimportitem at SI No.8 vlz.Galvanised Steel1/Vlre may be allowed with l° /。          、、
wastage in the concerned★  exportitems wlth accountab‖ ity clauses.

11.Quantity ofimportitem at SI No.9 viz.Viny丁「lmethoxy Silane may be allowed wlth 2%

wastage in the concerned★  export ltems wlth accountabllity clauses.

12.QuanJty ofirnportitem at SI No。 1 0 viz.Tert Butyl Cumyl Pe「 oxide may be allowed

with 2%wastage in the concerned★  exportitems wlth accountabHity clauses。

13.Quantity oflmportitem at SI No。 1l vizo Aluminium丁 百hydrate Fire Retardant may be

a‖owed with 2%wastage in the concernedtt exportitems with accountability

clauses.

14.Quantity ofimportitem at SI No.1 2 viz.Antioxldant may be allowed with 2%

wastage in the concerned★  exportitems with accountability clauses,

15。 Quantity ofirllportitem at SI No.13 vizo Magnesiun Hyd「 oxide may be a‖ owed wlth

2%wastage in the concernedtt exportitems with accountabillty clauses。

16。 Quantity ofimportitem at SI No.14 viz.Ethylene Vinyl Acetate may be allowed wlth

2%wastage in the concerned★  exportitems with accountab‖ ity clauses.

17.Quanuty ofimportitem at SI No.1 5 viz.巨 thylene Acrylic Ester Copolymer may be

a‖owed with 2%wastage ln the concerned★  exportltems wlth accountab‖ lty

clauses.

18.Quantlty ofimportitem at SI No.1 6 viz.Grafted Copolymer may be allowed With 2%

wastage in the concerned★  exportitems with accountab‖ ity clauses.

19.Quantity ofirllportitem at SI No。 17 vizo Polyolefin Elastomer may be a‖ owed with 2%

wastage in the concerned★  exportitems with accountab‖ lty clauses.

20.Quantity ofirTlportitem at SI No.1 8 viz.

packing po‖ cy.
★
Export…wise import items declaration subrnil

(Development Offlcer)

To,

Shtt Amit Kumar,AD(DGF丁 )
U.〇 .No.P-47011/2/2019‐TSW,dated 1705/2019
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. , Government of lndia
Ministry of Steel
Technical Wing

Subject: Ratification of Advance Authorization
05.10.2018- M/s Chandan Steel Limited, Mumbai.

No 0310824247  dated

DGFT may refer to their UO No 01181/50/880/AM-1 9IDES-214 dated
03.04.2019 on the subject mentioned above. ln this connection, it is informed that the
request of the applicant has been examined and this Ministry recommends the
following quantity of import taking clue from SIONs C-524, C-525 and C-535 against
export of 2250 MT and 750 MT Bright Bars made from Hot Rolled Staintess Steel
Peeled Bars of lTC Code 72222012, Grade 304 & 316 and 1500 MT and 500 MT
Stainless Steel Bars and Rods, Stainless steel round corner square (lTC Code
72221991), Stainless Steel Hot Rolled flats (lTC Code 72209090) and stainless steel
wire (lTC Code 72230091) of grade 304 and 316:

―
・

０

Ｓ

Ｎ

Item of import Quanlty
app‖ed

Quanlty
to    be
a‖owed

Stainless Steel melting scrap Grade- 304 4000M丁 3985M丁
2 Stainless Steel melting scrap Grade -310 1330M丁 1315M丁
3 Relevant shaped refractories (Bricks) 100M丁 100M丁
4 Relevant monolithic refractories (Ramming Mass) 20M丁 20M丁
5 Relevant special refractories ( Shrouds, Mono

Blocks, Stopper, Nozzles, slide gate refractory,
porous plugs, Zircon Nozzles & Tundish Nozzles)

5M丁 5M丁

丁he above recommendat:ons are however,sublecttO the condition that the company
has AODA/OD facilities as claimed by them.

52
(S.K.Bhatnagar)

Deputy lndustrial adviser

Shri Chandrakanth Reddy,ハ ssti DGFT, DGF丁 ,Udyog Bhawan,New Delhi
Ministry of Steel U.〇 .no 2(13)/2018-丁 D dated 15.04.2019
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Department for promotion of lndustry and lnternal Trade
(TS Section)

Subject:.ShaneyKirkoodPVt.Ltd..,MNo.0310824725dated26/Lo/2oL8
Reference: - DG FT U. o. No. oL/81/ o5o/s44/ AM-1g/DE s-2/BgLdt. 10.01 .zoLg

With reference to the above, it is to inform that The following information may be called
from the firm:

1' Manufacturing process indicating stage wise wastage of raw material/(s) for
manufacturing export item and also import content in the export product.

2' Justifying the wastage claimed (58%l of imported raw material, giving complete
calculation of its requirement and also commercial value of waste material
generating during process.

3' Production of export product vis-a-vis consumption of raw material/(s) for the last
three years duly certified by chartered Accountant.

Sundeep Chauhan
(Development Officer)

丁o′

Shtt Amた Kumar,AD(DGF丁 )
U.0。 No.P-47014/13/2019‐ 丁SW′ dated 20/05/2019
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REXNORD ELECTRONICS AND CONTROLS LIゝ 41TED,AA No.:0310824928 dt.06。 H。2018

1.Quantity ofimport itellls at SI.No.1,15,29,43&57 may be a1lowed with l.02 Kg/Kg content

in the export product。

2.Quantity Ofimportitems at Sl.No.2,16,30,44,58,72,86&99 may be allowed with l.Ol
Kg/Kg contentin the export product.

3.Quantity ofimportitems at Sl.No。 3,17,31,45;59,73,87&107 may be a1lowed with l.01

rntr./11tr.content in the export product.

4.Quandty Ofimportitems at Sl.No.6,20,34,48,62,76,90&100 may be allowed with l.02
Kg/1くg content in the export product.

5。 Quandty Ofimport lems at Slo No。 13,27,41,55,69,83&97mり be a1lowed with l.05 Kg/Kg

content in the export product and the description``Plastic Po、 vder"Inay be replaced、 vith the

description``Nylon66/PBT''.

6.Quantly ofimpOttitems at Slo No.71&85 may be Jlowed wれ hl.02 Kg/Kg contentin the

export product and the word``Sheet"rnay be replaced with theヽ ″ord“ Ingot".

7.Quantly Ofimport hems at Sl.No.106 may be a1lowed as applied for。

8.Quantity Ofimportitems at SIo No。 108 may be a1lowed with l.05 Kg/Kg content in the export

product and the description``PBT/NYLON/ABS PLASTIC POWDER"may be replaced with the

description``PBT/Nylon66/ABS''。

9.Quanjty Ofrest ofthe importiteins may be allowed on netto net basis as per General Note-4.

'μ
虚

一



9,
Department for Promotion of lndustry and !nternal Trade

(TS Section)

Subject:- M/s Shivalik Bimetal controls Pvt. Ltd. AA No.0510408424 dt. 1511112018.

Reference : -DG FT U. O. No.0 1 I 81 I 50 I 5221 AM-1 9/D ES-21 896 dated ; 1 0/0 1 I 201 9

With reference to the above, the undersigned is directed to say that

1. The Descriptions, specifications and quantity in numbers for a!! types of
export items may be specified in AA.

2. Word "relevant" may be pre-fixed with the description of import items.
3. Quantity of import item at Sl No. 1 and2 may be specified in numbers also and may

be allowed with up to 1% wastage with accountability clauses.
4. The description "Free of Cost" in the AA for import items at Sl. No. 2 may be

interpreted by DGFT as per policy.

,,,o"Lnauhan
(Development Officer)

To,

Shri Amit Kumar, AD(DGFT)
U.O. No.P-470111801201 9-TSW, dated 1510512019

3119
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Department for Promotion of lndustry and lnternal Trade

(TS Section)

zglslzorg,

Subject:- M/s Shivalik Bimetal controls Pvt. Ltd. AA No.0510408423 dt. 1511112018.
Reference : -DG FT U . O. No.0 1 I 81 I 50 I 524 I AM-19/DES-2/895 dated ; 1 0 I 01 120 1 I

With reference to the above, the undersigned is directed to say that

1. The Descriptions, specifications and quantity in numbers for al! types of
export items may be specified in AA

2. Word "relevant" may be pre-fixed with the description of import items.
3. Quantity of import items at Sl No. 1to 5 may be specified in numbers also

and may be allowed with up to 1olo wastage with accountability clause.

J,
Sunddep Chauhan

(Development Officer)

To,

Shri Amit Kumar, AD(DGFT)
U.O. No. P-47011 18012019-TSW, dated 1510512019
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-sJrl^re,
SIEMENS GAMESHA ADV AUTH. NO 0410154886 DT 16.11.2018

on the basis of catculation sheet and materiat balance submitted by the firm, the licence may beratified as under.

Export item: G1"r4 RoroR- consisting of 3 Brades per set _ 4.0 No

(Net weight not tess than 159.432 MT)

4L.ffiffi
(sHarsH KUMAR0

SL. NO .OF ADV ATUH.
L,2,3,6,1,6,17 ,43

7′ 9′ 15′ 23 to 41′ 45 to47′4而 Components as per GN-410,L3,14
Consumables,qty as applied
for,value all together up to
O.7 % of FOB value

Rest of the items
As applied for

NC-2



Department for Promotion of lndustry and lnternalTrade
(TS Section)

SubleCt:― M/s Tube lnvestment oflndia Ltd.AA No.0410164885 dt。 16/11/2018,

Reference:― DGFtt U.0.No.01/81/50/578/AM-19/DES-2/890 dated;10/01/2019

With reference to the above′ the undersigned is dil

SI(〕 NC-2005.

(Development Officer)

To′

Shri Amtt Kumaら _△ュ(DGFT)
∪.0,No.P― P‐47011/83/2019-TSVじ dt.  15/05/2019

=う:151「 :Fl三 Σコ5Tζ )″



Department for Promotion of lndustry and lnternalTrade
(TS Section)

Subject:― M/s Tube lnvestment oflndia Ltd.AA No.041016896 dt,19/11/2018.

Reference:― DGFT U.0.No,01/81/50/577/AM-19/DES-2/900 dated,10/01/2019

With retrencc to thc above,thc undersigncd is

as per SION C‐ 2005。

{Development Officer)

To′

Shri Amlt Kumaら _AD(DGF丁 )

U.0,No.P― P-47011/83/2019-TSVⅥ  dt。  15/05/2019

6o
乃 1夕1石9′



◎ %9
Department for Promotion oflndustry and internal丁 rade

(丁S Section)

SutteCt:― 4ヽ/s Bharat Heavy Electrical Ltd.AA No.1110028410,dt.20/11/2018.

Reference:‐ DGFtt U.〇。No.01/81/50/603/AM‐ 19/DES‐2/139 dated;09/01/2019

With reference to the above,the undersigned is directed to say thatthe AA rnay be ratified

as under:

1.Net empty weights of exportitems frorn SI.No.l to ll rnay be specified:nthe AA as
160M丁(5 Nos.),57.5M丁 (5 Nos.),98.15M丁 (13 Nos.),77.5M丁 (5 Nos.),225 MT(6
Nos.),81M丁 (3 Nos.),53.55M丁 (7 Nos.),21.2M丁 (4 Nos。 ),38.25 MT(9 Nos。 ),11,75
M丁 (5 Nos.),9.6M丁 (4 Nos.)reSpectⅣ ely.

2。 VVord"relevantt'rnay be pre_fixed with the description ofimportitems.

3.Quantity ofimportitem at SI.No l rnay be allowed w:th up to 150/O after taking 1/3rd

recovery from the scrap with accountability clause.

4.Quantity ofirnportitem at SI.No.2 maybe a‖owed on netto net basis with
accountab‖ ity clause.

5。 Quantity ofimportitems at SI.No.3 and

of exports.

(Development Officer)

「o,

Shtt Amit Kumar,」迪⊇(DGF丁 )
UoO.No,P-47011/390/2018-丁 SW,dated 29/05/2019



・C2
Department for promotion of industry and lnternalTrade

‐91珂密10/
(丁S Section)

Sub:M/s POlycab vVires Pv丁 .LttDo AA No.0310825236 DT 27.11。 2018
Ref.:‐ DGFT No.01/81/050/536/AM19/DES-2/880 Dated:o8.01.2019

丁he unders:gned is directed tO refさ rtO the instant AA.0310825236 and say that
丁he:nstant AA may be ratified as fol10ws:

1, DescriptiOn′ Sizes′ Quantities and net weight of each exportitem may be specified.
2. VvOrd::relevant‖ rnay be pre‐fixed with the descriptiOn ofirnpOrt items.

・精l:胤諸∬ょ|:貿 i:烈ふl上鼎覇iwlllrmay挽訓Owed tth ttwaStagein
4.Quantity ofimportitem at SI No。 2 vizo Aluminium lngOt may be allowed with l%wastage in
the concerned* expOrt items with accountab‖

ity clause.ユ
精lRerer嚇。慧電謂ぶh:&認Lb揉;il』l be JbWed wkh 2%wttage m
6.Quantity ofimpOrtitem at SI No.4 viz.Bonded semicon Compound may be allowed with 2%

wastage in the concerned* expOrt items with accountabHity clauses,

7.Quantity of impOrt item at SI No.5 vizoPVc Resin may be al10wed with 2%wastage in

the concerned* export items with accountability clauses.

i菫‖赫‖淋慰喘幣嶋胤』需::匙∬
ay be訓釧d With 2%wastar h

l。。:mil、だ:ril【::#iSI鶴 itt:「 f:l『i:fft:lttIIよls鴇11::::in遺
=I」

∫:譴esTay b「

..器:鶏T嶋∬iIT:『雪鷺「高∫鮮鷲罷滴∬:慌 1]IXII‖ :|
wastage in the concerned* export items with accountability clauses。

12.Quantity ofirnpOrt item at SI No。 10 viz.Tert Butyl cumyl Peroxide may be a‖ Owed with 2%
wastage in the concerned* export items with accountability clauses.

13.Quantity ofirnpOrtitern at SI No。 1l viz.Alurniniurn ttrihydrate Fire Retardant may be a‖ owed
with 2%wastage in the concerned* export items with accOuntability clauses.

14.Quantity of impOrt item at SI No.12 vizo Antioxidant may be al10wed with 2%wastage in

the concerned* expOrtitems with accountab‖ ity clauses.
15.Quantity of impOrt item at SI No.13 vizo Magnesiun Hydroxide may be allowed with 2%

wastage in the concerned* export items、〃ith accountability clauses,
16.Quantity of impOrt item at SI No。 14 vizo Ethylene Vinyl Acetate may be allowed with 2%
wastage in the concerned* exportitems、 〃ith accountability clauses.
17.Quantity of import itern at SI No.15 viz.Ethylene Acrylic Ester CopOlymer may be a‖

owed
with 2%wastage in the concerned* expOrt items with accOuntability clauses.

18.Quantity of import item at SI No。 16 vizo Grafted cOpolymer may be allowed with 2%
wastage in the concerned* expOrt items with accOuntability clauses.

19.Quantity Of import item at sl No。 17 viz.Polyolein Elastomer may be allowed with 2%
wastage in the concerned* exportitems with accOuntab‖

ity clauses.
20.Quantity Of import item at SI No。 18 viz.HDPE may be al10wed wtth 2%wastage in
the concerned* expOrt items vvith accOuntab‖ ity clauses.
21.Quantity ofimpOrtitem at SI No.19 viz。

1

policy.

*Ref。
:― ExpOrt Wise import Details by the firrn

(Development Officer)
To′

FTD()′ Shri Chandrakant Reddv,Assistant DGF丁

Fi‖e No,P-47011/2/2019-TSⅥ〆dated.09.o4.2019



Government of India 24 F)*tgMinistry of Steel
Technical Wing

Subject: Ratification of Advance Authorization No 0310825759 dated
18.12.2018- M/s Chandan Steel Limited, Mumbai.

DGFT may refer to their UO No 01/8115019271AM-19/DES-2/3 dated
03.04.2019 on the subject mentioned above. ln this connection, it is informed that the
request of the applicant has been examined and this Ministry recommends the
following quantity of import taking clue from SIONs C-524, C-525 and C-535 against
export of 2250 MT and 750 MT Bright Bars made from Hot Rolled Stainless Steel
Peeled Bars of ITC Code 72222012, Grade 304 & 316 and 1500 MT and 500 MT
Stainless Steel Bars and Rods, Stainless steel round corner square (lTC Code
72221991), Stainless Steel Hot Rolled flats (lTC Code 72209090) and stainless steel
wire (lTC Code 72230091) of grade 304 and 316:

―
・

０

Ｓ

Ｎ

Item of import Quantity
applied

Quantity
to be
allowed

Stainless Steel meltinq scrap Grade- 304 4000M丁 3985M丁
2 Stainless Steel meltinq scrap Grade -316 1330M丁 1315M丁
3 Relevant shaped refractories (Bricks) 100M丁 100M丁
4 Relevant monolithic refractories (Ramming Mass) 20M丁 20M丁
5 Relevant special refractories ( Shrouds, Mono

Blocks, Stopper, Nozzles, slide gate refractory,
porous plugs, Zircon Nozzles & Tundish Nozzles)

5MT 5MT

The above recommendations are however, subject to the condition that the company
has AODA/OD facilities as claimed by them.

(S.K.Bhatnagar)
Deputy lndustrial adviser

Shri Chandrakanth Reddy, Asstt DGFT, DGFT, Udyog Bhawan, New Delhi

ryF)*tg
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Thankingyou

Yours faithfully
A‐sSCら Mゝ

・ DL‐7~0
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Rishabh Aggawal
98■1711949

RECD.OFFiCE
C‐9,

Pushpania‖ Enclave,

Pitampura,

Delhi‐110034

00RR OFFiCE

Unit No.1107,   、
Aggarwal Corporate Heights,

Netaii Subhash Place,New Delh卜 110034

Ph.:01142475535/23/41

FACTORY
Plot No.35,Phase‐ 1,

industrial Estate Barhi,

HS‖ DC,District Sonepat

CIN:U74900DL2016PTC291628   
て
「
1)

HV「R5日・LAR・PVT LTロ
MANUFACTURER OF:SOLAR PANEL&EQU:PMENT

■9

Dated:07.05.2019
To′

0/o The Director General of Foreign Trade′

Udyog Bhawan,H‐ Wingp Gate′ No.2′
Maulana Azad Rd′ New Delhi′ Delhi l10001

Dear Sir,

With reference to your deficiency, our reply is as under:
L. A chart mentioning the complete specification with wattage and electrical rating

of cells imported with respect to different type of each cell is enclosed as
required by you.

2. A calculation sheet of quantity required for each module is also enclosed.

Kindly fix the Norms as required against our products mentioned in the Advance
License.

Haryana‐ 131101,Ph.:0130‐ 2474535

J一 Fmail' rishahh/d)hvrsnlarnnm lnfnrDhvrsnlarenm Wnhsitc ' www hvrsnlareom



CiN:U74900DL2016PTC291628 M:9811711949,9999935897
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FACTORY
Plot No.35,Phase‐ 1,

lndustrial Estate Barhi,

HS:lDC,District Sonepat,

Haryana‐131101,Ph.:0130‐ 2474535

00RP OFFiCE
Unil No.1107,   、

Aggarwal Corporate Heights,

Netar Subhash ttace,New Dd籠 ‐110034
Ph.:01142475535/28/41

HVR 5口LAR・PVT LTロ

FOrいVR
ivT.してD.

DiredOr

REGD.OFFiCE
C‐9,

Pushpa可劉i Enclave,

Pnampura,

Delhi‐110034

Prod uct C haracteristics COMPLETE SPECiFiCAT10N WiTH WATTAGE&
ELECTRICAL RATINGS OF CELL

Cell Technology Polycrystalline

Dimensions 156.75X156.75 rnm
Diagonal 220±0.2mm
Ce‖ 丁hickness 200± 20「m
Front Surface (-)

No. of Busbars 5
Busbar VVidth 0.9mm
Busbar Material Siiver

An‖ Relection Coating Silicon nitride

Back Surface(+)

No. of Soldering Pads 5

Soldering Pad VVidth 1.3mm
Soldering Pad Material Silver, Aluminium
Back Surface Field (BSF) Aluminium
Elect百cal Data at SttC

Maximurn Power (Pmax) 4.482W
Voltage at Maxirirum Power
Point (Vmpp) 0.534V

Current at Maximum Power
Point (lmpp) 8.392A

Open Circuit Voltage (Voc) 0.63V
Short'Circu t Current (lsc) 8.898A

Cell Efficiency 18.2‐18.4%

Fill Factor (FF) 80.40%

―ス、一
Fmail' rishahh/Ahvrsnlarenm lnfnd)hvrsnlarcnm Wehsite ' www hvrsolarcnm

MANUFACttURER OF:SOLAR PANEL&EQU:PMEN丁
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ITEM WiSE CELL CONSUMPT10N SHEET

SOLAR MODULE 12Vr40W
S.No. Required indiqenous item Quantity

required
per unit
of

Un■ of

Measure
ment

Purpose of lYastage claimed
(o/oage) on net
content basis.

Recoverable wastaqe/by

菌Ｃ』一〇ｎ
Technicai

Characte‖stic

S

:TC(HS)

Code
requirement Name Quantiり value

SOLAR
CELL

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALL:NE TYPE

85414011 9.18 PC
RAW
MATER:AL

0.00% NIL N:L N:L

SOLAR MODULE 12V′ 50W
S.No. Required indiqenous item Quant]リ

required

per un■

Of

un■ Of

MaattEErO

Purpee of
rearriramant

Wastage claimed
(%age) on net
content basis.

Recovera ble wasta ge/by
Descripti

On
Technical

Gharacteristic
s いＣｏｄｅ

Name Quant:サ value
ment

SOLAR
CELL

SOLAR
PHOTOVOLT
AIC CELL¨

POLYCRYST
ALL:NE TYPE

85414011 12.24 PC
RAW
MATER:AL 0.00% N:L N:L NIL

SOLAR MODULE 12V′ 60W
S.No. Required indlgenous item Quantiv

requlred

per unit

Of

Unlt of
Measure

ment

Purpose of Wastage claimed
(%age) on net
content basis.

Recoverabie wastage′ by

μ●ｍＣ』
ｏｎ

Tochnical

Characterls● c

S
岬ｍ

requirement Name Quanlty value

ＲЩ

ＥＬＬ

Ｓ

Ｃ

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALL:NE TYPE

85414011 14.28 PC
RAW
MATER:AL

0.00% N:L N:L N:L

SOLAR MODULE 12V′ 80W
S.No. Requirecl indigenous item Quantiv

required

per unit

Of

Unit of
Measure

ment

Purpose of Wastage claimed
(o/oagel on net
content basis.

ReCoverab:e wastage′ by

Descriptl

On
Technlcal

Characteristlc
s

:TC(HS)
Code

requirement Name Quantity value

Ｒ鳳

」Ｌ

Ｏ

Ｅ

Ｓ

Ｃ

SOLAR
PHOTOVOLT
AiC CELL‐

POLYCRYST
ALLINE TYPE

85414011 18.36 PC
ＬＡ酬
ＡＴＥＲ‐
Ｍ

0.00% N:L NIL NIL

SOLAR MODULE 12V′ 105W
S.No. Required indigenous item Quantity

requircd
per unit
of

Unit of

Measure
ment

Purpose of Wastage claimed
(%age) on net
content basis.

Recoverable wastagelby
ｐ

』一〇ｎ
Technical

Characterlstic

S

:TC(HS)
Code

requ:rement Name Quant:ty va:ue

Ｒ

釧ＣＥＬＬ

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALttNE TYPE

85414011 24.48 PC
RAW
MATER:AL

0.00% N:L N:L N:L

Fσ ttRSOLttPYlぼ
D。
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SOLAR MODULE 12V′ 125W
ハ o. Required indigenous item Quantiり

required

per unit

Of

Unit of
Measure

ment

Purpose of Wastage claimed
(%age) on net
content basis.

Recoverable wastaoe/bv
ロ籠』

Ｏｎ
Technical

Characteristic
s

lTC{HS)
Code

requirement Name Quanlty value

1

Ｒ」

」Ｌ

Ｏ

Ｅ

Ｓ

Ｃ

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALLINE TYPE

85414011 28.56 PC
ＬＡ

酬

ＡＴＥＲ‐Ｍ
0.00% N:L N:L N:L

SOLAR MODULE 12V′ 155W
S.No. Required indiqenous item Quantlty

requlred
per unit
of

Unit of
tleasure

ment

Purpose of tlYastage claimed
(%age) on net
content basis.

Recoverable wastaqelbv
ロＤ。

Ｏｎ

Technica:

Chamcte‖ stic
S

:TC(HS)

Code
requirement Name Quantity value

ＲＭ
」Ｌ

ＳＯ

ＣＥ

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALL:NE IYPE

85414011 36.72 PC
RAW
MATER:AL

0.000/. NIL NIL N:L

SOLAR MODULE 12V′ 210W
S,No. Required indigenous item Quantfi

requlred
per unit
of

unit Of

Measure
ment

Purpose of
requlremenl

Wastage claimed
(%age) on net
content basis.

Recoverable wastaqe/bv
諄＝』一ｍ

Technlcal
Characteristic

s

:TC(HS)
Code

Name Quantity va:ue

Ｒ

釧ＣＥＬＬ

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALLINE TYPE

85414011 48.96 PC
RAW
MATER:AL 0.00% N:L N:L N:L

SOLAR MODULE 24V′ 260W
S.No. Required indigenous item Quantity

required
per unlt
of

Unit of
teasure

ment

Purpose of
rcquircmenl

*

Wastage claimed
(%age) on net
content basis.

Recoverable wastage/by
ｐＳＤｅ

ｏｎ

Technical
Characteristic

s

lTC(HS)
Code

Name Quantity value

ＲЩ

ＥＬＬ

Ｓ

Ｃ

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALLiNE TYPE

85414011 PC
RAW
MATERIAL

0.00% N:L NIL NIL

SOLAR MODULE 24V′ 310W
S.No. Required indigenous item Quantity

required
per unit
of

unit Of Purpose of Wastage claimed Recoverable wastagelby
Descrlpti

On
Technical

Characteristlc
3

lTC(HS)
Code

(7oage) on net
content basis.

Name Quantity value
ment

|▼Чul“

SOLAR
CELL

SOLAR
PHOTOVOLT
AIC CELL‐

POLYCRYST
ALLiNE TYPE

85414011 73.44 PC
RAW
MATERIAL 0.00% N:L NIL N:L

―‐ヽ一 6ilieCt°
て

For \-tVR
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Government of lndia
Ministry of Steel

Technical Division

乃 |ダlνυ

Subject: Ratification of input-output norm in terms of Para 4.7 ol HBP (Vol) of
Advance Authorizations No 3410044791 dated 07.01.2019 of M/s Ghina Steel
Corporation lndia Pvt Limited, Vadodra.

DGFT may refer to their UO No 01/811501950/AM-1 9/DES-2/5 dated
03.04.2019 whereby the applications of above mentioned AA of M/s China Stee!
Corporation lndia Pvt Limited, Vadodra has been forwarded to Ministry of Steel for
comments/views.

ln the above connection, it may be noted that the applicant has applied for
import of 6427 MT Silicon Electrical Steel of Cold Rolled Full Hard Un-Annealed Wide
Coils Width of 600 MM or More Grade 50C1000 ( 2100 MT), 50C800 (2804 MT),
50C470 ( 578 MT),65C470 ( 105 MT), 65C800 (210 MT ) and 6sC1000 (630 MT)
Thickness 0.3 MM to 0.75 MM against export of 6120 MT Flat Rolled Product of
Silicon Electrical Steel Non Grain Oriented width of 600 MM or more Grade 50C1000
(2000 MT), 50c800 (2670 MT), 50C470 ( 550 MT), 65C470 ( 100 MT), 65C800 ( 200
MT ) and 65C1000 (600 MT) Thickness 0.3 MM to 0.75 MM.

ln view of the above, Ministry of Steel recommends the wastage @ 3% on
import of prime quality Non Grain Oriented Silicon Electrical Steel of Cold Rolled Full
Hard Un-Annealed Wide Coils, Width of 600 MM or More Grade 50C1000 ( 2100
MT), 50C800 (2804 MT),50C470 ( 578 MT), 65C470 ( 105 MT), 65C800 (210 MT )

and 65C1000 (630 MT) , Thickness 0.3 MM to 0.75 MM against export of Flat Rolled

Product of Non Grain Oriented Silicon Electrical Steel, fully processed (Uncoiling,

welding, cleaning, annealing, coating, baking & cooling, side trimming and dividing &
recoiting) width of 600 MM or more, Grade 50C1000 (2000 MT), 50C800 (277A MT),

50C470 ( 550 MT),65C470 ( 100 MT), 65C800 ( 200 MT ) and 65C1000 (600 MT)

Thickness 0.3 MM to 0.75 MM.

(

Deputy Industrial Adviser

Shri Vinod kashayap, FTDO, DGFT, Udyog Bhawan, New Delhi.

Ministry of Stee!U.0。 No.2(8)/2017-丁 D dated 15.04.2019
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'                     Government ofindia

Ministry of Steel

丁echn:cal llVing

SutteCt: Ratification of norlms in terms of Para 4.7 of HBP(Vol)Advance
Authorization No 03108 26518 dated 22.0182018‐ Mノs Bao Steelindia Company
Private Li『 nited,Mumbal.

DGFtt may refer to their UO No 01/81/50ノ 969ノAM… 19/DES-2/1 dated
03.04.2019 whereby an application of Ⅳlノs Bao Steel india Company Private
Lirrtited,Mumbai has been fon″ arded to n/1inistry of Steel for conlrnents/views.

:n the above connection,Ministry of Steel recornrnends to a‖ ow O.5%wastage
forimport of 1337.8365 Mtt P面me Qua1ly Hot Rolled Steeiin Coils(PiCkied&Oiled)
thickness l.5 MMto4.OMM,width 977 MM to l145 MM,Grade DDll against export
of 1336.5 Mtt Hot Rolled Steelin Coils(PiCkled&Oiled),ThiCkness l.5 MM to4.00
MⅣl of width 60 1Ⅵ M to 243 1Ⅵ M.

(S.K.Bhatnagar)
Deputy I ndustrial Adviser

Shri Shri Shobit Gupta, Dy DGFT, DGFT, UdyogBhawan, New Delhi.

Ministry of SteelU.O.No. 2(10)12018-TD dated 15.04.2019



四月ν形Government of lndia
Ministry of Steel
Technical Wing

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol) Advance
Authorization No 0310826519 dated 22.01.2019 - M/s Bao Stee! lndia Company
Private Limited, Mumbai.

DGFT may refer to their UO No 01/81150197 0/AM-1 9IDES-212 dated
03.04.2019 whereby an application of M/s Bao Steel lndia Company Private
Limited, Mumbaihas been fonruarded to Ministry of Steel for our comments/views.

ln the above connection, Ministry of Stee! recommends to allow 1% wastage
for import of 960 MT Prime Quality Hot Dip Galvanized Steel Sheets in Coils of
thickness 0.4 MM to 1.2 MM, width more than 1015 mm to 1729 MM, Grade
DXs1D+2, DX54D+2, DX53D+2, DCO4EK, DC01 and DC04 against export of
950.4 MT Hot Dip Galvanized Steel Sheets, Thickness 0.4 MM to 1.2 MM of width 70
MM to 862 MM Grade DX51D+2, DX54D+2, DX53D+2, DCO4EK, DC01 and
DC04

(SiK.Bhatnagar)
Deputy lndustrial Adviser

Shtt Shri Shobit Gupta,Dy DGF丁 ,DGF丁,UdyogBhawan,New Delhi.
Ministry of SteelU.〇 .No.2(10)/2018-丁D dated 15.04.2019
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KABEL

Date:07.05。2019         
ハJ

TO,

The Director General ofForeign Tradl

Norms Committee-DES II,
Udyog Bhavan,
New Delhi - 110011

Subject: ‐ Rectiflcation of Norms against
Dt。08102.2019

Rtet RA File No。 03/95/040/01142/AM19/
HQ File No。01/81/050/00999/AM19/
NC Meeting No。 1/81"ALC2/2019

I]EC no。 0395047587

Advance Authorisation No.0310826952

Kind Attn: Shri. Chandrakanth Reddy Mallu, Asst. DGFT

Sir,

With reference to above subject and online deficiency, we would like to state as below:

Sl. No.12 of Standard Deficiency format: Cross Sectional Diagram of export product with calculation of

raw material requirement and the weight of the Cable in Kg. per Km. Copy of relevant

National/lnternational Standard/buyer's data sheet may also be furnished: we are enclosed herewith.

We request to consider the clarification and fixed Norms against the above said Advance

Authorisation and oblige.

Yours faithfully,
FoT RR KABEL LTD

--l -

R R KABEL LIMITED I RR Gtobatcompany I wwyr.nglobal.com I CIN NO.: U28997MH1995P1C085294

n gd. oft-: Ram Rarna Housc, oasis compl.,( p B. Marg, wodi, Mumbei- /o0 0I3 . t: +91-22-2494 goog 121921114 ' F: +9r -22-249'1 2586 ' E: mumbai.nkab€l@rglobal com

Santosh Jadhav
Deputy Manager
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S FLOW CHAR丁
Incoming Rar,v nraterial ( 8rnnr

copper rod)

Wire drarving pl'ocess witli
inline annealing.

Bunching / strandirtg I'rocess

r *..rw material
(Compounds

testing)

Testing of
conductor

as per specs.

Extrusion I'rocess for
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For single
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Stranding of cores Process

Extnrsion tbr inner Sheath

Armouring Prooess

Extrusion Process fbr outer
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Winding into coils and rings, or
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DI M.VAIDYA&ASSOC:ATES

ichnにai&safet'Trahes l Tech面 Cai consuたants l inspec● on Enぎ neerS

SF-2&21′ Shree S:ddheshwar Hub′ Khodiyarnagar Rd.′ New ViP Rd.

Vadodara-19′ 6uiarat・ {M〕 +919825605055{0)+919099013604
E―mai::dmvaidyaassociatesOgmail.com・ Web:www_dmv8 in

APPEND:X4K

FORMAT OF CHARTERED ENG!NEER CERT:F!CAttE FOR F:XAT:ON OF SiON

I HA∨E EXAMINED M′ S.R R KABEL LIM!TED'S IMPORT REQUIRttMENttS OF RAW MATttRIALS ETC.
WITH RECARD TO THEIR TECHNICAL DESCRIPTION/SPECiFICAT10N AND THE QUAN丁 1丁Y ACAINST

圧ACH ITEM OF lMPORT AS GI∨ EN IN `AAAYAT NIRYAAT FORM'AND HAViNG DUE RECARD丁0
PROPER TECHNICAL NORMS OF CONSUMPTION AND AFttER ttECHNICAL SCRU丁 INY OF RELEVANT

DESiCNS AND DRAWINCS OF ttHE EXPORT PRODUC丁 , l HERttBY CER丁 !FY THAtt THEY ARE
CORRECT IN ALL RESPECTS AND ARE ACT∪ ALLY REQUIRED FOR THE EXECU丁 10N OF ttHE
EXPORTITEM FOR VVHiCH THE APPLICAT10N IS MADE_

EXPORT PRODUCT

The:ist ofiFllpOrtitems covers
and contains

Place i VADODARA
Date  i 30/01/2019

: Rubber lnsulated HV lndustrial Cables, Copper Conductor,
Unarmoured 1100 Volts.

. 1 Page
. 2 ltems namely

1) Copper Wire Rod

2l Thermoplastic Rubber Granules

Signature & Seal of Chartered Engineer: VINOD L.
Registration Number:AM… 094930‐ 5
Residential Address i B‐ 18,Shivsagar Soc.
Nr.Karnlanehru Park So.Ninmpura,Vadodara
Name&Address:The:nstitu6on of Engineers(india)
Of the lnstitution、″ith Which registered: 8-Gokhie Road,Ko!kata

ノ́ 3/
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No. of
strands

Strand Dia
Cond u ctor

Area (sq mm

lnsulation

Area (sq

mml

Thermoplastic

Rubber Granuals
/KM

Name of ltem

R R Kable Ltd

A) Cable Design/Raw matenal COnsump● on per Ki;ometer

ITOTAЦ 3卜 にHa 2431 1129381219二 4

Lcooo 336s.189
t 24000 5744.743

I uaooo it53.267

,' 24oOO 10372.726

\ 24000 74640.799
' 9000 7200.167
. SOOO 9417.172

138000 s7287.464

isooo 2234.434

15000 3301.120

15000 4826.860

15000 6861.657

15000 9955.398

15000 73006.747

15000 rs464.697

105000 ss650.923

114068 1 23052

of each size of cable in advance licence (Normal Fle

{Sqmm)

帥
勁
呻Ψ籠「[鮒
・Copper

wire Rod.
Copper Wire Rod

Copper

wire Rod
Name of ltemThermoplastic Rubber

Granuals
c Rubber

Granuals

336519 1 107280

g4tt.tt | 14s1.63

TOTAL(1) 57287.46 1 1197228

〔Sqmm}
帥
勁

Copper Wire
Rod

Thermoplasti

c Rubber

Granu als

Copper

wire Rod

Thermopl

astic

Rubber

Granuals
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Welcome to eOfFice Solu‖ on

上Lo
Department for PromotiOn of lndustry and lnternal丁rade  291」可

20,9

(丁S Section)

Subject:― M/s Leoni Cable Solutions lndia P∨ ti Ltd. AA 3110067319
Dt.18。 02.2019
Reference:― DG「「 No。 01/81/050/01014/AM… 1.9/DES-2/7 dated
03/04/2019t

With reference to the above′ the undersigned is directed to say that the
AA may be ratified as under:

1.Net weight of a‖ exportitems rnay be speclfied and word
‖Relevanti:rlnay be prefixed with the descriptions of a‖ import
items.
2.Quantlties of irnport iterlns at SI No.l and 2 may be allowed

with 10/O wastage each with accountab‖ ity clause.
3.Quantity of:mpOrtitem at SI No.3 may be a‖ owed with 20/0

wastage with accou nta bility cla use.

Sundeep Chauhan
(Development Officer)

丁o′

Shri Amit kumar′ AD(DG「「 ).
UiO=No.P-47011/89/2019-丁 Sいヴdated.

z04.2019
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